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LOK SABHA
Thursday the 10th May, 1962/Vaisakha
20, 1884 (Saka).
The Lok Sabha met at Eleven of the
Clock.

[Mr. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS
Cow-dung Gas

*§10. Shri Rameshwar Tantja: Will
the Minister of Commerce and Ine
dustry be pleased to state:

(a) whether the All India Khadi
Commission propose to start a new
scheme of cow-dung gas plant under
Village Industry Development Pro-
gramme in Madhya Pradesh; and

(b) if so, the details thereof?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) The scheme for
introduction of cow-dung gas plants

in Madhya Pradesh has not yet been
finalised.

(b) Does not arise.

Shri Rameshwar Tantia: I have
asked the supplementaries the day
before yesterday on another ques-
tion.

Mr. Speaker: Next gquestion,
Rural Industrial Projects

-+
vgyy, J Shri Shree Narayan Das:
\ Shri Balmiki:

Will the Minister of Commerce and
Industry b pleased to state:

(a) whether the Planning Commis-
sion has considered the proposal of

428 (Ai)LSD—1.
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Government for additional fund to
the tune of Rs. 15 crores for rural
industrial projects; and

(b) if so, the nature of decisiom
taken in this regard?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) The Rural In-
dustries Planning Committee of the
Planning Commission have proposed
earmarking of additional funds to the
extent of Rs, 15 crores for 40 selected
Rural Industrial Projects during the
Third Plan period,

(b) The proposal is under the comn-
sideration of the Government of
India.

Shri Shree Narayan Das: May I
know whether the hon. Minister
could give us an idea as to the nature
of the projects which will be takem
up?

Shri Kanungo: The idea is that 40
areas will be selected where all the
Government resourceg in the form in
which they are spent in the various
village industries, and small indus-
tries projects will be pooled together
plus the amount which is now ear-
marked and the area will be inten-
sely developed. The details of it are
being worked out in consultation with
the Planning Commission.

Shri Shree Narayan Das: May I
know the nature of the projects, rural
industries that would be taken up?

Shri Kanungo: The nature will be
varying in the different areas where
facilities are availablee The mala
point would be to provide power
supply and various other things so’
that the rural people can be inducted
into the industrial processes right
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from the cottage industries type 1o
the mechanised small industries type.

Shrimatj Savitri Nigam: May I
know what would be the criterion for
selecting the places for locating these
rural projects?

Shri Kanungo: Details have got to
be worked out. It will be there
where communications are available,
the area is depressed and where
power and other factors will be easily
available.

Shri Ramanathan Chettiar: Out of
the forty rural industrial projects
suggested by the Rural Industrial
Committee of the Planning Commis-
gion, may I know how many are likely
to be located in the Madrag State?

shri Kanungo: That has not been
decided,

Shri Sham Lal Saraf: 1 would like
to know whether it will mean group-
ing some of the industries that are
already existing there or new pro-
jects will be established in these cen-

tres?

Shri Kanungo: The activities of the
various boards, the various activities

will be pooled for purposes of co-
ordination and additional facilities
will be provided.

st @ I ¥ e AT A
FIZW FTGT TG §, ¥ IA TR
§ Tg T I qAT § ¢

=t wE A, g WeF A
Y =¥ TEY §, FH! B AGATE |

Shri Krishna Pal Singh: I would
like to know whether these industries
are going o be financed by the Gov-
ernment or will it advance loans to
individuals who want to take up these
industries. '

Shri Kanungo: Obviously, small
industries. Therefore, there is no
question of financing involved, except
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providing credit of finance to indivi-
dual entrepreneurs,

Visit of French Delegation to India

+
rhri Raghunath Singh:
| Shri Shree Narayan Das:
*612. Shri A. K. Gopalan:
1 Shri P, Kunhan:
| Shri Bhagwat Jha Azad:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that M.
Antoine Pinay, a former Prime Minis-
ter of France, led a delegation of
five consultant engineers to India and
has expressed that his country is
ready to extend help to India; and

(b) if so, the reaction of Govern-
ment in the matter?

Mr, Speaker: The Minister also
should be more alert and alive,

Shri D. C. Sharma: The House is
more alert.

The Minister of Industry in the
Ministry of Commerce ang Indusiry
(Shri Kanungo): (a) and (b). A sta-
tement is laid on the Table of the
House,

STATEMENT

(a) Yes, Sir. Mr. Antoine Pinay,
former French Prime Minister and at
present Chairman of a group of con-
sultant engineering firms in the fields
of Mining, Railways, Power, Gas and
Natural Gas and Town Transport
along with a team of consultant engi-
neers recently visited India. The
purposé of the team’s visit was to ac-
quaint the appropriate Indian autho-
rities of the services which French
Engineering and Consulting firms
could offer in different flelds.

(b) The team met the concerned
Ministers and officials in the Minis~
tries of the Government of India and
the Planing Commission. The dis-
cussions were of a general nature and
mainly exploratory in character In
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she light of these discussions, it is
likely that the team may make con-
crete proposals for technical assist-
ance on its return to France.

&t vgg fag : F gg ST @
g & #|1 argde %27 3 SAFEfag
& f 37 A #Y @A gé o av 7
R W gg A, a1 fegEm & #-
& IR { I AGTEAT A AT
wEaEA fam 2

st ®TAAM AETEAT AT AATA
TE 2 | I K| FAATEA FTOF G
2 AN FAGeda= & F1w ¥ F A Afaw
AET 2, T F AT | IR AA-
I #7¥ &

o Tgarq fag : & ST TR
g fofafr st 7 st gwd wf
qiata g€ 4t W gL agh A @fwe

fooaid a9 AT €, guF wrEer A
W gEa ST R FE A i A 7

WURT{AT © FgEaT & HE
qard & A&t § 1

They have suid that  they have got
consultancy services on these lines,
and they have asked us whether we
are prepared,—that is, either Gov-
ernment or the private entrepreneurs,
—to accept it.

Shri Shree Narayan Das; From the
statement I find that in the light of
these discussions, the team may make
concrete  proposals for technieal
assistance on its return to France. I
would like 1o know whether during
the discussions there were any indi-
cations given from our side as to the
mnature of the technical help that will
be required.

Shri Kanungo: No, Sir,

Shri A. K. Gopalan: The hon. Min-
ister has saig that already g French
arganisation had been engaged for
co-operating with the Indian Rail-
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ways. Which js that organisation and
may | know whether any agreement
has been reached as far as the Indian
Railways are concerned?

Shri Kanungo: I am not aware of
it,

Shri Hari Vishnu Kamath: The
statement laid on the Table of the
House says:

“The purpose of the team’s
visit was to acquaint the appro-
priate Indian authorities of the
services which French Engineer-
ing and Consulting firms could
offer in different fields.”.

It says furthcr that:

“The team met the concerned
Ministers and officials in the Min-
is'ries of the Government of India
ang the Planning Commission.”.

This is delightfully vague Will the
hon. Minister throw more light and
tell us more precisely which Minis-
tries they had discussions with and
in which different fields?

Shri Kanunge: They offered their
services. They are a consortium of
French consultants, and they have
consultancy services in various fields
like petro-chemicals, railways, engi-
neering etc. They met the Planning
Commission, the Finance Ministry and
the Commerce and Industry Ministry
and they said that these wecre the
services that they could offer.

Shri D. C, Sharma: May I know
whether there are any fields in India
for consultation, which are not al-
ready being done by the USA, the
USSR and other countries, and where
we need assistance from these French
consultants?

Mr Speaker: The main question re-
lates only to their visit. The ques-
tion that the hon. Member has asked
is too general question.
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Phosphorus Plant

_}

»g13, / Shri Subodh Hansda:
| Shri 8. C. Samanta:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the proposal for set-
ting up a Phosphorus plant has been
finally considered by Government;

(b) if so, the decision thereon;

(c) whether any foreign help is
necessary for this plant; and

(d) if so, the nature thereof?

The Minister of Indusiry in the
Ministry of Commerce and Industry
{Shri Kanungo): (a) to (d). A state-
ment is laid on the Table of the
House,

STATEMENT

The Project for the manufacture of
Phosphorus in the Public Sector has
been deferred for the time being due
to the non-availability of adequate
power to accommodate this Project in
the Third Five Year Plan, and because
the economic aspects of the project
do not appear to be quite attractive,
for the present.

Foreign help would be necessary
for the project in the form of heavy
equipment and technical know-how,
because of highly hazardous and com-
plicated technology involved in the
manufaciure of Phosphorus,

Shri Subodh Hansda: From the
statement I find that this project has
been deferred from the Third Plan
owing to shortage of electrity, Also
it has been mentioneq that the eco-
nomic position of this project is not a
uery attractive one. If so, may I
know whether there is any necessity
to reconsider this project in the
future also?

Shri Kanungo: Of course, when
conditions are more favourable,
because this is an industry which we
need.
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Shri Subodh Hansda: May I know
the present requirements of phos
phorus in this country, and how they
are being met?

Shri Kanungo: The total of last
year's requirements, which have been
rather reduced, has been 392,000
kgms.

Shri 8. C, Samanta: May I know
the location of this industry, and
the place where phosphorus is avail-
able to a great extent?

Shri Kanungo: That has not been
decided vyet, because the project has
been shelved for the moment.

Shri Rameshwar Tantia: May I
know whether Rajasthan will be
given consideration for locating this
ang other factors wil be easily avail-
plant in that State?

Mr,  Speaker: Surely.

Fallow Land in Goa

*614 Shri Bibhuti Mishra: Will the
Prime Minister be pleased to state:

(a) wheher it is a fact that large
tracts of land are lying fallow in
Goa;

(b) if so, what is the total acreage
of land lying fallow; and

(¢) what steps are being taken by
Government to bring it under plough?

The Minister of State in the Minis-
try of External Affairs (Shrimat
Lakshmi Menon): (a) Yes, Sir.

(b) About 92,000 hectares.

(¢) A team of senior officials of the
Ministry of Food and Agriculture
visited Goa recently and their report,
which includes measures for agricul-
tural improvement, is under consi-
deration of the Government,

ot fawfa fow : #r A @
FAAT FT FIET 4! TF THT & J-THA
A &1 a7 I sEwfE gEEdw
wt @fr &7 & fag w7
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Shrimati Lakshmi Menon: The
question deals with fallow land. Seo
many acres are...

Mr, Speaker: The hon. Member
wants to know whether these lands
would be given to co-operative socie-
ties for cultivation.

Shrimati Lakshmj Menon: That

will be decided after the report has -

been studied.
=it fsfr vy & ST ATEa
g fF 73 7% 33 ar ¥ wrf fobr w7
ferar s ?
Shrimati Lakshmi Menon: As soon
as possible,

Shri Hem Barua: May I kow whe-
ther it ijs g fact that land in Goa is
under the monopoly of landlords re-
ared up by the Portuguese regime,
and if so, whether Government pro-
pose to introduce the land reforms
obtaining in our country, in Goa also?

Shrimati Lakshmj Menon: It all
depends. After the report has been
studied, we will consider whether the
land reforms prevalent in India should
be introduced there.

st Wo o Tag : FAT A7HIT 45 H19
@1 & f& o1 gy fergeam & o
MeT & qET B, 39 H W1 Aga TE
W IR ART T AT A AT
wfl ®1 AT F7 TATAT IH |

WA WFIA : a7 a1 FE A
fr gz fqE =7 s ifag

g™ wat aqr afmE-erd w
aqr wy wiew WAt (o sEEgTIE
age) : F FarE E | T ] HIE wR=I
AT WE EwTa SR AL & W A@
®A FT | TH TG AR & qM1F aga
wea Y 21 g1 it ff g areT & W
) A T @ ¥ | T FTOT A0 X
¢ 7 @ & 7 fr aw e ow gen
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Shri Indrajit Gupta: With reference
to the reply the hon. Prime Minister
gave, I would like to know—of
course, I understand the objection to
people from outside settling there—
to what extent the landless Goans
who were forced to migrate to Bom-
bay and other places for lack of any
employment in Goa would be allowed
to return and settle there,

Shri Jawaharlal Nehru: 1 have
given my immediate reaction to the
question. Goans can always go there;
so indeed can others. But in regard to
the scheme of settling people there,
that is a different matter,

Shri Indrajit Gupta: Goans.

Shri Jawaharlal Nehrn: Goans can
always go there as individuals and
establish themselves. '

Accident in Indo-German Prototype
Centre, Okhla

*615, Shri S. M. Banerjee: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether there was a fata] acci-
dent resulting in the death of a trai-
nee on 24th March, 1962 in the foun-
dry shop of the Indo-German Proto-
type-cum-Production Training Centre
at Okhla (New Delhi);

(b) if so, the causes leading to this
accident;

(¢} whether the victim was re-
moved to the hospital after an hour;

(d) whether any enquiry was held;
and

(e) it so, the details thereof?

The Minister of Industry in the
Minjstry of Commerce and Industry
(Shri Kanungo): (a) to (e). A
statement is laid on the Table of the
House.

STATEMENT
(a) Yes, Sir.
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(b) Some workers of the Foundry
of the Prototype production and
Training Centre, Okhla, were en-
gaged in cleaning and repairing the
cupola which was not in operation at
that time. One of the trainees was
assisting the workers in repairing the
lining of the cupola. The trainee an-
tered the structural frame work of a
skip hoist attached to the cupola to
remove a crow bar lying at the open
door of the cupola, While removing
the crow bar he tilteg the charging
bucket which turned around, got out
‘of balance and fell on his head re-
sulting in serious injury.

(c) No, Sir,

(d) A departmenlal enquiry was
held. The Inspector of Factories also
conducted an enquiry.

(e) The enquiry report has brought
out. that the accident was due to the
trainee enterming the stecl structure
below the skip hoist, which is for-
bidden,

Shri S§. M, Banerjee: From the
statement, i{ is found that a depart-
mental enquiry was held and the
Inspector of Factories also conducted
an enquiry. Will the report of this
enquiry be laid on the Table of the
House?

Shri Kanungo: No, Sir.

Shri S. M. Banerjee: I want to
know whether it is a fact that the
accident took place due to a defect in
design of the cupola trolley received
from West Germany and not due to
the carelessness of the victim. Has
this fact been varified by the Inspec-
tor of Factories?

Shri Kanungo: No, it is not due to
defect in design.

Shri Indrajit Gupta: Is it a fact
that the German foundry master of
this Foundry was absent from the
scene on the day of the accident?
If so, under whay circumstances was
he absent?

Shri Kanungo: I do not know about
that particular person being absent.
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But the Director
there,

Shri S. M. Banarjee: Is it a fact
that the technical assistants or techni-
cal officers of this particular Indo-
German Plant have made any repre-
sentation against the carelessness and
misbehaviour of the German experts?
If so, what action has been taken on
their representation?

Shri Kanungo: The Development
Commissioner looked into certain
complaints, We are informed that the
organisation has been changed a litde
bit so that there will be no cause for
friction any more.

iﬁ-t‘rx Ay

of the shop was
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The Deputy Minister for Planning
(Shri C, R. Pattabhi Raman): (a)
and (b). A Statement is laid
on the table of the House. [See Ap-
pendix II, annexure No. 8]
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Shri C. R. Pattabhi Raman: A pre-
liminary report has already been sub-
mitted and it has been circulated to
Members of Parliament, various de-
partments of Governments, State Gov-
ernments and various other bodies.
Surveys are still being made. It is a
complex problem involving not only
road on transport but also other
means of transport as well. We are
awaiting data. It will take some time.

st waw I i, 18 e
¥ az aear mar 2 fromiy A oAY
I IT TN ¥ "woAr genfaar €
g1 oE T ey g ¥ fag s
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Shri C. R, Pattabhi Raman: Only
two Govermments, of West Bengal and
Kerala, have submitted their views
so far. There is no time-limit placed.
Steps are taken to expedite the sub-
mission of their views.

Shri Hem Barua: In view of the
fact that the programme for the rail-
ways is fixed under the Third Five
Year Plan and road transport is affect-
ed only by way of supplementary
capacity, may I know whether Gov-
ernment have visualised the nature
of the ratio between rail transport
and road transport?

Shri C. R. Pattabhi Raman: This is
one of the problems engaging the
attention of the Committee. It is the
Committee that is dealing with it. I
do not think I will be able to commit
myself now at this stage.

Shri P. C. Borooah: May I know
whether lack of information and short-
age of experts on the subject are the
main reasons for this delay; if so,
whether Government propose to take
the assistance of experts from foreign
countries?

Shri C. R. Pattabhi Raman: It is not
as if there is lack of information. They
are already making surveys and the
reports on the surveys are already
coming in, but these things take
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time, and the State Governments are
the executive authorities. That is one
of the reasons.

Shri Venkatasubbaiah: May I know
whether it is in the contemplation of
certain State Governments to nation-
alise road transport, and has that
any bearing on the deliberations of
this Committee? May I know whether
this has been brought to the notice
of the Committee which has been
appointed for co-ordination of railway
and road transport systems?

Shri C. R. Pattabhi Raman: ] am
not aware of it

Shri Kamalnayan Bajaj: May 1
know whether the hon. Minister has
taken into account the fact that in
respect of private road transport every
State has its own taxes, and because
of that it becomes so very difficult for
transport to from Bombay to Calcutta
and so on. If an all-India tax or
some pooling or some other arrange-
ment is made, it will be very con-
venient for long-distance road trans-
port.

Mr, Speaker: That is a suggestion
for action.

Shri Hari Vishnuo Kamath: Is it a
fact that after submitting the preli-
minary report some time last year, the
work of the Committee has been
stalled or rather held up because the
Committee has sought guidance and
clarification with regard to matters of
policy from the Government about
which the Government has still not
been able to make up its mind?

Shri C. R. Pattabhi Raman: Not that
I am aware of. That is not so.

Shri Tridib Kumar Chaudhuri: May
I know if the attention of the Gov-
ernment has been drawn to a
press statement made by the Chair-
man of the Transport Co-ordination
Committec some time back in which
he complained not only of lack of
interest on the part of State Govern-
ments, but also on the part of the
Central Government as well?

Shri C. R, Pattabhi Raman: It may
be that some dcpartments have been
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delaying the information, but it is not
because of any slackness on their part,
but because of difficulty in getting in-
formation. It is true the Chairman
made a statement with regard to that,
but steps are being taken to expedite
submission of reports by the wvarious
departments.

Shri N. Sreekantan Nair: May I
know whether, in view of the fact
that in cerlain parts of India, espe-
cially in Kerala, thousands of workers
are employed in transporting goods
through country canoes in waterways,
waterways are also included in the
over-all picture?

Shri C. R. Pattabhai Raman: All
means of transport, I said.

st qF : T T FrEmfeT FA
#r fooie &7 (8%t # W F ai it
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Shri C. R. Pattabhi Raman: I do

not think there is any conflict as such.
As you are aware, there are two
reports submitted to the Government.
One was the Masani Report, and sub-
sequently this preliminary report.
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Small Scale Industries Service
Institutes

*618. Shri Basappa: Will the Minis-
ter of Commerce and Industry be
pleased to state:

(a) whether Government  have
advised the State Governments to set
up in each State an Advisory Com-
‘mittee for the Small Industries Service
Institutes; and

(b) it so, what are the States which
have set up such Advisory Committees
and with what results?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) and (b). A
statement is laid on the Table of the
House, .

STATEMENT

In pursuance of the recommenda-
tions of the Estimates Committee
(1959-60) of the Second Lok Sabha
in its 77th Report on Small Scale
Industries (Part I) for a review of the
working of the wvarious organisations
connected with the development of
small scale industries both at the
Central and State levels, a Commit-
tee was constituted.

The Committee have recomrmended,

inter alig, that there should be an
Advisory Committee attached to each
Small Industries Service Institute,
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This recommendation, along with
other suggestions of the Committee, is
under consideration.

Shri Basappa: May I know whether
the expenditure will be shared by the
Ceniral Government in this connec-
tion?

Shri Kanungo: There is no question
of expenditure. It is a question of
-setting up advisory committees.
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The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanunge): (a) and (b). Gov-
ernment have received reprcsentations
from some glassware factories that
they are not able to operate to their
tul] capacity due to shortage of coal.
The supply position of steam coal for
this industry is engaging the attention
of Government.
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Gypsum Factory in Madras State

*620. Shri Sezhiyan: Will the Minis-
ter of Commerce and Indusiry be
pelased to state:

(a) whether there is a proposal to
start a gypsum factory in the public
sector in  Tiruchirapalli District,
Madras State;

(b) if so, the proposed outlay of
capital;

(c) the capacity of the factory; and
(d) when it is expected to go into
commmission? °

The Minister of Industry in the -

of Commerce and Indostry
(S8hri Kanungo): (a) There is no
proposal to start a Gypsum Factory -
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in the public sector in Tiruchirapalli
District, Madras State.

(b) to (d). Do not arise.

Shri Sezhiyan: May I know the
result of the laboratory experiment
carried on with the gypsum taken
from Odhiyam of Tiruchirapalli
+ distriet?

Shri Kanungo: There are private
parties interested in this project. But
the question was whether any steps
are being taken in the public sector.

Shri Sezhiyan: 1 wanted to know
the result of the laboratory experi-

ment.
-

Shri EKanungo: It has been done
on private account,

Shri Uma Nath: When, as a result
of the investigations workable deposits
of gypsum have been found, according
to Government report, what are the
difficulties standing in the way of
exploiting these deposits by a factory
in the public sector?

Shri Eanungo: This has not got
high priority because, after all, it
is the end product that will be used
for housing purposes. There are other
higher priority industries on which
attention is concentrated in the Plan.

Shri Ramanathan Chettlar: May I
know whether a private party has
approached Government for a licence
to start a gypsum factory in Tiru-
chirapalli?

Shri Eanungo: There
applications.

have been

Indians Expelled from Ceylon

(Shri A. K. Gopalan:
*623. 4{ Shri Imbichibava:
| Shri Sezhiyan:

Will the Prime Minister be pleased
to state:

(a) the number of Indian nationals
who have been expelled from Ceylon
during the last ten years;
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‘(b) how many of themn are from
Kerala and how many from Madras;

(c) whether the Government of
India have taken any measures for
the rehabilitation of these pecrsons;
and

(d) if so, the details thereof?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmj Menon): (a) The number
of Indian national who have been
expelled from Ceylon during the last
ten years is as follows:

(i) deported as illicity immi-
grants:. . 25,831 and

(1i) those who left on rcececipt of
quit noticcs, etc. 46,114

In addition, 43,454 Indians left
voluntarily before quit notices were
served on them.

(b) Statewise statistics of persons
deported from Ceyoln are not main-
tained.

(c) and (d). The Government of
India are constantly in touch with the
Government of Madras regarding mea-
sures for the rehabilitation of these
persons. The State Government have
provided warious facilities to help
the deportees. In addition, the Plan-’
ning Commission has been laying
down certain priorities for develop-
ment of the districts of Thanjavur,
Ramanathapuram and Tirunelveli of
the Madras State in consultation with
the State Government to provide
employment to people who, otherwise,
tend to go to Ceylon as illicit emi-
grants. In addition, the Government
of India have also granted a loan of
Rupees ten lakhs to the Government
of Madras for setting up a spinning
mill at Nazareth. The mill is expect-
ed to go into production by the middle
of this year. Repatriates from Ceylon
are also granted age concession for
admission to competitive examina-
tions eonducted by the UPSC and are
also given very liberal treatment in
regard to import of their personal
belongings on return to India to help
them rehabilitate themselves.
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Shri A. K. Gopalan: In the state-
ment it has been stated that the Gov-
ernment of India is in consultation
with the Madras Government about
the rehabilitation of these persons.
May I know why there is no consul-
tation with the Kerala Government
as far as the rehabilitation of these
persons is concerned?

Shrimati Lakshmi Menon: B:cause
no report has been received from the
Government of Kerala in regard to
the mecasures undertaken by them for
the rchabilitation of the repatriates
from Ceylon.

Shri A. K. Gopalan: Had there been
any represcentation from the people of
Kerala, especially from Natika Parka
where there are thousands of persons
who had been given quit notices and
who are living there for the last two
vears or so?

Shrimati Lakshmi Menon: I do not
know whether any representation has
been reccived.

Shri Hem Barua: May I draw the
attention of the Government to a
statcment made by the Ceylonese Fin-
ance Minister in the House of Repre-
sentatives on April 26th to the
effect,.

Shri D. C. Sharma: When?
Shri Hem Barua: 26th April.
Mr. Speaker: Order, order.

Shri Hem Barua: He sdwanted to
know the date, Sir.

Mr. Speaker: The hon. Member
shall not be able to supply all infor-
mation that he wants: therefore the
hon. Member should try to go on
with his own gquestion.

Shri Hem Barua: It was to the
effect that the Ceylonese Government
could not do anything in sending back
the Indians from Ceylon unless the
entire issue was discussed between
the two Governments. If so, what
steps arc the “Governmont taking
towards the settlement of this prob-
lem so that our people may not be
harassed and put to difficulty?
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The Prime Minister and Minister of
Externa] Affairs and Minisier of Ato-
mic Energy (Shri Jawaharla] Nehru):
There are several categories of peo-
ple. What the hon. Member has men-
tioned refers to people who are called
stateless pcople because they are not
Indian nationals and they are not
acknowledged to be Ceylon nationals.
That has nothing to do with the ans-
wer given by my colleague. This ans-
wer is about the illicit immigrants
and secondly, about those whose
visas have expired, that is for Indian
nationals whose visas have expired.
They have got quit notices to leave
by a certain date. There is a third
category who are called stateless per-
sons and whose number runs into
several hundred thousands and they
have not rceeived quit notices. Any-
how, there has been no recent talks
with the Ceylon Government about
the stateless people.

Shri Nambiar: The hon. Minister
has stated that wneasures are taken
to rehabilitate those persons who have
come to Madras. Apart from the pro-
posal of starting a co-operative mill
in Nazereth what other measures have
been taken by the Madras Govern-
ment in consultation with the Centre?

Shrimati Lakshmi Menon: There
are a number of measures—seven or
eight of them—which would help to
rehabilitate these people. They are
absorption of Ceylon repatriates in
Coffee plantations in Malnad area in
Mysore State, reservation wherever
possible for these people areas fit for
coconut cultivation in Thanjavur dis-
trict, development of Sethusamudram
project, development of minor irriga-
tion schemes, etc. The areas from
which these illicit immigrants come
are dry arcas and there is scarcity of
water supply. So, agriculture cannot
be pursued with profit. Road develap-
ment, deep sea fishing projects in
Ramanathapuram and  Tirunelveli
areas and extension of electric power
are some of the projects under consi-
deration.

Shri Jaipal Bingh: From the reply
it seems that Government wants to
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rely on Madras State and perhaps on
Kerala. May I know why the Gov-
ernment does not consider it a central
responsibility and get them seitled in
Andaman islands or in the other is-
lands where there is plenty of scope
for growing coconut and rubber,

Shrimati Lakshmi Menon: It is a
suggestion for action.

Shri Jawaharlal Nehru: May I point
out that all these people who have
been sent back are Indian nationals
who had gone there with visas or illi-
citly and although the figures are big,
large numbers come and go. Any-
how, apart from quit notices they
come and go and there is not neces-
sarily any special need for repatria-
tion grants, help etc. for people in
business or in other occupations who
come and go. The others certainly
require it and therefore steps are
being taken.

Shri Tyagi: What is the approxi-
mate number of statcless persons of

Indian origin living in Ceylon at
present?
Mr. Speaker: This question does

not relate to statcless persons.

Shri Tyagi: The Prime Minister
mentioned three categories.

Mr. Speaker: This a different gques-
fion.

Shri Tyagi: I wanted to know if
some idea could be given as to what
is the problem really with regard to
these persons of Indian origin who
are stateless in Ceylon and are the
Government negotiating in  that
matter?

Mr. Speaker: My difficulty is, the
question is different and it does not
relate to stateless persons. The Prime
Minister drew the distinction between
the two and then answered,

Shri Hem Barua: May I submit that
the words used by the Ceylonese
Finance Minister are, "“Indian sett-
Jers”? These are the words used. So,
are we to understand that these words
embrace only the stateless persons
there or whether they embrace the
antire gamut of this problem?
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Shri Jawaharlal Nehru: I cannot
answer without seeing the exact state-
ment he has made. [ cannot interpret
him. But normally the guestion at
issuc briween India and Ceylon is
that of stateless persons. They have
every right, just as we have the right,
not to extend the visas Lo foreigners,
to non-nationals. We cannot protest.
All we can say is, when you issue
these things, give them time and give
them the opportunity 1o take back
their goods and chattels. Therefore,
the people who are coming back from
there, Indian nationals, are not in
the normal sense expelled or deported.
If they are cxpelied they are told 'to
go back with their goods and
chattels.

Shri A. K. Gopalan: May I know
whether it is a fact that the Kerala
Government, for the last ten years,
has never made any request to the
Central Government about these sett-
lers who are expclled and, if so,
whether that is the reason why the
Central Government hag not consider-
ed this problem?

Shri Jawaharlal Nehru: Obviously
I cannot answer about what has hap-
pened in the last ten years. Possibly,
there might have bern; we cannot
say. But this increasing return of
Indians has happened during the last
two or three years chiefly. I hope I
am not wrong in saying so. But many
of the people going from Kerala are
fairly well off. In fact they are often
moneylenders there. (Interruptions).

Mr. Speaker: Order, order,

Shri M. K. Kumaran: They are lab-
ourers, bacbers and other people.

Mr. Speaker: Order, order. Next
question.

Research in Socio Economic Subjects

+
[ Shri D. C. Sharma:
*626, { Shri P. C. Borooah:
Smt. Maimoona Saltan:

Will the Minister of Planning be
pleased to state:

(a) whether a
broadly the soclo-economic

list categorising
subjects
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on which research is to be sponsored
by the Planning Commission during
the Third Five Year Plan peried has
been finalised;

(b) if so, the details thereof; and

(¢) whether a copy of the same will
be laid on the Table?

The Deputy Minister for Planning
(Shri C. R. Pattabhi Raman): (a) Yes.

(b) and (c). A statement is laid on
the Table of the House. [See Appen-
dix II, annexure No. 9].

Shri D. C. Sharma: From the state-
ment I find that the Planning Com-
mission has 40 research projects
under its control at present. May I
know what is the target date Zor the
completion of each of onc these, and
if they are not completcd by the
end of the third Five Year Plan?

Shri C. R. Pattabhal Raman: There
is nec target date as suci:. There is
only a study and I except it to  be
completed. i

Shri D. C. Sharma: WMay I know
if the Planning Commission depends
“only on its own resources for the com-
pletion of these projects or whether it
can use the universities also for this
purpose and, if so, which universi-
ties?

Shri C. R. Pattabhi Ramun: This
infermation was supplied not only to
the university but also research asso-
ciations and institutions, and we are
collecting the data and information.
'The w ork is being done.

Shri P. C. Borooah: May I know
whether the research work is conduct-
ed at different congress and, if so,
what is the agency for co-ordinating
the research work?

Shri C. R. Pattabhi Raman: It is
purl of the scheme of a survey to
have various regional centres. The
studies are made with reference to
warlous centres,

Shri D. C. Sharma: One of the
problems which is engaging the atten-
‘tion of the people &ll over India is
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how the plan benefits have been dis-
tributed among the wvarious sections
of the population. May I know if the
Planning Commission has under-
takep any specific study to find this
out?

Shri C. R. Pattabhi Raman: The
very nature of the study is to collect
dats about the impact of the planning
programmes on the people.

Shri Shree Narayam Das: May T
know whether the reports of the
researches that have been made under
tne auspices of the Planning Com-
mission have been published and
whether they are available in  the
library?

Shri C. R. Pattabhi Raman: Yes;
two reports are published, the first for
the first Plan period and the second
for the second Plan period. The refer-
ence is now made to the third Five
Year Plan.

Construction of Quarters near Shah-
jehan Road, New Declhi

*627. Shri P. C. Borooah: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether C-II type quarters are
to be built at Shahjehan Road, New
Delhi opposite the U.P.SC. building
while the new quarters for lower-paid
stafl are being built more than 6
miles away from the Central Secre-
tariat; and

(b) if so, why lower category staff
quarters are not being built at avial-
able places nearer the Central Secre-
tariat area instead of those for higher
Government officials?

The Deputy Minister in the Ministry
of Works, Housing and Supply (Shri
Jaganatha Rao): (a) and (b). The
site on the Shahjehan Road is con-
sidered more suitable for building
flats of higher types, namely D 1T and
C II. Hardly any land is available
near the Central Secretariat for the
construction of residences. Wheaever
any land becomes available, houses
of types that would fit into the layout
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from considerations of architecture,
economy, convenience, etc., are built.
Now that almost all the available
land near the Central Secrelariat
has been built upon quarters of all
types are being put up in compara-
tively distant areas.

Shri P. C. Borooah: May I know
whether it is a fact that the higher
cate gory officers entitled to C II type
of flats mostly own automeobiles and
they are paid conveyance allowance,
while the low-paid staff are not paid
any conveyance allowance?

Shri Jaganatha Rao: That has
nothing téd do with the construction
of houses.

Mr. Speaker: He means to say that
the higher officers have other facili-
ties and they can live at a distance,
but the low-paid staff have dillicul-
ties in arriving at their office for
work. Therefore, he means io say
that their residences shouwld be ncarer
the Secretariat.

The Minister of Works, Housing
and Supply (Shri Mehr Chand
Khkanna): As far as the goneral aspect
of the question is concerned. we have
every sympathy for the low-paid
staff, Class III and Class IV. (Inter-
ruptions).

Shri Hari Vishnu Kamath: Verbal
sympathy.

Shri ‘Mehr Chand EKhanna: Our
main difficulty today is that all the
area round about Delhi has been
built upon. Delhi is expanding very
fast and not only the Government of
India. There is a tremendous influx
into Delhi every year. Naturally, we
have to go to far off distances. There
is no way out of it.

Shri Vidya Charan Shukla: The
question is, when the construction was
planned, why the construction of re-
sidences for the lower staff category
was not planned nearer like Shahjehan
Road and other places nearer {the Cen-
tral Secretariat than in far off places
where houses have been constructed
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for them. Why was this thing not
taken into consideration during the
planning stage?

Shri Mehr Chand Khanna: It would
not be correct to say all that. There
are certain types of houses for low-
paid staff which are situated in Rouse
Avenue, Minto Road, Panchkuin Road,
etc. Those quarters are there,

Shri Ansar Harvanl: They were
built in old days; not now.

(Interruptions).

Shri Mehr Chand Khanna: Why all
this excitement. The:¢ quarters exist.
Qur plan is as far as possible to keep
these people there inconformity with
the general lay-out in the pattern of
the plan that has been formulated for
Delhi. I can say that there are about
1,000 quarters which are occupied by
Class IV staff on the Panchkuin Road.
We have prepared the plan and we
are going to provide them there. If
any land becomes available, we might
put it to some other use for Class IV,
Class III, Class 1I and Class 1 stail.
But it not not our intention to shift
these people from the arcas in which
they are living and bring extra popu-
lation there.

Shri P. C. Borooah: May 1 know
whether the policy is, higher the
salary, nearer the Secretariat and
lower the salary, farther away from
Secretariat?  (Interruptions). May 1
know whether this is considered to
he opposed to the socialist pattern and
whether the Government is going to
revise this policy?

Shri Mehr Chand Khanna: This
policy applies to the Minister and I
happen to be one of them, These
bungalows were built a long tiine ago.
These bungalows existed there and
naturally when these allotments were
made, they were made to the officers
as well as to the other people. The
main intention is, I do not want our
friends who belong to Class IV to
walk all this great distance from
areas which are far away from Delhi.
But there is no way out of it. Today"



3591 Oral Answers

I am sbort of 60,000 residential urits,
and some of these people have waited
for 15 years to find accommodation. It
60,000 units have to be built, they can
only be built in areas which are yet
virgin, which have to be developed
and those areas are a bit distant from
- Delhi, they are not situated within
the heart of Delhi as it exists today.

Shrimati Savitri Nigam: May I
know the number of gquarters con-
structed for the class IV and class III
employees during the last one ycar?

Shri Mehr Chand Khanna: I am
afraid I cannot give anv information
to the hon. Member. All that I can
say is that 4000 quarters are nearly
ready at Ramakrishnapuram. They
cater to all classes and we propose to
allot them within a month or two.
The difficulty has beeno that I could
not get water, I could not get sewer-
age etc, and that difficulty has now
been overcome.

Shrimati Renu Chakravartiy: "What
is the plan for the huge area which
is lying vacant on one side of Willing-
don Crescent right up to the other
side of Kitchner Road? May I know
whether it is going to be used only
for class I and class II officers or it
will also be used for housing class III
and class IV officers?

Shri Mehr Chand Khanna: If a
question fis asked and I examine the
Master Plan of Delhi, I siwouid ba in
a position to answer that question.

Shri S. M. Banerjee: May 1 know
whether it is a fact that for want of
quarters there are on the waiting list
62,000 employees belonging to class III
and class IV, and whether it is also
a fact that most of the government
quarters are occupied by non-govern-
mental people such as Bharat Sevak
Samaj ete?

Shri Mehr Chand Ehanna: It would
not be correct to say that most of the
quarters are occupied by non-entitled
persons. But if a question is asked
as 10 whether some of these quarters
are in the occupation of non-entitled
persons, I am afraid the answer is in
the affirmative and, secondly, I want
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t tell the House that I am looking
into all these cases myself and where
[ findg that a person, non-entitled,
should not be there apprupriate action
will be taken. But some of these per-
sons have been there since years and
it would not be correct to cvict all of
them.

Mr. Speaker:
L. M. Singhvi—

Dr. L. M. Simghvi: Question No. 628,

Shrimati Renu Chakravartty: Sir,
may [ request that Question No 638
may also be taken along with thig?

Next Question—Dr.

Mr. Speaker: It is about Col
Bhattacharya. -

The Minister of State in the Min-
istry of External Affairs (Shrimati
Lakshmi N. Menon): If you so direct,
Sir, that can also be answcred aling
with this.

Mr. Speaker: Yes;, Questiuvns 628"
and 638 may be answered together.

Indians in Pakistan Jails

“628. Dr. L. M. Singhvi: Will the
Prime Minister be pleased to state:

{a) how many Indian nationals are
at present lodged in Pukistani jails
and for what offences; and

(b) whether the Government of
India have extended any legal assis-
fance in such cases?

The Minister of State in the Ministry
of External Affairs (Shrimati Lakshmi
Menon): (a) Approximately 100
Indian nationals are either under trial
or are serving sentences for alleged
offences of illegal entry, smugghng,
travelling on forged passports under

+ assumed names, possession of illegal

arms or espionage.

(b) The Government of Pakistan do
not give information regarding Indian
nationals arrested by them during the
initial stages of their trial. In‘orma-
tion in most cases is received only
after an Indian national has been con-
victed by a Pakistani court. In these
circumstances normal Consular assis-.
tance cannot be provided by us.
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" Col. .gttacharya

( “bri Indrajit Gupta:
Shri Shree Narayan Das;
Shri Bibhuti Mishra:

*638. Shri S. M. Banerjee:

Shri D. C. Sharma:
Shri Bishanchander Seth:
Shrimati Renu

| Chakravartty:

Will the Prime Minister be pleased
"to state:

{a) whether it is a fact that Col.
Bhattacharya has not yet filed an
appeal against his conviction by the
.Pakistani Military Tribunal; and

(b) if so, whether Government are
satisfied that Col. Bhattacharyva is not
lacking in financial and lega)] assis-
tance for purposes of appeai?

The Minister of State in the Min-
istry of Exiernmal Affairs (Shrimati
Lakshmi Menon): (a) No, Sir, Our
information is that Lt. Col. Bhatta-
charya filed his appeal on April 19
against his conviction by the Pakistan
Special Military Tribunal.

.ib) Does not arise.

Dr. L. M, Singhvi: Are there any
-cases which have come within the
notice of the Government ia which
political prosecution is being launched
agsinst Indian nationsls in Pakistan
on political grounds for political
. motivation?

Shrimati Lakshmi Menon: I have
already stated in the original answer
for what reasons they were detained
there.

Shri Hem Barua: In view of the
fact that Indians are being kidnapped

from the border even though they are °

within our territory as Col. Bhatta-
charya was kidnapped, may 1 know
whether all of them arc prosecuted
ete., and not released or some of them
arc liguidated?

Shrimati Lakshmi Menon: Liqui-
dated?
Mr. Speaker: Out of those that

.are taken prisoners, has the Govern-
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ment any information that some of
them are liquidated?

Shrimati Lakshmi Menon: No, Sir,
there is no liquidation. When these
things come to our notice we take up
the matter either through the State
Government with the East Pakistan.
Government or through our High
Commission.

Shri Nath Pal: The hon. Minister
stated that among the prisoners held
there are some who are held om
charges of espionage. May I know the
number of these persons and also whe-
ther the normal practice of inter-
national law of informing the State
whose citizens are charged with
espionage was at all followed by
Pakistan in their cases?

Shrimati Lakshmi Menon: I have
not got definite figures of those whe
are convicted for espionage except
the case of Col. Bhattacharya, in which
case also it was proved that he was
not convicted for espionage.

Shrimati Renu Chakravartty: I am
nsking a supplementary on 5.Q. 538.
Now that Col. Bhattacharya has beem
ubsolved of the charge of espionage,
may I know whether Government is
tuking up his case at a higher level,
as was promised by the Law Minister
in December 19617

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): Government have assisted
him in various ways. He has now
appealed against his conviction, T
don't quite see what our government
zen do. In fact, Government taking
up the case directly may well pre-
judice the chances of his appeal being
favourably considered, bezause his
appeal is not on legal grounds but for
other reasons. Government 1s helping
him. Over and above tnat, it is not
clear as to what we can do at the
moement.

Shri S. M. Banerjee: May 1 know
whether it is a fact that out of the
gix persons who are detained in jail,
five persons are fishermen who were
kindnapped from Indian =nil and
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apart from Col. Bhattacharya Shri
Paritosh Das, who has rezently been
kidnapped, is also there?

Shrimati Lakshmi Menon: It is very
diflicult for me to answer Lhis question
correctly unless I know the names of
the persons concerned.

Shri 5. M. Banarjee: I am referring
tc the five fishermen; I do not know
their names.

Shrimati Lakshmi Mcnon: I have
gol here the whole list of persons who
were arrested and kept in jail and the
terms of imprisonment. Since the
list only says “persons belonging to
one country in detention in 'he other
country” if I know the names, I can
give the information eas.ly.

Shrimati Savitri Nigam: May 1
know whether our Government gives
any help to those peopie who are
arrested on charges of espionage?

Shrimati Lakshmi Menon: Those
people who are arrested and cravie-
teq are in Pakistan jail. 1 do not
know what kind of help this Govern-
ment can give them.

Metric system of Measurement

*629, Shri Indrajit Gupta: Will the
Minizter of Commerce and Industry
be pleased to state:

(a) whether it is a fact that a
number of Government departments
have not yet adopted the metric
system of measurement;

(b) whether this is creating confu-
sion in several branches of trade and
industry which supply Government
orders; and

(c) whether steps will be taken to
ensure that requirements of inter-
connected raw materials and finished
products are quoted in only one
system of measurement?

The Minister of Industry In the
Ministry of Commerce and Industry
(Shri Kanungo): (a) to (c). All
major Government Departments and
public undertakings, especially those
like the Railways, Posts and Tele-

478 (Al) LSD—2,
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graphs, Custonfl'. and Exrisg Depart~
ments, and Import and Export Trade
Controls, which hawpe dealings with
the public Trade ,and 4ndustty, have
adopted the mertic System ip
their transactions, In such. tran+
sactions gquantities and | prices
are genera.ly expressed (in me=
fric units. Th2 adop.ion of metrip
gystem in Engineering departments,
in the design of various articles and
in specifications for materials is nok
complete, and is bound to -take time.
Even here, steady progress is being
made,

Shri Indrajit Gupta: Is the Minis-
ter aware of the fact that-the raise
ways and the Directorate General «of
Supplies and Disposals are continu~
ing to place orders for bolts and nuts
in inches and not in millimetre?

Shri Manubhai Shah: That is true,
because there are certain industrieg
which are still continuing to igsist og
that. But the majority of industrial
units are switching over to the metric
system. There is bound to bg somg
over-lapping for the next few years

Shri Indrajit Gupta: Is the Minis-
ter aware of the fact that raw mate=
rials to the manufacturers are sup-
pued in  the new metric: system
whereas orders have been placed
under the old system and this i»
creating a great deal of confusign?

Shri Manubhai Shah: We have
issued special instructions to the steel
industry to roll in inches wherever
necessary for the trade and industry.
Because, as the House will appreciate,
there are old machines which are
built to the inch system. For them,
the steel has got to be rolled in inch
system,

Shrimati Renu Chakravarity: Does
the Government know or has it been
brought to the notice of the Govern-
ment that when the Durgapur steed
plant was being put up, this very
question arosc that there will be
confusion between inches and the
metric system and even at that time
it was insisted that it should be in
the metric system and not in inches?
Now how do you propose to change
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aver from the inches to metric system
in Durgapur?

Whri Manubhal Shah: All precau-

‘ flons have been taken and various

ypes of gadgets have been introduced
th the rolling section. As a matter of
fact, a large percentage of the pro-
duction are in the metric system and
anly the balance in inch system. As
iong as the old machines which are
uging the inch system are there, we
cannot just tell them that there will

" be no rolling in inches.

Shri Indrajit Gupta: May I know

* whether it .is a fact that the orders
- which are received from abroad are

-

oply In inches and this also is creat-
Ing some confusion?

Shri Manubhai Shah: There are
eertain countries which follow only
the metric system and others who
follow the inch eystem. Only day be-
fore yesterday some people of the
Engineering Export Promotion Coun-
¢l met me and said that we have to
make speclal provision for certain
cguntries which follow only the inch
system. So we will have to put up
with both the inch and the metric sys-
tem as far as our external trade is
egncerned. But in our internal trade
we are switching over to the metric

, System.

Third Five Year Plan

*g30. SBhri P. R, Chakravertl: Will
the Minister of Planning be pleased
fo state:

(a) what will be the financial out-
lay in its final form for the Third
Five Year Plan;

(B) whether, in working out this
figure, adequate provision has been
made for unforeseen increase in costs
that may accrue in the Plan period;

" and

+ balance between the

(c) it so to what extent does the
flgure leave room for shifting of the
expansionary
and the moderating factors?
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The Deputy Minister of Planning
(Shri C. R Pattabhi Raman): (a) As
finalised, the Third Plan provides for
an outlay of Rs. 7500 crores in the
public sector and for investment of
Rs. 4100 crores in the private sector.

(b) Financial provisions refer to
estimates of cost available at the time
the Third Plan was formulated

(c) Does not arise.

Shri P. R. Chakraverti: Is this pro-
vision calculated in terms of our ex-
perience during the Second Five Year
Plan?

Shri C, R. Pattabhi Raman: Cer-

tainly, Sir.

Shri Vidya Charan Shukla: May I
know whether any provision has been
kept in these figures for the anticipat-
ed rise in the prices of essential mate-
rials?

Shri C. R. Pattabhi Raman: No,
Sir. As I have already indicated, it
is based on the figures at the time of
the Third Five Year Plan.

Shri Sham Lal Saraf: In view of
the fact that our foreign exchange
position is deteriorating and dwindl-
ing—about which I read in this morn=-
ing's papers also that the funds at the
disposal of the Government now will
be insufficient—has this question about
getting all the requirements by way
of capital goods and what not that
we may have to import from other
countries been kept in view while
making this provision?

Shri C. R, Pattabhi Raman: It is
quite true. There may be some varia-
tion on account of the foreign ex-
change situation. But more than that
I cannot say now.

Shri Morarka: May I know whe-
ther the Planning Commission has de-
termined the hard core of the Third
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Plan also as they did in the case of
the Second Plan, or whether they do
not expect any difficulty in raising
all the resources?

Shri C. R. Pattabhi Raman: No
hard core.

Mr. Speaker: The core can be reach-
ed only later on, not at the beginning!

Shri D, N. Tiwary: In view of our
past experience that the estimates of
many of the projects go up, may I
know whether the provision of Rs.
11,500 crores will go up or some of
the projects will be curtailed?

Shri C. R. Pattabhi Raman: In the
case of one or two it may go up, but
it may also shrink. It is just possible
that it may also come down.

Film on Removal of Untouchability

*631. Shri Siddiah: Will the Minis-
ter of Information and Broadcasting
be pleased to state:

(a) whether it is a fact that the
scheme to produce a film for the re-
moval of untouchability is pending for
the last several years;

(b) whether the production of the
Im is completed; and

{c) if not, the reasons therefor?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) to (c). The production of a fea-
ture film for the removal of untouch-
ability is pending since September,
1960 when a contract regarding it was
signed with the Producer. The delay
in the production is due to the fact
that the Producer has to submit a re-
vised script and he has asked for ex-
tension of time upto the middle of
this month, He has been busy in
completing another film also on behalf
of the Government.

Two short films on this subject have
already been completed and three
more short films are under produc-
tion.
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Shri Biddiah: May I know the esti-
mated cost of the scheme and 'Eh
amount incurred so far?

Dr. B. Gopala Reddi: It is aboud
Rs. 2 lakhs for the production of the
film. '

Shri Siddiah: And the outlay in-
curred so far?

Dr. B. Gopala Reddi: We have given
only a loan of Rs. 15,000 to the pro-
ducer.

Shri Kamath: Has this film projech
pecn undertaken because of the fack
that even six years after the passing
of the anti-untouchability law in this
couniry, Government considers the
performance of various States in thls
regard very unsatisfactory?

Dr. B. Gopala Reddi: Whether it I»
satisfactory or not is a differend
matter. We want a picture on the
removal of untouchability to be shown
in all the States.

Shri Thirumala Rao: Have Gowe
crnment taken care to see that tile
ugly and objectionable fcatures of un-
touchability will not be perpetuated
in this film thereby making it have
an effect opposite to that which is in-
tended?

Dr. B. Gopala Reddi: We are awald=
ing the reccipt of the revised scriph
from the producer.

Shri Ansar Harvani: Has Govern-
ment any scheme to give any incem
tive to private producers to produme
more and more films against untouch-
ability, by way of giving them =
subsidy, loan and rebate from entew
tainment tax?

Dr, B. Gopala Reddi: Some of the
films have buen given to the private
producers, Devaki Bose has almag
completed two documentaries g
three are under preparation,

Shri Kamalnayan Bajaj: As re-
gards films which will be produced
under the auspices of the Governmend
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g! ‘India, will the Government take
are fo have them screened in the
schools and colleges free of charge?

{Q Dr. B. Gopala Reddi: The sugges-

tion will be considered.

Shrimati Savitri Nigam: What were
the reasons for asking for a revised
script from the producer and for the
delay in the production of this film?

"Dr. B. Gopala Reddi: The original
script was not satisfactory and the
Government gave a directive that a

pevised script must be sent by the
nroducer.
""SBhrl Nambiar: May I know whe-

fhér in the film there will be scenes
B! inter-caste marriages between
Scheduled Caste boys and non-Sche-
duled Caste girls and vice versa? Mn.
I know whether that will be a part of
the film?

""Mr. Speaker: That is giving infor-
mation. Next question.

.

State Trading Corporation

"Gﬂ. Shri Maheswar Nalk: Will
ﬁm Minister of . Commerce and Indus-
tey be pleased to state:

{a) whether Government have ana-
lysed the causes of the very negligi-
ble profits made by the State Trad-
§ng -Corporation;

(b) if so, what are they;

. (e) what are the various branches
of activities of the Corporation; and

:{d) in what way, if any, its scope
activities is proposed to be ex-
panded?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a)
and (b). A statement is laid on the
iz'ab‘le of the House.

STATEMENT

The decline in profits inspite of in-
crease in the total trade in attribut-
ible to several factors. The important

these are:
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(i) higher procurement cost of
ores on cartain sectors involv-
ing road transport.

{ii) disposal of high priced stocks
of Manganese Ore.

(iii) increase in port charges.

(iv) larger supplies to M[s Hindus-

tan Sicel Ltd., at a nominal
margin.
(v) reduction in the margins

allowable to the Corporation
under the wvarious Joint Mar-
keting Arrangements.

(vi) general reduction of marging
in the interest of export pro-
motion.

(vii) subsidizing the loss in export
e.g., Cement

{¢) The Siate Trading Corporation
has directly handled exports of about
36 commodities including iron ore,
manganese ore, chrome ore, salt,
cement, tobacco, woollen textiles,
shoes, coffee Mosoor dal, Jute goods
etc. Some of the items like chemicals
light engineering goods are in the
nature of developmental items for
which efforts are being made to
find markets abroad.

On the import side the Corporation
has helped to import of essential raw
materials and capital goods e.g. non-
ferrous metals, various chemicals and
fertilizers such as caustic soda, soda
ash, ammonium sulphate, raw silk,
art silk yarn, newsprint and textile
machinery.

The Corporation also arranges inter-
nal distribution of important indus-
trial raw materials like Cement, Iron
are Soft coke at equitable prices to
the Producers as well as to the consu-
mers.

(d) This question is constantly un-'
der Government's consideration and a
grealer emphasis will be put on pro-
motion of external trade and exports.

Shri Maheswar Nalk: The factors
mentioned in the statement are more
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or less present in the other trading
agencies also. May I know whether
the decline in profits in the State
Trading Corporation is due to the fact
that the overhead charges in the Cor-
poration are much higher than in the
other trading agencies?

Shri Manubhai Shah: That is not
the point. Actualy speaking, the
attention is more towards external
trade and exports which are generally
in a sellers market on the downward
trend so far as prices are concerned.
Therefore, the losses there have to be
offset by profits gained in other agen-
cies. Therefore, on the whole, even
though the total has gone up, in com-
parison to the turn-over, the profits
have not gone up proportionately.

Shri Maheswar Nailk: May I know
to what extent the State Trading Cor-
poration has been able to have be.ter
working conditions than other trad-
ing agencies in the countries in res-
pect of exports and imports

Shri Manubhai Shah: That is the
position and we are going to make
the State Trading Corporation as a
principal insirument for export pro-
motion and if nocessary have more
specialised State Trading Corporations
for different bulk commodities,

Shri Sham La! Saraf: May I know
whether this State Trading Corpora-
tion trades with countries with a
pocialist economy and (ii) if it is
trading with countries wiht a capita-
list economy, does it not come into
compensation with other export agen-
cies and thereby the profits are re-
duced?

Shri Manuobhai Shah: That is not
the reason. They are not only trad-
ing with the East European countries.
That is one part of the work of the
State Trading Corporation. They are
trading with the whole world. As the
House is aware, greater and greater
emphasis is being put on external
trade which is somewhat a less profit-
gble than internal trade. That is why
profits are not commensurate with
‘the turn-over.
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Shrimati Renu Chakravartty: Now
that there has been difficulty in ex-
porl trade in tea, may I know whe-
ther this bulk commodity which earn
such a big amount of forzign exchange
is going to be taken up by the 8.T.G
or will it continue under the Tew
Board? .

Shri Manubhai Shah: Presently,
exports of tea are neither under the
Tea Board nor any one agency. .I%
is by all the traders and public auc-
tions and exporlers. As the House is
aware, recently, the Finance Ministe#
has announced certain concessions
and we do not expect much difficulty
in promoting exports of tea. Only
yesterday I had a conference with
several Tea traders and planters and
we are quite hopeful that whatever
we have lost, about Rs. 10 crores M
the last 3 years will be more thafd
regained. '

Shri Venkatasubbiah: May I know
whether the negligible profits deriv-
ed by the ST.C. is also due to the
lack of business acumen in the offi=
cers who are manning the ST.C.
and also the inordinate delay that
occurs in dealing with the S.T.C.?

Shri Manubhal Shah: That is hot so.
That can be a matter of opinion. As
I have already indicated, greater and
greater emphasis is being put on
external trade and the State Trad-
ing Corporation is not purely a profit
making organisation, It is our aim
make profits wherever we can to tha
maximum extent possible, But, the
main purpose is to promote the
external trade of this country where
we have to bear the losses. There=
fore, the profits go down. ¢

Shrimati Sarojini Mahishi: May"1
know whether the negligible profits
are also due to want of transpoct
facilities? . i

Shri Manubhal Shah: T would rather
now say that the word used by hon.
Member in the beginning, negligibfe
profits, is totally incorrect, I did not
want to contradict it seriously then.
The profit is Rs. 3 crores and 81 lakhs
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which is higher than in the past and
#a not negligible.

Shri Manubhai Shah: When it
afarted, it was Rs. 2.13 crores. So,
ghey are not negligible at all. They
are not as so much 1is one would
desire them to be.

Wr, Speaker: Mow. the Question
Hour is over.

* Shri Kamalnayan Bajaj: May I
&know the percentage 3f profit to the
fotal sales?

. Shri Manubhai Shah: About 6 per
cent.

#r.. Bpeaker: Order, order. I have
already said that the Question Hour
% bver, and even then [ find that it
& being continued

WRITTEN ANSWERS TO
QUESTIONS

Working Journalists’ Wage Committee

. [ Shri Warier:
‘616. \ Shri Vaiudevan Nair:

Will the Mimster of Labour and
Employment be pleased Lo state:

(a) the steps taken by Government
to implement the recommendations of
the Working Nournalists’ Wage Com-
wmittee; and

{b) the progress made thereto?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) and (b). The State
‘Governments who are the appropriate
‘Government under the Acts, are look-
ing after the implementation of the
Report of the Working Journalists
Wage Committee. From the reports
recelved from them it appears that
most of the establishments covered
cantinue implementing the Wage
Committee Order. Appropriate action
is taken by State Governments when-
ever any complaint is received.

*621. Shri Bhagwat Jha Azad:
Will the Minister of Works, Hous-
ing and Supply be pleased to state:

(a) what efforts are being made by
Government for making improvement
in quality and effecting economy in
production in Government of India
Presses; and

(b) whether the Conference of the
Managers of Government of India
Presses has made any recommenda-
tions in this regard?

The Minister of Works, Honsing
and Supply (Shri Mehr Chand
Khanna): (a) Efforts are being made
in the following divections for im-
provement in gquality and economy in
production in the Government of India
Presses:

(1) Setting up of a Planning Sec-
tion in major Government of
India Presses.

(2) Introduction of the Incentive

Bonus Scheme.

Introduction of a job costing
system.

Laying down u ‘drill’ for ope-
ratives in the productive
branches.

(5) Standardisation of machines.
(6

(3

S

Preventive maintenance by
setling up sclf-contained elec-
trical-cum-mechanical  Bran-
ches.

(7} Training of operatives.

(b) The Confervnce of the Mana-
gers of Governmenti of India Presses
considered inter-ulia technical aspects
of these measures. It has not made
any new recommendations.

Implementation of Mines (Amend-
ment) Act, 1959

*622., Shri Yallamanda Reddy: Will

the Minister of Labour and Employ-
ment be pleased to state:

(a) whether the new Section 52 as
substituted by the Mines (Amend-
ment) Act, 1959 is being implemented
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in the mica mining area in Nellore
District, Andhra Pradesh;

(b) if so, since when; and
(¢) if not, the reasons therefor?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) Yes.

th) Since the 16th January 1960.

(c) Does not arise.

Central Government Offices in Madras

*624. Shri Balakrishnan: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether it is proposed to bring
all the oftices of Central Government
al one place in Madras city;

(b) whether a suitable building is
available for all the Offices of Central
Government or a new building is to
be constructed; and

(c) what wrangement has been
made so far in the matter?

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
ta), (b) and (¢). There is a proposal
io construct an office building in the
general pool nt Madras to meet the
requirements of all the Central Gov-
ernment offices other than those that
hawve their own construction pro-
grammes. P’lans and estimate for the
proposed building are heing finalised.

Meeting of Dalaui Lama with
Prime Minister

*625. Shri Mohammad Elias: Will
the Prime Minister he pleased to
state:

(a) whether the Dalai Lama met
him and had discussion with him on
the 25th March, 1962; and

(b) if so. details of the matters dis-
cussed?

The Minister of State in the Minis-
tey of External Affairs (Shrimati
I.akshmi Menon): (a) Yes.

(b) Subjects discussed related to the
rehabilitation of Tibetan refugees and .
the education of the Tibetan refugse
boys and girls of schoo} going age

W. Bengal Traders’ Difficulty re. New
Weights ‘ g
633, [ Shri Dinen Bhattacharys:
‘L Dr, Saradish Roy:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government is aware
that since the introduction of new’
Weights and Measures the small
traders and shopkeepers of West
Bengal are facing serious difficulty In
procuring the new weights; and '

(b) if so, what steps Government
propose to take for the supply of new.
weights at reasonable price to the,
traders and retail shopkeepers .
West Bengal? '

The Minister of Indosiry in the
Ministry of Commerce and Industyy
(Shri Kanungo): (a) and (b). I Ly
on the Table of the House a state-
ment on the situation regarding the
supply of metric weights in West
Bengal and the steps taken to meet
the demand for them. :

BTATEMENT

There is now no shortage of metrie
weights in the Calcutta-Howrah ares,
where they were introduced i
October 1958. Most traders in thix
area have purchased new weights, In’
the remaining part of the State, the
use of metric weights became com-
pulsory on 1st April, 1982. Thbs
created an abrupt rise in the deml_lpa
for new weights. The supply of
weights is for the time being insufB-
cient to meet the full démand, and
there is a temporary shortage of
weights. 1

Licences have been issued liberglly
by the State Government to manw’
fucturers and dealers in weighls
Manufacturers have been induced fo
ruise production to the limits of thaly
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caphcities, and given' assistance in
procuring scarce raw materials like
brags. The shortage of weights is

expdeted to be removed in 3 to 4°

months time, In the meantime, the
law is being enforced with leniency
and no pznal action is being taken
against the use of old weights in
places: where new weights are not
easily available.

Indo-Nepal Agreement on Drinking
Water Scheme

#634. Shrl Shree Narayan Das: Will
the Prime Minister be pleased 1o
state: :

-{a) whether agreements for the
developmant of a drinking water sup-
ply schem: in Kathmandu between
Indla and Nepal have been concluded
aq@ sig'ned:

b) if so, the important features of
such agreements; and

{e) what will be the financial res-
ponsibility of the Government of
India in thib regard?

The Minister of State in the Minis-
try of External Affairs (Shrimatl
Lakshmi Memon): (a) An Agreement

for the development of drinking water.

supply in Kathmandu was signed by
the representatives of the two Gov-
ernments at Kathmandu on April 25,
1962, . - . .

"(b) «(i) Collection, conveyance and
treatment of water obtained from the
Sundarijal {ail race;

"(ii). Provision of raw water storage

resetvoir, raw water main, water
treatment plant and clear water
reservoir;

(1i1) Sirvey of the existing distri-
bution' system ‘and replacement of
obsslefe malns with a view to improve
the existing distribution system up to
pipes not smaller than 3" in diameter.

.{c) The' Government of India have
undertaken to provide Rs. 79 lakhs
for - the implementation of the
Scheme.

MAY 10, 1963
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Basic Chemicals and Intermediates
Plant

*635 J Shri Subodh Hansda:
" Shri S. C. Samanta:

Will the Minister of Commerce and
Industry be pleased to s.ate:

(a) whether any progress has been
made by the Hindustan Organie
Chemicals Ltd., for the establishment
of a plant for the manufacture of
basic chemicals and Intermediates;

(b) whether plans and estimates

have been prepared; and

(c) if so, the total plan out-lay for
the project?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) to (c). A state-
meant is laid on the Table of the
House,

STATEMENT

(a) Yes, Sir; the site has been
chosen and levzlling work is proceed-
ing. Layout and foundation plans
are being finalised, Enquiries for
Inorganic Plants and Utilities have
been issued and tenders for some
equipment have been received and
are under examination. Arrangements
for procurement of organic plants
from Germany have been concluded.
Arrangements for water supply and
electric power have been made with
the Maharashtra State Government
and the Maharashtra State Electricity
Board respectively.

(b) Preliminary plans and estimates
have been made and detailed plans
and estimates are being prepared,

(¢) Approximately Rs. 12 crores.

Employees’ Provident Fund
J Shrl Warior:
\_ Shri Vasudevan Nair:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether Government have
accepted the recommendations of the

*636.
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Employees’ Provident Fund Trusts
meeting held on 26th March, 1962 to
increase the interest rate on invest-
ments by the employees to 3.75 per
cent; and

(b) if so, what steps have been
taken to implement it?

The Minister of Labour in the
Ministry of Labour and Employment
(Shrl Hathi): (a) The recommenda-
tion of the Trustees' that the rate for
the current year should be 3.75 per
cent has been accep.ed by Govern-
ment. This rate has been in force
since 1957-58.

(b) The approval of Central Gov-
ernment was communicated to the
Central Fund Commissioner on 1st
May, 1962.
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All India Radio

*639. Shri Bhagwat Jha Azad: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether there has been any
recommendation of the seventh All
India Radio Sahitya Samaroh to
foster inter-linguistic wunderstanding
in the country;

(b) whether there has been any
specific suggestion for authentic inter-
language translation; and

(c) it so, the action taken, on the
recommendations?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddi):
(a) The Sahitya Samaroh mnrakes no
formal recommendations. It is orga=
nisad {o provide exchange of views
and broadcast of special programmes
by literateurs.

(b) and (c). Some useful sugges-
tions have been made in the course
of discussions. Those that concern
broadcasting will be examined by All
India Radio and the others will be
brought to the notice of the organiza-
tions concerned.

Accident In Chinakuri Colllery

*640, Shri P. C. Borooah: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether it is a fact that the
Chinakuri Colliery at Asarsol caved
in on the 24th April, 1962;

(b) if so, how many casualties, if
any, were involved in the accident;
and

(c) what steps are taken to mini-
mise such accidents in the collieries?

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) There was an acci-
dent due to fall of roof.

(b) Three persons died, two were
seriously injured, and four sustained
minor injuries.

(c) The accident was due to the
fault of the suparvisory staff, for
which they are being given punish-
ment by way of suspension of their
certificates.

Non-nuclear Club

*641. Shri Shree Narayan Das: Will
the Prime Minister be pleased to
state:

(a) whether the Government of
India have officially informed the
United Nations that India would join
a non-nuclear Club of countries
a non-nuclear Club of countries
nuclear weapons;
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(9! if so, when it was done;

(c) names of other countries which
_have so far given indications of join-
ing such a club;

(d) whether such a club has been
formed; and

(e) if so, the precise nature of its
aims and objectives?

The Minister of State in the Minis-
try of Extermal Affairs (Shrimati
Lakshmi Menon): (a) to (e). The
U.N. General Assembly requested the
Secretary Genceral under a resolution
adopted on the 4th of December, 1961,
‘t0 enguire into the conditions under
which countries not possessing nuclear
weapons might be willing to enter
into specific undertakings to refrain
from manufacturing or otherwise
acquiring such weapons and to refuse
to receive nuclear weapons in their
‘territories.

The Permanent Representative of
India to the United Nations informed
the Secretary General in the end of
March, 1982, of India’s declared inten-
tion of not manufacturing or accept-
ing nuclear weapons and expressing
willingness to enter into any general
agreement or specific undertaking in
this regard. A copy of the reply is
laid on the Table of the House.

Many other States are also believed
to have sent comments in sympathy
with the spirit and intentions of the
United Nations resolution, but a full
statement of the replies received by
the Secretary General has just been
received and is under siudy. [See
Appendix 11, annexure No, 101

Czechoslovakianp Delegation’s visit to
Kerala

[ Shri Warior:
*642. { Shri Vasudevan Nair:
| Shri P. Kgnhan:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that a
Czechoslovakian delegation had visited

MAY 10, 1962
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Kerala State in March, 1962 and
investigated the possibility of setting
up various types of industries; and

(b) whether the delegation or the
State Government have submitted any
report thereon?

The Minister of Industry in the
Ministry of Commerce ang Industry
(Shri Kanungo): (a) Yes, Sir.

(b) No, Sir. The delegation, how-
ever, made certain suggestions to the
State Government for the expansion
and modernisation of the Travancore
Rubber Works, Trivandrum, and the
two Ceramic Factories at Kundara.
The suggestions are under the con-
sideration of the State Government.
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Indians to South Africa

[ Shri Bhagwat Jha Arzad:
*644 { Shri D, N. Tiwary:
|_ Shri Dighe:

Will the Prime Minister be pleased
to state:

(a) whether the Government of
South Africa have recently issued
proclamation under the Group Areas
Act declaring certain area of Johan-
nesburgh as white; and

(b) whether as a result of this
action of the South African Govern-
ment several thousand Indians face
the prospect of having to leave their
hearth and home very soon?

The Minister of State in the Minis-
try of External Affairs (Shrimati
Lakshmi Menon): (a) Yes, Sir.

(b) Yes, Sir.

Indian Tea Delegation to U.S.A.

*645. Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that an
Indian Tea Delegation visited USA.
in the month of April, 1962;

(b) if so, what was the main pur-
paose of the visit; and

(c) what was the result of the dis-
cussions held by the delegation in that
country?

The Minister of International Trade
in the Ministry of Commgrce and
Industry (Shri Manubhai Shah): (a)
Yes, Sir.

(b) To study the possibilities of
increasing the sale of Indian tea in
the US.A.

(¢) The
awaited.

Delegation’s Report is

Watch Factory at Shahadara (Delhi)

1028. Shri E. Madhosudan Rao:
Will the Minister of Commeros and
Industry be pleased to state:

(a) the total number of time-pieces
manufactured at Shahadara (Delhi)
since the factory was established
about a year back;

(b) the cost of these time-pieces;
and

(¢} whether these are standard
watches?

The Minister of Indusiry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) 42,720 Nos. up
to 31st March, 1962.

(b) Rs. 8,73,036.

(c) The quality of the time-pieces
produced by this firm compares
favourably with any similarly priced
time-pieces of other makes.

Registered Unemployed
1029. Shri Daji: Will the Minister
of Labour and Employment be pleased
to state:

{a) how wmany persons stood as
registemsd for employment in the
different States (State-wise) as on the
1st April, 1962;

(bY how muny persons were regis-
tered in different States during the
year 1961;

(¢) how mauny of them were

(1Y matriculates, (ii) graduates
and (iii) technically trained;
and

fd) how many persons in each
State have found employment in the
vear: 1960 and 1961 (separately)?

The Minist of Lab in the
Ministry of Labour and Employment
(Shri Hathf): (a) to (d). A statement
giving  available information s
attached. [See Appendix II. annexure
No. 12].
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Export of Handloom Goods and
Handloom Cloth

1031. Shri E, Madhusudan Rao: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) the total amount gained from
UK, USA, West Germany, France
and U.S.S.R. by exporting to them
handloom goods and handlodn cloth
during the year 1961-62; and

(b) whether the demands for the
goods were fully met by Government
during the same period?

The Minister of International Trade
in the Minisiry of Commerce and
Industry (Shri Manubhal Shah): (a)
and (b). The information is not
readily available in the Ministry. It
is being collected and will be laid on
the Table of the House when received.

Newsprint

1032. Shri E. Madhusudan Rao: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) the total newsprint imported
and produced in the country respec-
tively (with break-up) during the
year 1961-82; and

(b) the total foreign exchange
spent for the newsprint during the
same period?

The Minister of International Trade
ifn the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)

MAY 10, 1862
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The production of newsprint in the
country during 1961-62 was 25,279
tonnes and newsprint imported during
the year 1861-62 (upto January 1962
for which figures are available) was
1,01,586 tons.

(b) The total foreign exchange
spent on the import of newsprint
durine 1961-62 (upto January, 1962
for which figures are available) was
Rs. 7,95,28,000.

Export of Cycles

1033. Shri E. Madhusudan Rao: Will
the Minister of Commerce and Indus-
try be pleased (o state:

(a) the total number of cycles
exported during the year 1961-62;

(b) the names of countries to whom
exported with break-up for each
country;

(c) the total foreign exchange
earned by way of export; and

(d) whether demands of these
countries have been met fully?

The Minister of Internationa] Trade
in the Ministry of Commerce and
Industry (Shri Manukhai Shah): (a)
to (c). Country-wise exports of cycles
during April, 1961 to February, 1962
of the year 1961-62 are given below.
Statistics for March, 1962 dre not yet
available:

Coumry antity  Valne
(i1 Nos*) (in 000 Rs.)

Egvpt . . 11,000 998
Afghanistan . 787 95
Pakistan (East) 456 55
Irian . ) . 120 9
Nigeria . . . 79

Nyasaland : . 125 ]
Sudan . = : 25 H
Tanganike 25 2
Aden . . . 20 2
Small value transac- B3 6

tons . -

Totsl 12,716 1.18%

——

(d) Information is not available.
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Import of Foreign Medicines

1036. Shri Rameshwar Tantla: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that a con-
siderable amount of foreign medicines
is being imported every year; and

(b) what steps are being taken to
manufacture them here?

The Minister of Industry in the Min-
istry of Commerce and Industry (Shri
Eanungo): (a) At present only 2005
of the value of previous imports are
being allowed to Established Import-
ers and that too only for essential
items, mostly in bulk form, and not
adequately produced in the country,

(b) Several essential drugs are al-
ready being manufactured from basic
stages both by private industry and
public sector undertakings, Schemes
for the manufacture of other items are
under implementation in both the
sectors. The pharmaceutical manu-
facturers are being encouraged and
persuaded to take up manufacture
from basic stages as part of their
programmes.

Indian Troops in Congo

1037. Shri Raghunath Singh: Will
the Prime Minister be pleased to
state:

(a) whether it is a fact that on the
20th March, 1962 at Elisabethville

MAY 10, 1962
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European and African students de-
monstrated against the Indian troops
protesting that Indian soldiers had
beaten a University bus driver; and

(b) if so, the details of the inci-
dent?

The Prime Minislter and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Such an incident took
place on 30th March 1962.

{b) On the morning of that day a
Universily bus carrying students and
driving very fast hit and upset a bar-
rel at a U.N. road-block manned by
Indian personnel. The sentary on
duty stopped the bus and reguested
the driver of the bus to set right the
barrel. When the driver refused to
do so, the sentry forcibly compelled
him to replace the barrel. In this
connection there was a small student
demonstration in the town against the
UN. but it dispersed without any In-
cidents.

Study of Cusmic Rays

[ Shri S. C. Samanta:
1038. { Shri Subodh Hansda:
| Shri M. L. Dwivedi:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Tata Institute of Fundamental Re-
search launched a Giant Balloon In
March, 1962 as part of an Indo-Ameri-
can programme to study the energy
spectrum of cosmic rays;

(b) if so, whether it was success-
ful;

(c) whether nuclear photographic
plates were recovered; and

(d) the tentative result of the ex-
periment?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharjal
Nehru): (a) Yes.

(b) Yes.
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(c) Yes,

‘(d) The purpose of the experiment
was to study extremely high energy
atomic and sub-atomic events. It will
take many months of analysis before
the results of this experiment are
available.

Provident Fund for Kanpur Leather
Industry Workers

1039. Shri S. M. Banerjee: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether it is a fact that Pro-
vident Fund Scheme is not made
applicable to leather works in Kan-
pur;

(b) if so,
same; and

the reason for the

(¢) whether Messrs Cooper Allen
end Company Limited, Kanpur have
since agreed to implement this? *

The Minister of Labour in the
Ministry of Labour and Employment
(Shri Hathi): (a) No.

(b) Does. not arise.

(¢) The Employees Provident
Funds Act, 1952 and the Scheme fram.
ed thereunder have been extended to
the employees of the leather and lea-
ther products industry wef. 3lst
August, 1961. Messrs Cooper Allen
and Company Ltd., are complying
with the provisions of the Act and
scheme from that date.

Bonus Commission

{ Shri S. M. Banerjee:

J Shri D. C. Sharma:
10404 Shri Subodh Hansda:
| Shri 8. C. Samanta:

Will the Minister of Labour and
Employment be pleased to state:

(a) when the Bonus Commission ls
likely to complete its work; and

(b) what progress has been made
in this connection?

The Minister of Labour in the Minis-
try of Labour and Employment (Bhrk
Hathi): (a) and (b). The Commission
has finalised and issued its Ques-
tionnaire recently. It is not possible
to say at this stage when the Com-
mission will be able to complete its
work,

Industrial Housing Scheme in Kanpur

1041, Shri S. M. Banerjee: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether many of the houses
constructed in Kanpur under Indus-
trial Housing Scheme have not yet
been occupied by the workers;

(b) if so, whether this is on account
of high rent; and

(e) if so, steps taken by Govern.
ment to reduce the rent?

The Minister of Works, Hounsing
and Supply (Shri Mehr Chand
Khanna): (a) Out of 13,345 houses
built at Kanpur by the 31st March,
1962, 8,514 houses had been occupied
by workers, 4,727 houses were tem-
porarily under the occupation of the
employees of the Central Govern-
ment, State Government and the local
bodies and only 104 houses were still
to be allotted.

(b) &nd (c). No worker is charged
rent in excess of what is prescribed
under the scheme,

Price of Pepper

S Shri Warior:
lodz, \ Shri Vasudevan Nair:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether Government have ac-
cepted the suggestion of forming an
International Pepper Council for sta=
bilising the price of pepper at a high-
er level than at present; and

(b) if so, the steps taken thereon?
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The Minister of Internat'onal Trade
in the Ministry of Commerce and
Industry (Shri Manubhal Shah): (a)
The Government of India have not
received any such suggestion.

(b) Does not arise.
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Hindustan Antib'otics Ltd., Pimpri

1044. Shri Bhagwat Jha Azad: Will
the Minister ¢f Commerce and Indus.
try be pleased to state:

(a) whether any scheme has been
drawn up for the production of vita-
min C by thes Hindustan Antibioties
Limited, Pimpri; and
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(b) if so, what expenditure would
be involved and the annual output?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo):; (a) Yes.

tb) The proposed plant at Pimpri
is scheduled to produce annualy 48
tons of vitamin C. According to pre=
sent indications the capital cost is
estimated at Rs. 70 lakhs.

Export of Sewing Machines to France

1045, Shri Rrghunath Singh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that T00
Indian sewing machines have been
exported to France recently; and

(b) if so, whether before dispatch
of the consignment it has been exa-
mined that machines are of the stand-
ard mark?

The Minister of International Trade
in the M nistry of Commerce and In.
dustry (Shri Manubhai Shah): (a) and
(b), India exported 401 sewing ma-
chines to France in 1860-61; and it is
understood from the Engineering Ex-
port Promotion Council that recently
an Indian firm has entered into a
contract with French firm to supply
700 sewing machines.

The export contracts have been con.
cluded on the basis of samples ap.
proved by the French Importers,

Survey of News Media In India

1046. Shri Shree Narayan Das: Will
the Minister of Information and
Broadcasting be pleased to state:

(a) whether any survey has been
made with a view to find the extent
to which the people in India still lack
the barest means of being informed of
news at home and abroad;

(b) it so, whether resu't of such a
survey is available; angd

(c) if the answer to part (a) above
be in the negative, whether there is
any proposal under consideration?
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The Minister of Information and
Broadcasting (Dr. B, Gopalla Reddy):
(a) No. Sir, No specific study has yet
been conducted.

(b) Does not arise.

(e) A proposal for such a study is
under consideration in connection with
the project for setting up a centre for
training in mass communication tech-
niques, This proposal is still in a pre-
liminany stage,

Hindustan Insecticides Ltd.

1047, Shri Basappa: Will the Min-
ister of Commerce and Industry be
pleased to state:

(a) whether there arc expansion
programmes of the existing units of
Hindustan Insecticides Ltd.;

(b) whether facilities for research
have increased there; and

(c) the amount set apart for re-
search?

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Nityanand Kanungo): (a) Yes.
The expansion programme proposed
to be undertaken by the Hindustan
Insecticides Limited during the Third
Five Year Plan period is as follows:—

DDT Factory, Delki.

Tonnes

per

Annum
(1) DDT Technical 1340
(#) Monochlorbenzene . 2000
(i1i) Para dichlorobenzene 500
(1) Chloral Hydrate 50

DDT Facrory, Alwaye

(1) Benzene Flexachloride 3000
(ii) Chloroform . . 1250

The total cost has been estimated at
Rs, 150 lakhs which will be met by
the company from its resources. The
proposals are under examination.

(b) Yes.

(c) Rs. 5.23 lakhs.
478(Ai) LSD—3.
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Agriculturists in Bihar

1049. Shri P. C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) whether projects are proposed
to be launched in Bihar for providing
employment to agriculturists during
the lean season with Central Govern-
ment's aid;

(b) it so, how many and what are
the details of these schemes; and
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(c) the estimated employment capa-
city to be found under the scheme
with particular reference to the total
number of agriculturists to be thrown
out of employment during the lean
season?

The Minister Planning and Labour
and Employment (Shri Nanda): (a)
to (¢). A Statement is laid on the
Table of the House,

STATEMENT

Thirteen pilot projects for works
programmes for utilising rural man-
power have been allotted to the Gov-
ernment of Bihar to be taken up dur-
ing the slack agricultural seasons in
1961-62 and 1962-63. Any amount
spent on these projects up to the end
of the financial year 1961-62 will be
entirely borne by the Centre. From
the financial year 1962-63, the cost of
these projects will be met by the Cen-
tre on the basis of 507 grant and
509, loan. The cost of each project
is Rs. 2 lakhs during the first phase
(i.e., the period which begins in slack
agricultural season of one financial
year when the projects are started and
ends at the close of the next financial
year). After the first phase, each pro-
ject is entitled to Rs. 1 lakh per annum
for the three subsequent years, the
pattern of Central assistance remain-
ing same, ie. 509, grant and 500}
loan. The schemes proposed to be
undertaken under the pilot projects in
Bihar include construction of kucha
bunds, roads with culverts, minor
and medium irrigation, desilting of
pynes, village channels and escapes.
The thirteen projects are expected to
provide employment to about 13,300
agricultural workers for 100 days,
during the slack agricultural seasons
in 1961-62 and 1962-63. The total
number of unemployed agricultural
labourers during the lean season is
being estinated through a survey,

Agriculturists in Orissa

1050. Shri P. C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) whether projects are proposed
to be launched in Orissa with Central
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Government subsidies for providing
employment to agriculturists during
the lean season;

(b) if so, what are the details of
the schemes; and

(c) the estimatedq cost of these
schemes and what aid will be provid-
ed by the Central Government?

The Minister of Planning and
Labour and Employment {Shri
Nanda): (a) to (c). A statement is
laid on the Table of the House,

STATEMENT

Two pilot projects for Works Pro-
grammes for utilising Rural Man-
power were launched by the Govern-
ment of Orissa during the slack agri-
cultural season in 1960 at the instance
of the Government of India. Under
the second series, twelve more pilot
projects have been allotted to the
Government of Orissa io be taken up
during the slack agricultural seasons
in 1961-62 and 1962-63. All pilot pro-
jects, whether belonging to the  first
or second series, were financed fully
by the Centre up to the end of the
financial year 1961.62. From the fin-
ancial yecar 1962-63, the cost of the
projects will be met by the Centre on
the basis of 500; grant and 5095
loan. The cost of each project is Rs,
2 lakhs during the first phase (i.e, the
period which begins in slack agricul-
tural season of one financial year
when the projects are started and
ends at the-close of the »axt financial
year). After the first phase, each pro-
ject is entitled to Rs. 1 lakhs per an-
num for the three subsequent years,
the pattern of Central assistance re-
maining same, ic. 509, grant and
5097 loan.

The total estimated cost of the
projects in Orissa is Rs. 28 lakhs, Out
of this the amount spent up to the end
of the finagcial year 1961-62 will be
entirely borne by the Centre, while
the pattern of Central assistance for
these projects in the subsequent period
will be on the basis of 509, grant and
509, loan. The schemes included
under the pilot projects in Orissa are
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minor irrigation, road works, excava-
tion of pisciculture tanks, construec-
tion of panchayat pathagars, construc-
tion of school buildings, afforestation,
construction nf elevated house-sites
in flood-affected areas and formation
of forest labourers’ cooperatives.

Employment for Agriculturists in
Assam

1051. Shri P. C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) whether some projects are pro-
posed to be started in Assam to pro-
vide employment to the agriculturists
during the lean season with the Cen-
tral Government's aid;

(b) if so, what are the details of
the projects;

(c) the estimated cost to be invol-
ved in the scheme; and

(d) the estimated employment
potential envisaged under these pro-
jects with particular reference to the
total number of persons thrown cut
of employment?

The Minister of Planning and
Labour and Employment (Shri
Nanda): (a) to (d). A statement is
laid on the Table of the House.

STATEMENT

Three pilot projects for works pro-
grammes for utilising rural manpower
were launched by the Government of
Assam during the slack agricultural
season in 1960 at the instance of the
Government of India. Under the
second scries, ten more pilot projects
have been allotted to the Government
of Assam to be taken up during the
slack agricultural seasons in 1961-62
and 1962-63. All pilot projects taken
up under the first or second series
were financed fully by the Centre up
to the end of the financial year 1961-
62. From the financial year 1962-63
the cost of the projects will be met
by the Centre on the basis of 509
grant and 509; loan. The cost of
each project is Rs. 2 lakhs during the

first phase (i.e, the period which be-
gins in slack agricultural season of one
financial year when the projects are
started and ends at the close of the
next financial year), After the first
phase, each project is entitled to Ras,
1 lakh per annum for the subseguent
three years, the pattern of assistance
remaining the same, ie, 5097 grant
and 509 loan.

The schemes proposed under the
pilot projects in Assam include road=-
cum-bunds, embankments, construc-
tion of recgulators and escapes and
development of fisheries. The cozt of
the schemes has been estimated at
Rs. 26 lakhs for the period up to the
end of the financial year 1862-63. The
projects are expected to provide em-
ployment to nearly 13,300 agricultural
labourers for 100 days during the
slack agricultural seasons in 1961-62
and 1962-63. The total number of
unemployed agricultural labourers in
the lean season in the Blocks where
the projects have been proposed in
being cstimated through a survey.

Employment for Agriculturists in
West Begal

1052. Shri P, C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) whether some schemes are to
be launched in West Bengal to pro-
vide employment to the agriculturists
during the lean season with Central
collaboration;

(b) if so, what are the details of
the scheme; and

(c) what is the estimated employ-
ment potential of these projects with
particular reference to the total num-
ber of agricultural labourers who are
out of employment during the lean
season?

The Minister of Planning and
Labour and Employment (Shri
Nanda): (a) to (c). A statement is
laid on the Table of the House.

STATEMENT

Tow Pilot Projects for Works Pro-
grammes for utilising Rural Man-
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power were launched by the Govern-
ment of West Bengal during the slack
agricultural season in 1960 at the ins-
tance of the Government of India.
Under the second series, 14 pilot pro.
jects have been allotted to the Gov-
ernment of West Bengal to be taken
up during the slack agricultural sea-
sons in 1961-62 and 1962-63. All pilot
projects, whether belonging to the first
or second series, were financed fully
by the Centre up to the end of the
financial year 1961-62, From the fin-
ancial year 1962-63, the cost of the
projects will be met by the Centre on
the basis of 50 per cent grant and
50 per cent lpan. The cost of each
project is Rs. 2 lakhs during the first
phase (i.e, the period which begins
in slack agricultural season of one fin-
ancial year, when the projects are
started and ends at the close of the
next financial year). After the first
phase, all the projects are entitled to
Rs. 1 lakh per project per annum for
the subsequent three years, the vat-
tern of Central assistance being the

same, i.e, 50 per cent grant and 50 per
cent loan.

The schemes proposed under  the
Pilot Projects in West Bengal include
renovation of tanks, construction of
bunds, excavation of canals, minor
irrigation, road works, cte. it hus been
estimated that these pilot projects will
provide employment to about 18,000
egricultural labourers for 100 days in
West Bengal during the slack agricul-
iural seasons in 1961-62 and 1962-63.
The total number of unemployed agri-
cultural labourers during the lean
season js being estimated through a
Burvey.

Forward Markets Commission

1053, Shri S. M. Banerjee: Will the
Minister of Commerce and Industry
be pleased to state: "

(a) whether it is a fact that the
Forward Markets Commission did not
consider the application of the Nation-
@] Chamber of Commerce (P) Limit-
ed, Kanpur for recognition in For-
ward trading in Gur at Kanpur, while
it had nl<n applied’ along with the
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other Associations of Kanpur, which
are being consulted in the matter ex-
cept the National Chamber of Com-
merce (P) Ltd., Kanpur; and

(b) if so, the reasons for not call-
ing the management of the National
Chamber of Commerce (P) Ltd., in
the meetings held by the Forward
Markets Commission, Bombay, at
Bombay, Lucknow and Kanpur for
deciding the issue?

The Minister of International Trade
in the Ministry of Commerce and
Industry (Shri Manubhai Shah): (a)
The matter is under consideration.

(b) No meetings were held by the
Commission at Lucknow. The Cham-
ber did not ask for a meeting with
the Commission during the discussions
held at Kanpur and Bombay.

Press Commission

1054. Shri P. R. Chakraverti: Will
the Minister of Information and
Broadcasting be pleased to state:

{a) how far the recommendations of
the Press Commission have been
implemented so far;

(b) how the non-fulfiiinent is ac-
counted for; and

(¢) what steps have been taken
bv Goverriment with respect to their
fuli implementation?

The Minister of Information and
Broadcasting (Dr. B. Gopala Reddy):
{a) to (c). A statement will be laid
on the Table of the Lok Sabha in due
course. ’

Andhra Pradesh Mica Workers’
Conference

1055. Shri Yallamanda Reddy: Will
the Minister of Labour and Employ-
ment be pleased to state:

(a) whether Government have
received the resolutions of the fourth
Andhra Pradesh Mica Workers' Con=
ference held on the 15th May, 1960;

anda
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(b) it so, what action has been
taken thereon?

The Minister of Labour in the Mi-
nistry of Labour and Employment
(Shri Hathi): (a) Yes.

(b) Besides this Ministry, certain
other Ministries of the Government of
India and the Government of Andhra
Pradesh are concerned with the reso-
lutions. Copies of the resolutions were
supplied to them. A statement indi-
cating the main demands and the
action taken thereon is laid on the
Table of the Lok Sabha. [Sece
Appendix II, annexure No. 14]. Two
demands are still under examination
in the Ministry of Commerce and In-
dustry.

Loading Facilities for Collicries

1056. Shri Yallamanda Reddy: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that the
Railway loading facilities are not
used on Sundays and holidays by
the Collieries and the Trade;

(b) if so, what are the reasons for
the same; and

{c) whether there is any proposal
in this regard to use Railway lvading
facilities on Sundays and other holi-
days?

The Minister of Indusiry in the
Ministry of Commerce and Industry
(Shri Kanungo): (a) to (c). Loading

on Sundays and holidays has been.

comparatively less than the loading
on week days. Steps have been taken
to impress upon the Collieries and
the Trade the need for loading on
Sundays and holidays to the same
extent as on week days. Measures to
improve loading on Sundays and holi-
days are under active consideration.

Electric Fans in Quarters of Class IV
Employees

1057. Shri P. C. Borooah: Will the
Minister of Works, Housing and Sup-
ply be pleased to refer to the reply
given to Unstarred Question No. 4318
on the 2nd May, 1961 and state:

(a) whether electric fans are pro-
posed to be provided in quarters for
Class IV Government Employees in
Delhi and New Delhi now;

(b) if so, the cost of the scheme;

(¢) when the work will be complet-
ed; and

(d) if the answer to part (a) be
in the negative, whether there is any
proposal to provide Khas tattis in
these quarters for this summer season?

The Minister of Works, Housing
and Supply (Shri M™Mehr Chand
Khanna): (a) No final decision in the
matter has been taken as yet.

(b) and (c). Do not arise.

(d) There is no proposal to provide
khas tattis.

Central Government Offices in Nagpur

1058. Shri Balkrishna Wasnik: Will
the Minister of Works, Housing and
Supply be pleased to state:

(a) whether it is a fact that the offi-
ces of Central Government such as
Central Emergency Training Institute,
Income Tax Officers’ Training Insti-
tute and Central Statistical Organisa-
tien, which were shifted to Nagpur
after the States Reorganisation are
to be shifted to other places; and

(b) if so, reasons therefor?

The Minister of Works, Housing
and Supply (Shri Mehr Chand
Khanna): (a) and (b). The Central
Emergency Relief Training Institute
and the Income Tax Officer’s Training
College are proposed to be shifted out
of Nagpur because the aceommodation
available for them is short of their
requirements. A part of the accom=
modation is required by the State
Government every year in connection
with the Session of the State Legis-
lature held at Nagpur. The State
Government have also been request-
ing for return of the accommodation.
Besides, the accommeodation occupied
by the Central Emergency Relief
Training Institute is not suitable for
their needs, *
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The Central Statistical Organisation
is located in Delhi. There is a Block
Office under the Directorate of Natio-
nal Sample Survey, New Delhi, which
has been functioning from Nagpur
since 1950. This office is not intended
to be shifted out of Nagpur.

Haj Pilgrims

mssf Shri A. K. Gopalan:
‘7 Shri Imbichibava:

Will the Prime Minister be pleased
to state:

(a) the number of Haj pilgrims,
State-wise, who have been going for
the pilgrimage from India each year
during the last ten years;

(b) whether there has been a per-
sistent demand from Kerala for pro-
viding facilities for Haj Pilgrimage at
Cochin; and

(c) if so, the steps taken in this
regard?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) to (c). The informationis
being collected and will be placed on
the Table of the House as soon as it
is available.

Land Legislation in Orissa

1060. Shri Surendranath Dwivedy:
Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that the
land legislation on agricultural hold=
ings has not yet been passed in Orissa;

(h) if so, what are the reasons and
whether they have intimated to the
Planning Commission the approximate
time when Government of Orissa pro-
pose to complete this legislation; and

(¢) which are the other States
where such Bills are still pending be-
fore the legislature?

The Minister of Planning and Labour
and Employment (Shri Nanda): (a)
and (b). The Orissa Land Reform
Act, 1960 includes provisions for a

MAY 10, 1962

Written Answers 3638

ceiling on agricultural holdings. In
September 1961, an amendment Bill
was introduced to provide inter alia
for some of the suggestion made by
the Government of India. The Bill
was reported upon by the Select Com-
mittee. Further consideration of the
amendment Bill in the legislature was
postponed pending examination of
the repercussions of the judgment of
the Supreme Court regarding the
Kerala Agrarian Relations Act. The
matter is stil] under the consideration
of the Orissa Government.

(e) The progress of the legislation
in other States has been set out in
the reply to TUnstarred Question
No. 501 answered on 30th March 1982,

Stolen Cars

1061. Shri Balkrishna Wasnik: Will
the Prime Minister be pleased to
state:

(a) whether it is a faet that the
care stolen from wvarious States of
India have been sold in Nepal at very
cheap prices; and !

(b) if so, the action Government
propose to take in the matter?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic FEnergy (Shri Jawaharlal
Nehru): (a) Reports have been re-
ceived that some jeeps and cars stolen
from India have been taken to Nepal
Government have, however, no in-
formation whether these cars were
sold in Nepal at very cheap prices.

(b) The matter has been brought to
the notice of the Government of
Nepal. Increasing vigilance is being
maintained by the Bihar Police on the
Indian side of the Indo-Nepal border
to prevent the entry of unauthorised
goods, including stolen «cars, into
Nepal.

Hosiery Industry

1062. Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether a working group has
been appointed to survey the pro-



3639 Written Answers VAISAKHA 20, 1884 (SAKA) Written Answers

blems .and difficulties of hosiery in-
dustry; and

(b) if so, by what time their report
is likely to be submitted to Govern-
ment?

The Minister of International Trade
in the Ministry of Commerce and In-
dustry (Shri Manubhai Shah): (a) Yes,
Sir.

(b) The Study Group is expected to
submit its report by the end of July,
1962.
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Uranium Mines in Singhbhum

1065. Dr. U. Misra: Will the Prime
Minister be pleased to state:

(a) whether any compensation has
been paid to the evicted persons io
Singhbhum district in Bihar whose
lands have been acquired for Jaduguda
Uranium mines;

(b) what is the rate of compens
ation; and .

(e) what is the total amount of
compensation so far paid?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): (a) Yes.
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(b) The rate of compensation varies
with the nature and quality of the
land acquired. For the lands so far
acquired in the villages of Ichra and
Mechau in the Singhbhum District of
Bihar, the prescribed payable values
of raiyats' interest are as under:

Description of Rale per

land acre
Dhan I. Rs. 1,764
Dhan 1L Rs. 1,411
Dhan IIL Rs. 882
Gara L Rs. 882
Gora IL Rs. 265
Gora IIL Rs. 88
Waste Land. Rs. 44

In addition to the above, solatium,
landlords’ interest, value of houses,
trees, wells, tanks, standing crops, etc.,
if any, are included in the compen-
sation payable to owners.

(c) 252,92 of land were acquired
in 1960, for which a sum of Rs. 2,55,764
was deposited with the Government of
Bihar on account of compensation
payable to the land owners. QOut of
this, a sum of Rs. 2,41,955 has actually
been disbursed to the parties con-
cerned by the State Government.

Further, a sum of Rs. 82,578 has
been placed at the dispesal of the
State Government as deposit for ac-
quisition of additional 12.46 acres of
land in the area.

Indian Labour Conference

1066. Shri Indrajit Gupta: Will the
Minister of Labour and Employment
be pleased to state the proposed dates,
venue and agenda of the 20th Session
of the Indian Labour Conference?

The Minster of Labour in the Minis-
try of Labour and Employment (Shri
Hathl): The Indian Labour Conference
is proposed to be held from Tth to 9th
August, 1962, at New Delhi. The in-
terests concerned have been asked
to forward their suggestions for the
agenda.
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Allocation for industries in Punjab for
Third Plan )

1067. Shri D. C, Sharma; Will the
Minister of Planning be pleased to
state:

(a) whether the original plan al-
location for the Third Five Year Plan
in the field of industry for Punjab
has been modified;

(b) if so, what are the modifications;

(c) what was the original plan al-
location for the Third Plan for Punjab
under the head ‘Industries’;

(d) whether any additional amount
has been provided for;

(e) if so, what amount; and

(f) if not, how these modifications
have been effected without increasing
the amount as finally allocated in the
Third Plan?

The Minister of Planning and
Labour and Employment (Shri
Nanda): (a) No sir, there has been
no modification in the original State
Plan allocation.

(b) Does not arise.

(¢) Rs. 14.4 crores.

(d) No, Sir.

(e) and (f). Do not arise.

Production of Soap

1068. Shri Himatsingka: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the quantity of soap produced
by units using power and by non-
power units separately;

(b) what is the amount of Central
Excise duty realised from power units
and non-power units respectively;

(c) the number of factories in
each category (i) power and (ii)
non-power,

(d) whether any imporied raw mat-
erials are used by the soap industry;
and

(e) if so, what amount of foreign
exchange is released to power units
and non-power units for the same?
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The Minister of Industry in the Min.
istry of Commerce and Industry
(Shri Kanungo): (a) to (c). A state-
ment is laid on the Table of the Lok
Sabha. [See Appendix II, annexure
No. 15].

(d) Yes, Sir.

(e) ** Power operated units:
Period: —April, 1960-March, 1861—

Rs. 654.38 lacs.
April, 1961-March
Rs. 480.15 lacs.

Non-power operated units:

Period: —April, 1960-March,
Rs. 25.76 lacs.

April, 1961-March,

Rs. 19.30 lacs.

(**) The above information is in

respect of units borne on the books of

the Development Wing of the Minis-
try of Commerce and Industry.

1962—

1961—

1962—

Expenditure on Plan Projects

1069. Shri P. C. Borooah: Will the
Minister of Planning be pleased to
state:

(a) the proportion of expenditure
on non-plan projects to the expendi-
ture on plan projects; and

(b) what is the proportion of ex-
penditure on development  projects
chargeable to revenue to the expen-
diture on projects chargeable to
capital account?

The. Minister of Planning and
Labour and Employment (Shri Gul-
garilal Nanda): (a) and (b). Since it
is not known to which period or sec-
tors the question is directed, it is not
possible to furnish the information
asked for.

Techno-Economic Survey of Madhya
Pradesh

1071. Shrimati Maimoona Sultan:
Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that about
two years ago the National Council
of Applied Economic Research under-

took a techno-economic survey of
Madhya Pradesh and proposed a ten-
year industrialisation programme;

(b) if so, what were the broad out-
lines of the programme; and

(c) how far the programme has
since been carried out?

The Minister’ of Industry jn the
Ministry of Commerce and Indusiry
(Shri Kanungo): (a) to (c). The
information is being collected and
will be laid on the Table of the House,
in due course.

Staff Artistes in All India Radio

1072 18 Shri Abdul Ghani Goni:
' | Bakshi Abdul Rashid:

Will the Minister of Information:
and Broadcasting be pleased to state:

"(a) the total number of staff artis-
tes in A.I.R.;

(b) their grades or fee ranges, as
they are working in various capa-
cities; and

(c) whether they are working on
contract basis?

The Minigter of Information and
Broadcasting (Dr, B. Gopala Reddi):
(a) 1727 (as on 31-3-62).

(b) For Programme  Production
Staff
Assistant Producer Rs.  300-600
Producer Rs.  450-800

Deputy Chief Producer Rs. 800-1100
Conductor, Vadya
Vrinda Rs. 1000-1250
Chief Producer Rs. 1000-1500
For other Staff Artists
Rs. 100-300
Rs. 250-500
Rs. 450-750
Rs, 750 and above.
(¢) Yes, Sir.

Categories of Posts in Government of
India Press

1073. Shri Nambiar: Will the Minis-
ter of Works, Housing and Supply be-
pleased to stater
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(a) the various categories of posts
in Government of India Press, New
Delhi;

(b) the percentage of each post
-which is filled by direct recruitment;

(c) the percentage of each post
‘which is filled by promotion and the
Posts from which such promotions are
.given; and

(d) the composition of recruitment
and promotion committees for each
category of post?

The Minister of Works, Housing
and Supply (Shri Mehr Chand
Ehanna): (a) to (d). As the num-
‘ber of categories is very large, nearly
135, it will involve considerable time
and labour to collect the informa-
tion. If information is required
about any particular category, an

effort will be made to collect the

same.
Revision of Pay Scale of Compositors

1074. Shri Nambiar: Will the Min-
ister of Works, Housing and Supply
be pleased to state:

(a) whether it is a fact that repre-
sentations have been received for re-
vision of scale of pay of compositors
of Government of India Press, New
Delhi; and

(b) if so, whether any action has
so far been taken in the matter?

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
(a) Yes.

(b) No action is proposed to be
taken as the compositors are being
given the highest scale of pay recom-
mended by the Pay Commission,

Government of India Press, New Delhi

1075. Shri Nambiar: Will the Min-
ister of Works, Housing and Supply
be pleaseq to state:

(a) the categories of posts in Gov-
ernment of India Press, New Delhi
according to each Section and
Branch; and
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(b) the number of employees em-
ployed in each category?

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
(a) and (b). A statement giving the
information is placed on the Table of
the Sabha. [Placed in Library, See
No. LT-96/62].

Quarters for Government
Press Staff

1076. Shri Nambiar: Will the Minis-
ter of Works, Housing and Supply be
pleased to state:

(a) the number of quarters in the
special pool of Government of India
Press, New Delhi giving details
according {o their types and their
situation; and

(b) whether there is any proposal
to construct more quarters for the
staff in the city extension area?

of India

The Minister of Works, Housing and
Supply (Shri Mehr Chand Khanna):
(a) and (b). A statement giving the
information is laid on the Table of the
Sabha.

STATEMENT

(a)

Type of Minto  Netaji Srini-

quarter Road Nagar vas- Total

Arca puri

1. ‘C’Type

Bungalow . 1 1
2. D" Type

Bungalow . 1 1
3. ‘B* Type

Orthodox . 1 1
4. ‘C' Type

Unorthodox 1 1
5. ‘C' Type

Orthodox . 3 3
6. ‘D’ pe

Unorthodox 9 9
7.'D"  Type

Orthodrx . of o8
8. ‘E’  Type

Orthodox . 54 54
9.* F' Type

Orthodox . g6 .. . 96
10. ‘G’ Type 8o 96 199 375
11. “Daftry”

Type. 5 137 .. - 137
12. ‘Peon’ Type 63 .. .. 63
13. * H’* Type .. 104 30 134
14. ¢ Sweeper

Type . 8 in . 8

Total . . §§2 200 220 g8I




3647 Re: Hooghly

(b) A proposal is under considera-
tion to construct more quarters for
the staff of the Government of Indin
Press, New Delhi, in the Minto Road
area i

Gifts for Children of Foreign Countries

1077. Shri Ram Sewak Yadav: Will
the Prime Minister be pleased to
state:

(a) the nature of gifts sent by him
lo the children of foreign countries
during the last ten years in his capa-
c¢ity as the Prime Minister; and

(b) the names of the countries and
gifts sent to each, year-wise?

The Prime Minister and Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) and (b), On requests received
from children in foreign countries
the Prime Minister has been sending
small gifts to them from time to time.
These generally consist of dolls,
books, pictures, photographs, stamps,
coins, etc. and arec not of much
value. No detailed records of such
gifts are maintained, The time and
labour involved in collecting the re-
quired jnformation will not be com-
mensurate with jts utility. However,
on some occasions, animals, like ele-
phants and tiger cubs, were sent for
children in certain countries.

12 hours

RE: HOOGHLY PILOT'S STRIKE

Shri S. M. Banerjee (Kanpur): I
had given a noice about the strike
which is going on in Calcutta. A new
situation is developing there. About
11 assistant river pilots have tendered
their resignation. So, the Calcutta
port is paralysed. Since the hon.
Minister in charge is here, can he
make any statement on this? We
want only a statement from him.

Mr. Speaker: There is one thing
that I object to very much. In the
very beginning, I had requested hon.
Members that if they had any grie-
vance in respect of the information
that they get about my decision on
the notices that they have given, they
might come to my Chamber and satis-g
fy me, and if really they can satl.s!yl
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me or convince me, I shall take them
up. But I saw that yesterday also,
a breach was committed, and today,
again, I find that . . .

Shri S. M. Banerjee: 1 did not com-
mit that breach.

Mr. Speaker: What is this then?
Has the hon. Member not been
informed about what has happened to
his notice?

Shri S, M. Banerjee: There is no
reason given there. I have simply
been told that a half-an-hour discus-
sion can be raised,

Mr. Speaker: Order, order, Am I
required to enter into a discussion
about that here? When I have sent
a reply to the hon. Member and I
have taken a decision, shall we dis-
cuss the grounds on which I have
given that decision? Shall it be dis-
cussed here threadbare or shall that
decision of mine be accepted for the
time being? We can discuss the
reasons afterwards, and we can go
into the details. But, in this manner,
we cannot continue the business if I
have to explain the reasons; if hon.
Members stand up and ask what the
reasons for my decision are, and I
explain what the reasons are, and say
that the reasons are these, one, two,
three, four and five and so on; we
shall not be able to conduct any Busi-
ness in this manner.

Perhaps, if the hon. Member had
waited and had patience, I had a mind
to call upon the hon. Minister and
ask him whether he was prepared
with some statement. But the hon.
Member could not restrain himself.
I am very sorry.

Shri S. M, Banerjee: I only wanted
your guidance.

Mr. Speaker: My decision is not the
guidance for him. But in a different
way, he wants to raise the point here
and then he says that he is only ask-
ing for guidance. Is that fair to me?

Some Hon. Members: No.

Mr. Speaker: This kind of thing
should not happen. Now, is the hon.
Minister in charge ready to make a
statement on this matter?
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ot armt (fee) @ et e,

Mr. Speaker: Order, order. We can-
not allow the proceedings of the
House to be interrupted in this man-
ner. Would the hon, Member resume
his seat, when I am standing?

oY AT H F &7 wAT-HeeT
Afew fd &1
Mr, Speaker: Order, order. No hon.

Member can stand while the Speaker
is standing.

ot A TR AR AH TG
FgAT Fgar § (F=—

Mr. Speaker: Order, order, I have

called the hon. Minister. Let us finish

one thing first, before we go to the
next,

The Minister of Shipping in the
Ministry of Transport and Communi-
cations (Shri Raj Bahadur): The
other day, I made a fairly comprehen-
sive statement in this bchalf. Mean-
while, the chairman of the Port Trust
came here, and we discussed the
situation with him.

So far as this particular limited
question is concerned, we have no
such reports that the eleven assistant
river pilots have said that they would
not work, In fact, so far as we know,
there is no such category as assistant
river pilots in training. In fact, we
shall have to obtain information
about this matter, and we shall be
able to give that information in due
course,

Mr, Speaker: If the situation there
is deteriorating, as has been stated,
then attempts might be made to get
more information.

Shri S. M. Banerjee: Not river
pilots, but Assistant Harbour Masters

Mr. Speaker: I might just find out
what Shri Bagri has to say.

Shrimati Renu Chakravarity (Bar-
rackpore): We just want to ask one
question for clarification.
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Mr. Speaker: She cannot ask. Shri
S. M. Banerjee can ask.

Shrimati Renu Chakravartty: Is it
a calling-attention-notice? I thought
that it was just a statement, and that
was why I got up. If it is just a
statement, we can ask for clarifica-
tion.

Mr. Speaker: It is not just a state-

ment, The hon. Member Shri S. M.
Banerjee had given notice earlier.

Shri S. M. Banerjee: I will ask two
small questions.

Mr. Speaker: Only one question.

Shri S. M, Banerjee: I do not know
whether there are any ‘assistant
river pilots who are under training"
as reported in the Hindustan Times.
But therc are Assistant Harbour
Masters. [ want to know whether it
is a fact that British ex-pilots have
been commissioned to pilot the ships.

Shri Raj Bahadur: We have no
doubt to take certain steps to keep
the Port going. So far as ‘assistant
river pilots' are concerned, as I said,
there are no such people under train-
ing. There are Assistant Harbour
Masters. In fact, they have got a
diametrically opposite case. They say
that in case any differential is allow-
ed to these Hooghly pilots, then they
will have a grievance. That is why
the situation is difficult.

12.06 hrs,
RE: POINT OF INFORMATION

W FERY ¢ AT aEr g

st gt (fgme): efET A@TEw,
Ot fas @A a4t fF smE
T W& ¥ Fa1 A1 fF nEwEHe A
F aug wiferrsEam Aifew faar
AF | WIS F T FIfeET- e Atfew
faeft, t 99 & 999 A1 ¥ OF A
R EEiffwmFm AS
T &1 AfeR g 1 7 o FE fF
EwEHE WA ¥ A sifaradara
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Afeq mar w7 Fifar-gam Afew
§ FATET AT | (Interruptions)“‘r
QAT ATEA § 6 oF U@ F W g
AW ¥ HgH FIA W I A A
FqT g gFa1 g 7

Mr, Speaker: Order, order, He has
not to take the decision, I have look-
ed into that case, and it is a case fit
only for being put as a question. It
cannot be raised otherwise. Therefore,
1 advised him that this might be put
as a question. Then he can seek
information. Matters such as thefts
or even robberies in trains are mnot
questions which can be raised by way
of adjournment motions. He is ridicul-
ing the whole idea by saying ‘from
adjournment motion, we have come
to calling attention notice and from
calling attention notice we have come
to a question’. Certainly every case
shall have to be considered and
decided on its merits. If every hon.
Member takes it upon himself to say
what he likes, we will not be able
{0 proceed with our business in the
House.

I have another calling
notice . . .

«ff THEEE MIT ¢ (ATEHT) ¢
weet qareg, 19 famfaer ¥ 3 fraes
2 fF nft oo 7 St a8 weararfE S
Ui AR q AR
Tifem T F7 77 91, 39 war
7 o9 & foer foor 9@, ofes w9
oTT IE ST 1 FT AW, A1 fe
am & 5 for foer o

attention

AR R : qAAT A7 33
AT | H T FT AT 2ATE

»f} TAAFTE AT AT A AT
LT T | T THFT I forer e

a7 7 39 { vad afw ¥ fawg
a7 Ffar-wdeaa Afzg F1 g
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T fagr mr & 1w @R A 4
Faaa s qe fa@ o1 &7 9
feamar ¥ 1 59 a3g & AR At aga @
weAd g § | & fAde ST TnEar §
ff @ gy § fa% o0 & w9
FHIE@REITAITFANH
TE 9T qEH FAT AGA AT HATAG
F1 77 & faar mam I AT E |

AR WERW : F A FL TW A
F1 FE1 2w fA A1 W ®Y
T # o gt g ~f 7Y amw o) Aifew
gRT 2, # 39 9 hAwT qATE | IW
F AR AR AL WX H OATAR
AR AR 37 a9 F1 g oo § fF
T hAET TA9 E, a1 & 99 @1 aged
7 fad §ae g | #a1 77 TAAT At
@  fod dare 7 & f ag 7t
AW &7 A A A L AR W
@3 g1 F¢ UL BAA F AAF HLAT
AT Fu ZAT agd ATqAfEa & 1 #
q o9 ¥ Fa1 2 fF 7 A 9@ &
Sifzd | S f& & F #ET £ A
24 AL FHL § AT T § AT AGAY
aT gAT w5 F | W & yarfaa
TRH, A1 F qET IW &1 42 9L 99
9 T |
Three calling notices have been
tabled my . . .

st avgt ;S A1, ——

Mr. Speaker: Order, order. Nothing
further. When I am on my legs, he
should sit down,

ot @l F A1 fag gE FEA
=iza g fv ——

Mr, Speaker: Order, order. The
hon Member should conform to cer-
tain principles and certain discipline.

»it arrdt & qgAr AEar § 5 —
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Mr. Speaker: Even within these
few days, I have found—I am very
sorry to make this remark—that the
hon. Member takes pleasure in these
things.

ot AT : fredt | wwwr g

12.09 hrs.
RE: CALLING ATTENTION NOTICE

Firing on Policemen from Chinese
Trade Agency, Kalimpong.

Mr. Speaker: The calling attention
notleces are in the names of. Shri Bade,
Stri Brij Raj Singh, Shri Lahri
Singh, Shrim Hem Barua and Shri
Ram Sevak Yadav regarding firing
from inside the Chinese Trade Agency
at Kalimpong. Has the hon. Prime
Minister any information to give to
the House?

The Prime Minister and Minister of
External Affairs and Minister of
Atomic Energy (Shri Jawaharlal
Nehru): The only statement I can
make is that we have no knowlcdge
of it, We shall enquire,

Shri Hem Barua (Gauhati): This
has been published in the papers. The
trouble about it is this, and I want
to be very frank about it. Whenever
anything of this sort happens that
involves the security of the country,
it is always the Members who have to
draw the attention of the Ministers
concerned, and at times the press has
done a laudable service by helping
the Members in getting this informa-
tion. Now, here is an information
that a member of the Indian Police
Force was shot at.

Mr. Speaker':' What does he want to
say? That information we have got.

Shri Flem Barua: My trouble is
this. Even though it is in the papers,
even though it is said that it is an
old matter, even though it is said
that a member of the Indian Police
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Force has been shot from the Chinese
trade agency, the Prime Minister
stands up and tells us that the only
thing that he knows is that he does
not know anything about it.

Mr .Speaker: Order, order. [ am
rather surprised. The information
has been published this morning, and
probably the Government might be
doing its best to get the information
that it can from its own sources. It
has come in the morning's papers and
that has come to everybody's notice.
Does the hon, Member expect that
the Government must have had prior
information, before it was published?
Everybody has drawn that informa-
tion from the papers, and the Gov-
ernment representatives  also  must
have known it from the papers, but
they must be having their own
sources and must be trying now to
pet that information, and when it is
got, they can give it, not now,

o) U AT AT (AT ) 17
-_—ery

\BEAT AT 83 o FEATET wAT F, A A

Shri Hem Barua: It comes to this
that the papers have a better agency
than the Governmoent, It is the Gov-
ernment that should have an agency
and machinery to collect the infor-
mation and tell us,

Shai Nath Pai (Rajapur): The
whole thing is supposed to be one
month old. On that there is no mis-
understanding. The papers have
stated that the incident took place
one month ago, and that was perhaps
time long enough for the Govern-
ment. That is the whole submission.

Mr. Speaker: That is right, but
now I would just suggest that even
it it be the negligence of the Govern-
ment, the House has its own methods
and measures to adopt. What can I
do here at this moment? If the
Government says this information Is
not with them, it is for the House ig
adopt ways and means to get that.
What can I do if the Members make
these charges?
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Shri Hari Vishnu EKamath (Hosh-
angabad): Is he calling for a report
on this matter from the West Bengal
Government? That is the point. The
Police Force is involved. Is he calling
for a report from the West Bengal
Government on this matter and laying
it hefore the House as soon as it
comes?

Mr. Speaker: Mr. Kamath is mak-
ing a suggestion, Certainly the Gov-
ernment will take it into considera-
tion.

Shri Hem Barua: You have said like
this. We are in your hands entirely,
but we want you to help us in getting
the information

Mr. Speaker: The hon. Member
knows more than mysclf  what
measures can be adopted, and he says
that 1 should guide him as to how to
compel the Guvernment., 1 am help-
ing him certainly when I am allow-
ing him so many qucstions and inter-
ference and interjections and even
interruptions and obstructions. Cer-
tainly I am helping him so much. Now
I crave his indulgence that I may be
allowed to go further.

Shri Nath Pai: The Prime Minister
is willing to say something.

Mr. Speaker: This is what is desir-
ed, that this information may be got
from the West Bengal Government.

Shri Jawaharlal Nehru: Naturally,
now that the matter has attracted
attention here, it would be got. We
have not received any information so
far as I know. I have heard nothing
about it, This is the first time I have
heard, and T cannot answer it. Whe-
ther it was a matter of great impor-
tance or less importance depends on
the context of things. Anyhow, I have
no information. I can only enquire
and if it is important, will let the
House know.
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12.13 hrs.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

SCARCITY OF PRINTING PAPER IN MADRAS

Shri Umanath (Pudukottai): Under
Rule 197 I beg to call the attention
of the Minister of Commerce and
Industry to the following matter of
urgent public importance and I
request that he may make a state-
ment thereon:

“The situation arising out of
the scarcity of printing paper in
Madras.”

The Minister of Industry in the
Ministry of Commerce and Industry
(Shri Kanungo): There is now no
scarcity of printing paper in Madras
City. The paper mills are releasing
stocks as usual. There was, however,
dislocation of movement on the Cal-
cutta-Madras line because of a train
aceident which occurred some time
last month, Normal traffic was
resumed within a  few days and
special trains were run from Dalmia
Nagar to Madras in order to carry
paper from Rohtias Industries. The
dislocation of traffic was only for a
few days, and the situation now is
normal. Paper is moving to Madras
as usual, and no scarcity has been
reported,

Shri Umanath: May I know whether
the atiention of the hon. Minister
has been drawn to a report in th.
Madras Mail last week that there was
scarcity in Madras City and there was
scrambling for printing paper and
that the paper mills were not going
to release the paper to the traders
till a decision was given by the Gov-
ernment of India on the revision of
prices sought by them? May I know
whether the hon. Minister's attention
has been drawn to that Press Report?

Shri Kanungo: If there is such a
report in the Press, it is entirely
wrong.
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15} hrs.
PAPERS LAID ON THE TABLE

REVISION AppLICATIONS (PROCEDURE)
-RULEs, 1961, UNDER THE INDIAN BOILERS
Act

The Deputy Minister in the Minis-
-try of Works, Housing and Supply
(Shri P. S, Naskar): Sir, on behalf of
Shri Mehr Chand Khanna, I beg to
lay on the Table a copy of the Revi-
sion Applications (Procedure) Rules,
1961 published in Notification No.
G.S.R, 1171 dated the 23rd September
1961, under sub-section (2) of sec-
tion 28A of the Indian Boilers Act,
1923, [Placed in Library, See No. LT-
95/62].

12,16 hrs,

GENERAL BUDGET—GENERAL
DISCUSSION

Mr, Speaker: Now, we take up the
General Discussion on the General
Budget for the year 1962-63. Out of
26 hours allotted, we have already
consumed 14 hours 55 minutes; and
there is a balance of 5 hours 5
minutes.

Shri Hari Vishnu Kamath (Hoshan-
gabad): May I request the hon,
Finance Minister 1o reply to the
debate tomorrow and not today? That
will be better. He must have one
day's rest, especially after his reply to
the discussion in the other place.
(Interruption). It should not be at
the fag end of the day.

Mr, Speaker: In the programme of
20 hours the reply of the Finance
Minister is also included. He may
begin at four and finish at five.

Shri Hari Vishnu Kamath:
hour tomorrow would be better.

Mr, Speaker: Shri Vidyalankar.

One

Shri A. N. Vidyalankar (Hoshiar-
pur): Mr. Speaker, Sir, I have no
doubt that the Budget proposals that
the Finance Minister has placed before
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the House will get general support
from all sections of the House, In
view of the shortage of time, before
making general remarks and starting
discussing , I would first of all refer
to certain matters that deeply con-
cern my constituency,

3658

Mr. Speaker: I must give the cau-
tion that the time for each Congress
member will be 10 minutes; and so
they would kindly exercise self-
restraint.

Shri A. N. Vidyalankar:
little, Sir.

It is too

In view of the shortage of time,
before making general observations
on the Budget, I would start with
referring to certain Jocal grievances
of my constituency and the State to
which I belong.

First of all, by the excise duty that
has been imposed on textiles, the
woollen industry, which is largely
handloom industry in my State is very
hard hit. You know that Amritsar
and some other areas of the Punjab
have prospered because of the small
industry and woollen textile industry
runs on small scale. By means of this
indusiry Punjab is trying to indus-
trialise itself. The textile industry
in Amritsar is mostly handloom in-
dustry. By the imposition of the !0
per cent excise duty on woollen yarn
and woollen textiles, and especially
on processed goods—because the un-
processed goods are exempt from this
duty—by the imposition of this duty
on the processed goods, I think the
handloom industry will be seriously
affected. The impact of this duty on
the industry is that, at present, in
Amritsar many of the small scale fac-
tories are observing hartal and many
workers have been affected.

Further, the shoddy which is gene-
rally used by the poorer sections is an
entirely new industry, started due to
the enterprise of certain industrialists
in the Punjab, has also been included
generally used by the poorer sections.
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Rich people hardly use them. So, it
should be exempted from duty and
the handloom industry and woollen
industry should also be given exemp-
tion. With regard to this excise duty
the State Government also I under-
stand, has made a representation to
the Finance Minister. 1 do hope that
the position will be sympathetically
re-examined.

I propose to voice the feelings of
Punjab that in the matter of indus-
trialisation Punjab is not receiving
that much gttention as it deserves. I
should not say that it is receiving raw &
deal, Punjabis are generally praised
for their enterprise, hardwork and for
their bold initiative. What is the
result? There is practically no heavy
industry in Punjab. Punjab is being
deprived of many of the facilities that
other States are enjoying, I do not
grudge the position of other States.
Punjab must get at least some units of
heavy industries for wh'ch the Punjab
Government and the Punjab people
have been constantly representing, I
do not say this in the spirit of grumb-
ling because you know that Punjabis
are not in the habit of the grumbling
but Punjabis do feel that this enter-
prising spirit and the capacity will be
fully utilised and they would get full
scope to make their contributions in
the industrial development of the
State. B 4

With regard to the Budget I have
been listening to wvarious speeches
delivered by . friends from different
sections, especially from the Opposi-
tion. They have painted a harrowing
picture; the Opposition always em-
phasises the dark side and paints a
picture as if the country is making no
progress at all. Comrade Gopalan
staried his speech with the statement
that under the Congress rule it was
impossible to build up socialism in our
country. I was simply amazed at that
statement, We are committed to the
goal of socialist pattern of society in
India. If Congress is incapable of
achieving that goal which other Party,
1 ask, is capable of do'ng that? Is the
Communist Party capable of achleving
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that? In the last three Buccessive
genera] elections, the electorate have
rejected Communists’ claims; they have
not been able to convince the electo-
rate about their capacity to achieve
the objective that is before us. There-
fore, the general and sweeping state-
ment made is a statement without a
basis, The present position is, while
admitting that the general rate of
progress is not as much as we desir-
ed—that rate of progress which is
desired by the people is not there—I
also admit that there is dissatisfaction
prevailing, The people fee] discontent-
ed. They are largely discontented.
But, I also feel that mostly the
opposition parties have created a psy-
chology. of faithlessness. They have
created a psychology of discourage-
ment, They have not done anything
concrete. They have just created a
psychology which comes in the way of
the people’s efforts, of the people’s
coming forward and taking part in the
building up of our country.

The development work and schemes
are there. We want that the people
should take initiative. The other day,
our worthy President drew our atten-
tion that we should encourage people
and see that they took initiative. We
want to encourage people and to cre-
ate a psychology of enthusiasm. In
the communist countries, in Russia
and China, for instance, the first thing
that they did was, they created a
psychology of enthusiasm.  They
created a feeling that the people
should not groan and grumble but
should work. But here, in our coun-
try, it is different: a psychology 1Is
created that the people should feel
as if nothing was being done! The
picture of the things that are painted
is very dark. It is stated as if nothing
is being done, I think this attitude
should change, At least in the matter
of development, we should take things
in proper perpective and we should
plare before people a picture which is
realistic.

For instance, it was stated that the
imrovement of the econom’c condition
of the people is not what is generally
claimed to be. It is to an extent
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true just as I have already stated
that the economic improvement is not
taking place at the same pace or rate
as we desired; but it would be a tra-
vesty of truth, it would be shutting
our eyes to the realities, if we said
that no improvement had taken place.
A general improvement is taking
place, although I admit that the na-
tional income i3 not being properly
distributed. The distribution 1s not
just. No one can say that today the
distribution of national income is abso-
lutely just and fair. But if any onc
said that there has been no improve-
ment in the lot of the common pcople,
it would be wrong.

If we examined the figures—I do not
propose to quote entire figures here,
because the time at my disposal is
short—it would be seen that the per-
centage of the lowest income-group is
decreasing and the percentage of the
middle income-group is increasing.
The figures show that the number of
people in the lowest income-group
was decreasing and that they are con-
verting themselves into the middle
class. The people of the lowest in-
come-group were coming into the
upper group of middle class as I in-
clude in the middle classes those who
earned more n Rs, 100. The num-
ber of people with an income of less
than Rs. 100 was decreasing while the
number of people in the income-group
of Rs. 100 to Rs. 500 is increasing.
This shows there is general improve-
ment.

If you further examine the figures,
it will also be secen that the standard
of general comforts is also improving.
For example, the consumption of cere-
als per capita per annum wag 317 lbs.
in 1950, while in 1961 the same was
344-5 lbs. Similarly, we see that
sugar at présent is surplus, and the
supply is more than the demand at
present, Again, let us take things of
general use, for example, cycles. In
1950, there were only 75 cycles per
100,000, In 1961, the flpure was 245
cycles per 100,000 Similarly, in re-
gard to sewing machines, the number
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was 13 per 100,000 in 1950 and now in
1961 the figures show 70 per 100,000.
Similarly, the number of radio receiv-
ers per million has also increased from
125 in 1950 to 643 in 1961. Similarly,
the use of electricity electric lights,
fans, etc. has been becoming more
commen. This shows a gcneral im-
provement in the general economic
condition of the people, I do
not mean to that this is salisfactory,
[ am not satisfied with all that; I do
want there should be more and move
improvement. I do want that the peo-
s ple should get more and more espe-
cially the poorer sections of the
people. They are not getting as much
as they are entitled to. But to paint
absolutely dark picture and to say that
no improvement has been achieved is
wrong and that is a misstatement.
That is why I have quoted these
figures.

Similarly, it was objected that we
have been using foreign capital and
Shri Gopalan said that our political
and economic policies had been influ-
enced by the foreign capital. I chall-
enge him and other opposition Mem-
bers to quote a single instance where
our political] and economic policies
had been influenced on account of
employment of foreign cap’tal. We
have been using fore‘gn capital for
our development, in order to get
know-how and for all what was need-
ed in the national interest.

I had to say many more things, but
as you have rung the bell, I conclude
with only these remarks.

Dr. P. S. Deshmukh (Amravati):
Sir, I would have liked to speak at
greater length than is permissible to-
day, but since I am likely to go out -
of India within the next few days, I
would not have the opvortunity of
making a speech in this House. So,
I have decided to make a few obser-
vations which time will permit. This
is a general d'scussion on the budget
and therefore, all observations any-
body would like to make should, if he:
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wants to be relevant, be related to the
budget provisions.

Here is a bold budget,; it is as bold
as the railway budget. It had to be
so, because the House has already ap-
proved the third Five Year Plan
and therefore, jt is the responsibility
of the Finance Minister to find the re-
sources sp as to achieve the targets
that have been approved by the
House, There is no Parliament in the
world which can weclcome taxation
proposals and yet, we should not be
blind to the decisions which we have
already taken. Therefore, what the
Finance Minister has done in the shape
of getting additional resources would
have to be welcomed by us by and
large, It is usual that we criticise the
budgetls by saying that the poorer sec-
tions are taxed more and the richer
ones are getting off. It should be borne
in mind that even if we confiscate all
the property which the rich people
have it would not suffice for our needs
Therefore, increas'ngly, and especially
when the country is progressing, the
eommon man must be brought into
the picture and he will have to bear
a burden proportionate to his means.
So we cannot expect that the common
man would be left out. Of course,
this unfortunate fellow gets sympathy
even from an unusual quarter. I do
not think the Swatantra Party has
much to do with the common men.
I think they are uncommon people
and not concerned much with the in-
terests of the common man. But
even they want to speak on behalf
of h'm and sympathise with the lot of
the common man,

However, the story js different whey
we cons’der as to how the resources
are spent, and I think here the ad-
ministration does lend itself to consi-
derable eriticism. I think there is
need for in-reased efficiency and stop-
ping of wastage and also, in my own
view, greater supervision and control
by Parliament. S'r, if 1T were to deal
. only with this pnint mv ten minutes
wou'd probably be exhausted. 1 feel
that the experience of the last 14
years has shown that this Parliament

is entirely ineffective so far as finan-
cial control of our budgets is concern-
ed. Wg have got two committees. We
have got the Estimates Committee and
we have also got the Public Accounts
Committce. The Public Accounts
Committte is a post mortem affairs, so
is also the Estimates Committee which
does a post facto examination, There
is not scrutiny or any examination on
behalf of the common man represented
in this House, to be felt beforc a par-
ticular scheme or a particular plan or
a particular expenditure is incurred.
In the beginning of this Parliament of
the independent India we had, Sir, the
Standing Finance Committee, and it
was an important committee which
did funclion extracrdinarily well. I do
not know for what reasons it was
given up. I would request the Fin-
ance Minister to consider this. I would
also invile even the Estimates Com-
mittee to search its heart and find out
if it has been able to really supervise
administrative expenditure to the ex-
tent it should be done and whether
there are not possibilities of exercis-
ing greater control and supcrvision by
the Parliament over this.

Sir, everybody knows that I am in-
terested in the farming community of
India and agriculture. I welcome the
steps that Government have taken in
respect of supporting prices. It is not
a whole-hearted scheme, I must say,
but, nonetheless, a beginning has been
made. The mnimum price of wheat
has been fixed at Rs. 13 and for jute
at Rs. 30 a maund. This is a welcome
thing, But we will have to move in
this direction a little quicker than has
been done, and we will also have to be
a little more generous so far as mini-
mum prices are concerned.

In respect of jute, we have in the
country now a National Co-operative
Marketing Federation, It is a co-
operative institution and I am glad to
say that it is performing a very good
function in purchasing jute from the
co-onerative soc’eties and selling It at
Rs. 30 a maund which i{s the min'mum
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price fixed by the Government, But
latterly the mills are refusing to buy
even at this minimum price, I am
glad to say that the officers and minis-
ters concerned are moving in this
matter. But I hope they will move
more quickly than they have done in
the case of the cotton growers,

Sir, this year’s cotton crop was
exceedingly bad so much so they are
not in a position to pay off the debts
they have taken from co-operatives
and unless they take some further
debts they would not be able to
cultivate their land. There has been
& raising of the ceiling price but it
has come in the month of May when
all the cotton growers have already
parted with their cotton, 'This
increased ceiling will not benefit any-
body except those people who usually
benefit at the cost of the farmers. In
this case also, therefore, there was
need that we should have moved
faster.

Then I would refer to the fertilizer
pool. For several years past we have
been importing fertilizer on Govern-
ment account,=pooling it with the
fertilizer manufactured in the coun-
try and then selling it on “No profit;
no loss” basis. Now an argument is
advanced that if people can buy at g
higher price, why not make a little
profit by taking advantage of it.
According to my way of thinking, it
is not proper. We want the agricul-
turists and the farmers to produce
more. So, I definitely fecl that we
should not try to take advantage of
hig difficulties as well as of short
supply. That is not proper. Even if
it is justifiable to make profits, I
would beg of the Finance Minister to
set apart this profit in a separate fund
for the welfare of the farmers. That
is the minimum submission that I
would like to make in this respect.

The Bharat Krishak Samaj in em-
barking on g Farmers Co-operative
Bank. One of the novel features of
this bank is the linking up of life
insurance with share capital. Here I
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want to state that when I happened
to go into the flgures, I found that
our life insurance premium is extra-
ordinarily high when compared with
that obtaining in America. Probably,
we will not be able to go so far as
America has gone, but I think there
is every reason to go into the pre-
mium rate. Everybody knows that
until a couple of years ago insurance
companies were in the hands of the
private sector and they have fixed the
premimum, Since then, our longevity
has increased and the health of our
people has improved. So, there is
every reason why there should be a
reduction in the premimum. If that
is done, it will be possible for the
Farmers Co-operative Bank, which
has linked life insurance with share
capital, to do a very good job. Experi-
ments have been made to increase life
insurance among farmers in Rajas-
than by giving commission to the
panchayat secretaries and panchayats
but T am told that the scheme has
failed because after the first premium
is obtained there is not sufficient
incentive to collect the annual pre-
mium, Al] these difficulties can be
obviated if the Farmers Co-operative
Bank is made to operate in the way
if has been proposed. I sincerely
believe that if we assist the Farmers
Co-operative Bank it will make the
peasantry insurance minded and will
help them in raising resources for
various purposes. While making an
appeal to the Government to accept
this proposal of mine, I would suggest
the avpointment of some committee
or commission to find out if the
present rates of insurance premium
are not exorbitant.

There are many other aspects of
our activities which I would like to
comment upon. Take co-operative
credit, for instance. We have certain-
ly made some  progress. As the
figures supplied by the Ministry will
show, we have distributed about
Rs. 240 crores as loans through
co-operatives. But what does it mean?
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when Rs. 240 crores is distributed to
2,10,00,000 members of the co-opera-
tives what is the average? It will be
Rs. 115 or Rs, 118 at the most. A pair
of good bullocks will cost not less
than Rs. 800 to Rs. 1000. So, what
portion of a bullock would be avail-
able to a person who is getting a
credit of Rs. 1157 Some people may
say: why take only Rs. 112, some
would be getting more? But what
does that mean? It means that if
some people are getting Rs. 500,
others are getting only Rs. 40 or 50
instead of Rs. 115. So, I allege that
most of this credit becomes domestic
credit and not agricultural credit.
Unless it is sufficient in quantum,
there is no possibility of a single pie
of this credit being used for agricul-
tural purposes. It may be used for
purchase of Sarees for his wife or
books for his children. As long as
you give only Rs. 100 or 200 not a
single pie will go towards the im-
provement of agriculture. Therefore,
the farmers co-operative bank was
thought of and has been embarked
upon in order to supplement the
present credit. It does not wish to do
away with the existing credit. We
feel that by giving the farmers their
own bank it would be possible to
have greater resources as they would
be taking deposits and so on.
At the present time, the rate of
deposits is going down and not up.
It is hardly Rs. 8 or Rs. 9 or Rs. 10
per individual member. This is ridi-
culous, So I would like to urge upon
Government to consider this.

There are only a few observations
about education that I would like to
make. Of course, I want to say that
we do many things by way of a
fashion in the Government. Because
something similar exists somewhere
else we also do the same thing. In
the case of the Ministry of Agricul-
ture and the Ministry of Community
Development, we have two Ministries
for agricultural extension, First of
al] we divide one whole into two and
then fight for co-ordination by

appointing committees for co-ordina=
tion. And we get nowhere. These
fashionable sort of things ought not
to be allowed any more,

In the case of basic education also,
it is something which we swear by.
But I have heard many complaints
that the people think that it is meant
only for the rural areas, that it is some
inefficient education and not the kind
of education the richer people and
those who are better off, the towns
people would like to give to their sons
and daughters. We have embarked
on multi-purpose high schools and
higher secondary schools. This is
also in a mess. The societies and
institutions do not get proper assist-
ance in time. These are all experi-
ments at the cost of the people. In
the case of the three-year degree
course also we have just removed the
choti and given a taill We have re-
moved one year from the college
and attached it to the high school.
The intention in this three-year
degree course was that the university
examination should be minimised.
But instead of the two examinations
that existed, namely matriculation
and the intermediate, we have now
four examinations, the pre-university
examination and every year in the
three years there is a universily
examination. We aim at one thing
do something absolutely different and
strange.

Since my time is over I shall con-
clude with this,

Shri Mahida (Anand): Mr.
Speaker, Sir, at the outset T would
like to clear some misgiving about
myself and my party. It is rather
strange in this modern world that the
Maharajas want to be commoners and
the commoners want to be Maharajas.
So, please do not be mistaken; I am
a commoner since 1947, and do not
have a misgiving about my turban or
my dress.

Mr. Speaker: Every turbaned man
is not a Maharajal
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Shri Mahida: But everybody takes
me as a Maharaja. The real
Maharajas want to be commoners.
That is my complaint.

The Minister of Finance (Shri
Morarji Desai): He was not a Maha-
raja at any time, there is no question
of that.

Shri Mahida: Well, I am associated
with the Maharajas, But probably
the treasury benches have more
Maharajas than we have. Anyway, 1
am a commoner and I should like to
give some facts about myself in the
beginning, so that there may not be
any misunderstanding and everybedy
may understand me properly and the
Party which I represent.

Mr. Speaker: That misunderstana-
ing is removed. That was created
because of the name beginning with
the word “Maharaja”, Now every-
body knows.

Shri Mahida: Everybody takes me
as a Maharaja. I am not a Maharaja
at all. 1 was never one.

Sir, I represent a party about which
there is a lot of misunderstanding—
that we are opposed to the Plan, that
we are opposed to the Budget and so
on, I think that, if my friends on the
opposite side on the Treasury Benches
read our manifesto and our litera-
ture—they will find that there are
many things common between us,
except two or three points, one of
which is about socialism.

The talk of socialism is going on
everywhere, and everybody talks of
socialism. People have been made to
understand that the Swatantra Party
is. opposed to socialism. Well, Sir, I
was a student of Harold Laski and as
such how could I be opposed to
socialism? I am opposed to the
enforcement of ‘socialism’ to my
Country which is a western concept.
1 desire to change it in a way and
make it into humanism. I say that
India is the greatest humanist coun-
try in the world. When we fecd ants
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and give them flour, when we give
dogs and cows food, when we even
feed sparrows and crows, when it is
such a humanist country, how can we
ignore our poor common people who
are dying for food? Sir, we all talk
about the common man, Even the
rich,—~Members of this House, talk
about the common man. I represent
the common man. I would like to
draw attention particularly to the
policy which has been adopted by the
party in power towards the agricul-
turists. The hon, Shri Deshmukh,
who just spoke before me, happens to
represent the agriculturist classes
also. I now refer about co-operative
farming. We are not opposed to all
co-operative movement. I have been
going about the villages for the last
17 years and mostly on foot, in
Gajarat area. I have come across
many Co-operative Farming societies,
which are working at losses and the
people have been clamouring to get
out of the societies. They cannot yet
find a remedy. Our Prime Minister
has been saying that Cooperative
Farming is not compulsory. I have
many instances where villagers have
approached us and begged us to show
a way how they could get out of these
co-operative societies. I beg to bring
to your notice that the late illustrious
Maharaja Sayaji Rao Gaekwad of
Baroda in his State, started co-opera-
tive farming some 30 years back.
When I went there a couple of
months back, the people informed us
that the Baroda State had made rules
that the cooperative experiment may
be tried upon the people, not at their
cost, but at the cost of the Treasury.
Since the resumption of the present
Government, now, the experiment is
being made at the expense of the
people. We are not opposed to any
experiment in this country but: we
must learn and change our ways from
experience.

Oup Prime Minister has since many
a times said that this Swatantra party
belongs to a past age and that it is
300 years old. He can say anvthing
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as he likes, We are not so old as that.
-We were alsp in the past in the
Congress. I was for 30 years in the
Congress. What has made me leave
the Congress is g different matter.
The Congress policy as it is based to-
day has more leaning to my friends on
my right, the Communists and that is
our fundamental difference, We are
opposed to this communist policy in the
‘Congress, statism and its ways, seeds
of which are being laid today by the
Cnngress and which will lead our
oountry to total disaster. My hon.
friends the Prime Minister and the
Finance Minister, whom I know per-
sonally—and respect them—are good
thinkers and planners. Their budget
is also not bad. Somebody put it the
other day that it is “a Swantantra bud-
get”. 1 can take compliment on that
if a meinber of Raiva Sabha has ‘made
such a reference. Of course, I can in-
vite the Finance Minister to join us.
We shall support him.

Shri Morarji Desai: What else could
you do?

Shri Mahida: The Plan is, of course,
won the patiem of the conditions pre-
vailing in our country. We are
all in  agreemont that the country
must be brought out of the present
poverty. To remove poverty, to look
after about 400 million people with an
additional 5 million mouths to feed
every vear, and to improve their stan-
dard of living, we must have a sound
policy. On that, there is no disagree-
ment among all the major parties in
the country. The difference is only in
the ways, In our enthusiasm we are
trying to "ob the rich and make them
poor. It is on this very way that we
are opposed, By looting the rich and
making them poor, we cannot feed all
the people in this country. So, my only
plea is. why do you kill the hen which
lays golden eggs. I think the major
part of the tax-pavers are richer ele-
ments. I do not represent them, Tax
them as much as you like. But, do not
kill them, Let them survive. If they
want to travel in the first class, let
them. t-avel in the first class. Tax them
heavily. I am not opposed to that We

say, as commoners, as we are all now
in this country,—there is no d:stinction
whatsoever—you can take away all the
privy purses. I have mo objection to
that. I do not get one; nor have I any
claim to one, Now, if the Princes are
having privy purses, it is for the Prin-
ces and this House to decide among
themselves what they should do. I
particularly mention this as it is ham=
meved at us, as if we represent the
Princes. We do not represent the
Princes. We represent the common
people. Our turban should not be mis-
understood, because, I can chow my
friends on the opposite side that thou-
sands of people like me wear turbans
in my area—people who are farmers,
who are mazdoors.

Congress socialist pattern is only a
pattern. If there is real socialism in
this country, I am sure, my richer
friends on the Treasury benches would
not have remained there. This socialist
pattern, I consider, is a farce on our
country. In the name of social'sm,
you are showing something to look for-
ward to the poor people, but in return,
they get nothing. Yes; they have got
some roads somewhere and some elec-
tricity. Their lot is not improved, If
we go to the villages, there is a cry for
sduration now. There is a cry for
better standard of living. How to im-
prove them? We are opposed to the
prio ity given to heavy steel industrics,
We say that more money is spent on
heavy industries than on education in
this country., A sum of Rs. 520 crores
has heen soent on the stcel plants put
together while Rs. 135 crores will be
the entire expenditure in the Five Year
Plan on primary education in this
country, Steel is important no doubt.
But I sav, cducation is mare important,
What things should we plan first? We
say, let us have hcavy indust ies too
in this country. But, priority should
be given to education and agriculture.
I plead with the Prime Minister and
the Finance Minister that for the sake
of heavy industries, agriculture should
not bn neglected, Nor should educa-
tion be meglected,

13 hrs.

About the controversy of the private
sector and the public sector, we do
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admit, that we have a mixed economy.
As for the performance of the public
sector, if I may point out, this is what
has been published. One of the hon.
Members did say that the Swatantra
party would not miss such an opportu-
nity and I would not—

“Hindustan Shipyard is not able
to sell the ships because ships are
available at a lower price from
abroad. The result is that in
order to offer a competitive price,
the shipyard has to sell ships at a
price which does not even cover
the cost”.

In order to cover the losses, Govern-
ment had to pay a heavy subsidy from
year to year. The total amount of sub-
sidy received by the shipyard by
1960-61 was Rs. 456 lakhs, which indi-
cates the burden which the taxpayer
has to bear in order to enable the State
enterprises lo remain in existence.
There are various other enterprises like
the Sindri Fertiliser Factory, the Hin-
dustan Aircraft, which are also making
very heavy losses, and yet we are con-
tinuing them with these losses, If
the experiment succeeds, we shall be
pleased to welcome it. But with the
facts that are being presented to us to-
day it is being said that the public sec-
tor would ultimately go over to the
private sector. We sax that the pub-
lic sector mav function. but let the
private sector also function, We are of
the opinion that if freedom has to be
maintained in this eountry, if demo-
cracy has to be maintained in this
coumtry, let private enterprise also be
there. Let also live, and let them
choose their own way of life rather
than have things forced upon them in
the name of socialism.

I must also admire our Government
for opening the Ashoka Hotel!l What
is more necessary in this country, an
Ashoka Hotel or implements for farm-
ing? What is more necessary in this
country, air-conditioning machines,
water-coolers or something else? And
vet we talk about socialism. The peo-
ple in my region clamour for water.
Yet we see new water-coolers estab-
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lished in the Government Houses and
in the Government offices,

Shri Morarji Desai: They are more
used by your friends.

Shri Mohida: We see also air-con-
ditioning machines in these places,
when people are burning under the
sun, and putting in hard labour for
their livelihood—who our hon. Minis-
ters talk to us, or rather teach us, to
have simpler ways of living. This
will not do now in this country, We
shall not tolerate these things. We
the agricultu.ists and the common peo-
ple shall not tolerate this kind of high-
er living and simple talking. 1 should
say that it should be quite the reverse
of that, We still have a huge Rashtra-
pati Bhavan and vast stafl to maintain,
it, body-guards, horses, carriages and
conopy and all the show of the Bri-
tishers. And yet you tell us to live
simply, when we have no food to eat,
when we have no cloth to wear, and
you ask us to tighten our belts! For
whom shall we tighten our belts?

Mr. Speaker: The hon. Member's
remarks may be addressed to  the
Chair.

Shri Mahida: I am addressing you,
Sir, but, at the same time, my eyes
also go over to the other side. T look
to vou mostly. but at the same time,
my purpose has been to convince the
other side also. I am sorry if I have
addressed the other side directly.

We gel rare occasions to speak. So,
iny plea has been, and I particularly
want to cmphasise this, that the
charge on the Swatantra Party that
it represents the rich is baseless and
false. We shall prove this in times
to come that it is utterly wundictive.
If there is no harm when the Con-
gress invites Maharajas and richer
classes in its fold, well, we shall also
invite Maharajas and the ordinary
classes to our fold. Let them all
come. Let there be a good and healthy
competition between the Congress and
the Swatantra Party. A time will



3675 General Budget— VAISAKHA 20, 1884 (SAKA) General Discussion 3676

come in this country, when I think
the socialists and the Communists
will have to join or support the Con-
gress, and the others like the Jan
Sangh, the Hindu Mahasabha and
such others will have to support the
Swatantra Party. We want such a
time to come, when there will be
two parties only then only an alter-
native Government will be possible.

Shri S. M. Banerjee (Kanpur): That
will never come,

Shri Mahida: If such time does not
come, it is a sad thing, we shall re-
main divided in this House and in
the country. If it is possible, it is
good. We shall play the game well
If it is not possible, we exist as we
are. But, nevertheless, let me at the
same time explain that we are behind
our nation; we are behind the Gov-
ernment when they are fighting the
Chinese or opposing the Pakistanis
We have also thus a national policy.

Shri Ram Sewak Yadav (Bara
Banki): You always remain behind,
and still you want to remain behind.

Mr. Speaker: Order, order.

Shri Mahida: We are not anti-
nationals or reactionaries. If we were
reactionaries, then the Congress
would not have harboured us for all
these years. We are opposed to
Statism, the control of all aspects of
ordinary life being taken in the hands
of the Congress Government. That is
our main contention. Of course, we
respect the Congress. We still have
old affection for the old Congress.
Because it was mainly the Congress
which was instrumental in bringing
Independence to this country. And
they have done a lot of good too, for
all of us; otherwise, we would not
have been sitting in this House as we
are doing now. Let there be no mis-
understanding on that point that we
are trying to run down the Congress
unnecessarily or that we are against
the Congress totally. We are with
all nationalist forces in this country.

I have my individual opinions too.
I am personally opposed to those who

further try to divide our country into
north and south or into other regions.
I am also personally opposed to those
who quarrel over languages. I am
also personally opposed to those who
quarrel on rivers and hills, boun-
daries, quarrel for reservoirs and
lake sites, and make petty affairs of
this country. Of course, politi-
cally, if the Congress and the
Muslim League can join hands, then,
Sir, politically, the Swatantra leaders
also may have to join hands with
others. [ have no quarrel about these
clection arrangements. But 'my main
contention is that the Swatantra Party
is a nationalist party. There should
be no doubt about it. It should not
be made to appear, that it is full of
reactionarics. It should not be made
the laughing-stock, inside or outside
the House. In times to come, we shall
sve what progress the Swatantra party
makes.

But, now fundamentally, talking
about the General Budget, I congra-
tulate the Finance Minister on giving
a little relief here and there, as for
instance, relief given in profit rates
for transport of oil, so badly, required
in my region owing to coal shortage.
I would further request him, how-
ever, to consider the tax levied on
tabacco and tea. Although I do not
consume tea or tobacco and it does
not affect me personally, I must state
that Gujarat 1is a tobacco-growing
area. And 22 per cent of tobacco in
this country is grown in Gujarat. The
richness or the wealth that we see in
Kairn Distt. of Gujarat for the
last twenty years is also on account
of growth of tobacco. So, I hope that
the Finance Minister will reconsider
about the tobacco taxes, and help
these people to consume biris or
cigarettes. There is a similar case In
regard to tea also. Fortunately or
unfortunately, the people in Gujarat
consume greater amount of tea than
other States. So, a remedy may be
given to them by concessions on tea
and tobacco whereby they may not be
affected much.

The other day, I had pleaded for
the third class passengers, and I re-
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peat that the needs of the common-
man should be considered more. His
necds for education, for agriculture
.¢te. should be heard more than the
are boing heard in this House, rather
than that preference given to matters
.of industries alone. That is my hum-
ble subrmission.

Shri Biren Dutta (Tripura West):
At this closing stage of the general
discussion of the Budget, I again
want to draw through you the atten-
tion of the House to the suggestions
made by our leader, Shri A, K
Gopalan. We have seen that the
suggestions made by our leader have
been publicised throughout India in a
big way. Most of the Press practical-
ly does not see eye to eye with the
.Communist Party, Yet thig time his
suggestions have been given wide
publicity, This is because thcy have
got some points which reflect the need
of the nation to recrientate the finan-
cial policy of the Government.

1 will, with your permission, quole
from wne of the widely circulated
daily papers of West Bengal, the
Amprita Bazar Patrika. It says that
‘the Communist leader made the
following suggestions: nationalise all
banking institutions, mining, export
trade, plantation and other heavy in-
dustries; restrict the operation of
foreign investors, prevent export of
profits by foreign monopolies, increase
taxation on the rich, specially the
c.rporation tax. take stringent mea-
sures against evasion of tax, tighten
the machinery of tax collection, avoid
wastage and extravagance in public
administration, avoid all wasteful ex-
penditure, eliminate corruption com-
pletely remove maladministration and
check nepatism’,

These are the suggestions made
here, I do not know whether any
or some of these will be given con-
sideration by the Finance Minister.
Yesterday he spoke in the Rajya
Sabha, and we have tried to see whe-
ther any impression has been made
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"on him by these suggestiocms. You

know that none of these suggestins
will lead us to any new pa.h as pur-
sued by our Government, The
Treasury Benches declare that they
are leading us towards the goal of-
socialism. I do not think that the
adoption of any of these sugzeslicns
will lead us to socialism. These wil
only conform to the needs cf nalionil
regeneration and nothing else. As
my time is short, I do not wish to
dilate on these points which our leader
has ably exp-unded before the House

I come straight to one item on the
expenditure side. I would like to
draw the attention of the House to
those areas known as Union Terri-
tories. Many Members have spoken
about the neglected areas. Even some
Members from UP villages have ex-
prssed their grievance and anger at
the fact that Governmen: have not
given proper attention to the villages.
In this context, if you look at the
map of India, y~u will find that those
areas brought under the term Union
Territories are most neglected. The
expenditure there is growing. In the
name of Plan, of course, there are
some sanctions, but if you scrutinise
the whole expenditure, y~u will find
that the non-productive expenditure
is growing and no productive invest-
ment is made there.

I come from Tripura. I want to
place before the House the condilimn
cf Tripura as an example. I think the
condition will be similar in other
Territories also. Yesterday, when I
heard the speech of Shrimati Jyotsana
Chanda about Cachar, I was thinking
that she had almost covered in her
speech many of the points I wanted
to make. In our territory, we have
got only agriculture, no industry. The
Tripura Administration publishes a
statistical abstract in which is given
year by year the falling rate of ag-i-
cultural production. The Rural Credit
Survey Report also clearly sta‘es that
indebtedness of the peasant in Tripura
is higher than that of any other area
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in the eastern region. In Tripura we
have got no railway line. So all
essential commodities have to be air-
lifted, That is why the price of con-
sumer goods is 25 per cent higher
there as compared to the price in
other parts cof India. When the pro-
duce is sold by our agriculturists, the
price fetched is very low. You will
find {from government records that
jute is sold at Calcutta at Rs. 25—30
per maund, but it is sold in Tripura
for only Rs. 11 or Rs. 12. Such ig the
Pporsition,

We have been again and again de-
manding that Tripura should be
connecled with the rest of the country
by a railway line, which will be only
120 miles long. Unfortunately, during
these two Plan periods, we have not
reccived this railway line. We want-
cd that our natural resources, inainly
‘the Dumboros Falls, should be exploit-
ed by starting a hydro-electric pro-
ject. The Irrigation and Power Minis-
try investigated it. There was an
estimate made costing only Rs. 1.50
crores, There is no coal there, So
no industry can grow there until and
unless this project is taken in hand.
Unfortunately, our Government has
dronned it on the ground that Tripu-a
could have power from Karnafuli. We
hear in the House that Government
has protested to the Pakistan auth-ri-
ties about the manner in which they
have started this proiect. But we do
not know why our Government, after
spending much money on Investiga-
tion and even drawing up some esti-
mate has dropped this project.

Again T request that Government
should think about all these neglected
areas especially Tripura which should
be provided with a railway system
and the project I have mentioned.

You know that the Union Terri-
tories have not even Legislative
Assemblies, Tripura is administered
dirert'v bv the Centre. So there are
no difficulties jn drawing up plans
and executing  them. Unfortu-
nately it 1s seen  that this
territory hag been made almost the
kingdom of our Home Ministrv, The

Finance Minister allots some money,
and after that the money goes Lu tne
H.me Ministry, and 1t spends this
money Lhrough an administration
which is practically like that ol any
Part A State. You will find there the
Secretariat, Directorate and every-
thing else as in any Part A State. The
only distinction is that there is no
legislative assembly, and the Caief
Commissioner runs all this parapher=
nalia of this administration, This is
very much c:stlier, We requested the
Government to consider this size of
the ecxpenditure, but unfortunately
nothing has happened. The Central
Governmeat has introduced there a
Territorial Council. Now, what has
happrned? The Chicf Commissioner
has g t his ewn machinery, the whole
set-up like the Education Department,
the PW.D. and evervthing else. Now,
the Territorial Council has started
another machinery of the samo lype.
There i; duplication of services and
most of the money granted to the
territory is deviured by the adm'n’s-
tration itself. So, we were agitating
for a legislature. We do not know
why the Government of Ind‘a is re-
fusing to hand over this sum which
they want lo spend to the territory.

We are given to understand that
because the people of Tripura do not
pay the sum, they must no* have a
legislative assembly. We are learning
after 15 years of independence that a
person who is known as Chief C-m-
missi-ner can be trusted more than
the whole of the people of a rarti-
cular area. The Chief Commissioner
may be given the whole sum ta bhe
spent, to make all the proposals fnr
the Five Year Plans and to exccute
them but the pe-ple of the area can-
not be trusted because thev have got
nop money, This attitude seems to us
to be nueer. We request that Grvern=
ment should reconsider *his. We have
seen {n the ore<s that cur Home Mt~
nistry s golng to bring a RIN to give
more vower to the Territorial Coun-
eil. Sa. we agk the Home Minister to
reconsider whether onlv axtencion of
the powrrs of the Territorial Coun~il
will suffice. We believe that it will
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not suffice. There must be some sort
of a legislative assembly in all these
territories.

13.24 hrs.
[Mr. DepuTY-SPEARER in the Chair]

As I have said, in our area we have
got n. raudway system, no hydro-elec-
tric project, nothing of that kind.
During these last len years, what has
happened? The people from the hill
areas are moving to the towns for a
living. You will be astonished to find
fr.m the records that there was not a
single town in Tripura having more
than 15,000 people before, but du:ing
the last ten years we find there is
more than one town with a popula-
tion of about one lakh, and six towns
with a p pulation of 30,000 to 50,000.
These people had been depending so
long on the grants made by the Re-
habilitation Ministry for the displaced
persons who had en‘ered Tripura from
East Pakistan. Now, this Rehuabilita=
tion Ministry has been closed, and
these people have practically nothing
to subsist on. There is no industry,
there are no trade centres, there are
mo lands on which they can be settled.
So, this is becoming a wvery serious
problem for our territory. 1 request
the hon, Finance Minister to think
over the issue of these backward terri-
tories, especially Tripura, and see how
these people can be given at least
some medium or small-scale industries
so that there may be growth of em-
ployment potentialities,

If that is not done during this Third
Plan, what will happen? If you go
through the statistical report which
has been supplied to Members of
Parliament, you will find that this
growth of population in the towns in
this backward territory has led to
growth of eriminal activities, dacoities
and other things. People having no
means of living are creating incidents.
This is not a good sign.

With these few words, I thank you
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for giving me a chance to participate
in the debate,

st TwdEEs Ty FuTSqE

AT OF dfwT | Wi gag gw Awi
F, T A9 § F A fyew &
93 A" FT AT YT UK R
miwa gF FT TT AT AIEA §9 A
A WX AW §E aqEr T R
IR IEHT HR HAFA | qE
TE AT ST FET 9@AT & I F fod
T3 qfew=r ot /1T g7 a1 T T
SRTF qGT WG | A AT I
F 9TE g a9 aEeEr &1 agadr
qgAaT 4T | @Y g7 ART a1 Fi] 7

it Ty fag (arond) : FEE
¥} & o0 g wg f5 90 @SRl
¥T ager=t 9gAar 91 IfaT g o |
gas oFaw fHar ST

Mr, Deputy-Speaker: We have
nothing to do with it, It is the Home
Ministry that has issued it

Shri Parashar (Shivpuri): Mr,
Deputy-Speaker, Sir, I thank you for
allowing me the floor.

At the outset, I welcome the budget
proposals and I take this opportunity
of congratulating the Finance Minis-
ter for recognising the potentiality of
the co-operative movement and his
promise to encourage consumer co-
operatives to check the rise in prices
and to utilise them for this purpose.

I would have been very much
happier if, along with the abolition of
the Expenditure Tax, the cess on salt
had also been abolished. I do not
want to dilate very much on the
virtue of the abolition of the salt tax,
but I would make a submission and
suggestion to the hon. Finance Minis-
ter to take it into consideration and
to give thought to it. It would not
have affected the exchequer to a
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very great extent, but I am perfectly
confident it would have created a
sense of confidence among the toiling
masses and changed the face of this
<ountry.

I have been listening with atten-
tion and interest to some of the
remarks made by my colleagues from
the opposite side, especially the friend
from Andhra who was making some
remarks about the scarcity of drink-
ing water in his constituency. He
was telling us that trucks were sup-
plying water to the farmers, and he
was very much perturbed about this
condition. I do not know whether
he knows that there are regions in
this country where water is not
even supplied by trucks or by any
other means, where the villagers, the
womenfolk accompained by the
children, are going from early in the
morning to get water not one or two
miles away from their homes, but
about four, five or even six or eight
miles away, down precipices, up hills
and through areas infested by tigers
and other wild beasts of prey. After
this adventure, they just come to a
small rivulet or a small spring where
water is trickling drop by drop, and,
waiting for an hour or so, they get
scarcely one pail of water for them
to take back home.

1 know the limitations set on Gov-
ernment. I know the difficulties
which the Government is facing. But,
I would like the Govcernment to give
due attention with reference to
priorities, as 1o what things should be
attended first. 1 know there is the
National Water Supply Scheme formu-
lated by the National Government. 1
would ask the Government to take
into consideration these wvillages of
our motherland where such condi-
tions exist. I can say with the infor-
mation at my command that there are
at least a few villages like Piparisama
and Benswardevan in my consti-
tuency in Madhya Pradesh where
. water supgly has to be made through
this scheme. I think it is their due
and it is what they can expect from

this Government after 15 years of
freedom.

There have been some complaints
about housing. My friends from the
other side have taken Government to
task and have talked about the policy
of Government of building up a socia-
list pattern of society in this country.
If I can be permitted to speak with
some authority about the conditions
prevailing in the socialist countries
of the world, I can say that even in
USSR, after so many years of their
experimenting with the building up
of a socialist society, there are still
mud walls and poorly thatched
houses. - Therefore, we cannot blame
our Government for not being able
to build houses in the country of the
standard our friends want the Gov-
ernment to build.

But, at the same time, I would make
a suggestion that if the cooperative
movement had been utilised for solv-
ing this problem, I am perfectly con-
fident that much more progress would
have been possible by now. There-
fore, 1 commend this suggestion to
the Ministry of Housing, the Minis-
try of Cooperation and other Minis-
tries, to sit together and find out
whether they can solve the problem
of the acute shortage, especially in
the urban areas, of houses, by a plan-
ned potentiality of the movement.

I have to make a point about the
law and order situation in our
country. I am conscious of the fact
that when we got freedom the condi-
tions in the country were much worse
than they are today. Of course, we
find oursclves in a far better position.
For that I must congratulate the
successive Home Ministers, especially
the one who is today. But, at the
same time, I would like to draw
attention to the conditions prevalent
in the northern parts of Madhya Pra-
desh, ecsnecially in the districts of
Bhind, Morena and Shivpuri and
some parts of Rajasthan, where, even

xiom 03 arqeun are adoad ‘Kepoy
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with confidence in lands. Dacoits in the industrial and agricultural

and exact their supplies in an autho-|
ritative manner. There is nobody to
check them. In broad daylight they
come and speak to the people and
expect them to supply them cooked
food. If it is not done, the people
meet with punishment, not ordinary
punishment but punishment with bul-
lets. I know cases where some very
patriotic young men refusing to do
this unsocial duty being done to
death in cold blood. This is not a
description of the past that I am giv-
ing; this is the condition prevalent
today. Some remedy has to be
thought of for this menace. It is not
a thing of today, When we go back
through history we find such menace
prevalent in the area for so many
years. In the early years of this
century, there was this menace for
which the then ruler of the area
found some remedy. We can just go
through the pages of the book writ-
ten by him. We can study the his-
tory of the region and all that. After
studying these things we can apply
some special remedy. Merely sending
some police patrols or some ILA.F.
Squadron or Special Police would not
do. This will have to be tackled
vith special reference to the history
« * the area and of the problem.

police uniforms walk into the vilia.sesl

Then, coming to Defence, I say I
am very much proud of the fact that,
in spite of what my friends from the
other side have said about the Chinese
and Pakistani problem, our Govern-
ment is able not only just to protect
our country but to take whatever
action is thought right. But, I have
got to make a point.

Shri Panikkar while speaking about
the defence of our country has made
out one significant point. He says:

“That pattern of India's defence
has to be based on the total effort
of the nation on all essential
fronts, in the Defence Forces, in

fields, in civilian morale, in the
capacity to maintain the essential
activities in the most trying cir-
cumstances and in continued
search on sciences.”

I would like to draw the atiention
of our Defence Minister to the sen-
tence—

“to maintain the essential acti-
vities in the most trying circums-
tances.”

I would like to draw the attention
of this House to the erstwhile Goa
action. I am proud of it and every
national of India should be proud of
it. But what happened during those
days when just a handful of soldiers
were being transported from the
northern parts of the country to the
western part. Times may come when
we may have to transport millions and
millions of our countrymen turned
into soldiers from the north to the
south or to the east or west and God
knows not where. The transport
conditions of this country had become
so worse during this small action
which lasted for a short time that it
was difficult for our countrymen to
travel from south to north; nay, even
to travel from Gwalior, which is only
200 miles from here, right up to Delhi.
It was a hazardous task. If that can

be the position because of a small
action like the Goa  action, what
would be the condition of our

country in most trying circumstances!

I am perfectly confident, and God
help us that most trying circums-
tances may not develop with refer-
ence to our counry in the near future.
But, if that comes true, our Defence
organisation should take into consi-
deration the development of a second
line of communication. That should
be to connect Bengal and Bihar
dirert to Madhva Pradegh, Raiasthan
and Puniab, They must have brrad
gauge railway line from Jhansi (U.P.)
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to Suwui Madhopur (Rajasthan). I
think this is most essential.

Our Government should take into
consideration a s2cond capital for
India. 1 am putting this suggestion
without reference to any special feel-
ing. Our nation with such wvast
dimensions and borders should think
of it on the basis of long-term plan-
ning. I commend these suggestions
to the consideration of the House.

With these few remarks I welcome
the Budget proposals.

@t e fegy (veAT)
IR T AT, AT d T H A g T
AFTITT TS A AET HFET
qry 3 i AY 43T 72 TMA 97 Frvaray
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FT UF SF T GAT FAT & 4 F
AT WA A AL FAAC AT I 3AT
FFAfAmE & T F=ar [ g g
ar 9 A3 § AR 87 ¥ qr qm B
W A H 14 a9 A 991 &7 7T 55
¢ 39 97 T3 frame 99 w@r & AR
IANIAT 7 FFAT AR FIAG A TAR
dra m=EET A #1 E ) S% %R W,
I FRIEG, A% AT7 WEged & oAt
&1 gat W #T foees ORlAT E
qafas ¥weT & @17 wgic FweT WY
gAY A WET FT W@ & HIT BIA
TFAA AT FIT aIAT TG0 A4 =77,
9z, Mg TTaTs F1332 T & AEd
gafer1 & | uf ofefeafa # o7&
FTEE FT A AR FT HATH AR
gy fF &:frer amd g1 s W) SEE
T TI@ TA™HS ®T IO ¥
fagma X qm 1 FAF gz
971 & f& fo7 7o ox fogy o=
@Al # T:7 3/ 7 qhE 4), I 0
39 ARY FT AAH @9 G A7

3 feg g | g3 ST &1 F d
f& FTq e &4 | oy ar=w wfqea afe
1 awe gmefadt aoe 2, wWifF
gt gad el dfara v @ fon
T @ AT FTREA-GA F A1T-FEE
T &Y. a FEr €, T oI 9
Zfrr &1 A T e T o#

AR 2@ F BRA-TFEA  H
ferfs smmammE & | o7 Sfte THo
¥zar ¥ wer & fF FrwdAl F @A A
FATE § IO gW AT TEOIE AR
Frrar < & aa ) e faa 5 arRa
¥ frafa & fag o gfaed sem &1 §,
F Fgf oF aqfaq & | @F TEw q
# gg W1 E @A wwEdr 1 afE
e ot & gam @t § f5 w9
AR & amaeE wEE, i 6K
FEFAT & FACAT 729 § Afrar g
a1 Gl E AR aEd @ oFE &
gfa¥z, »ft &o WTToqlo WU® ¥ 39
w9z T @G w0 g T ¢ g
UF qUIEFA a9 AT § |

@ T g1, & faw AN wgmm W
warEaR A Aedr § & SwW
T IfFEE FT 4@ 3 FUS &
e FUT 797 fear & | W9 aF TrEiAe
gwgd ¥ wmw § gl gfe-
FU T A ARSI R A S F
a1 amedr 41 ff faw WA AgRT T
e FUT & A F! 71 F TG AW
afes T 3| |

#feq zq amg @ 9=y & fF
TFR N EF &1 §I @ FT fqar
T &R & gHEEET wa{ifaw,
1 #Ev, UTRIIEY 9 &1 4
PR #CFOY AT 4n, 39 fav fe
IATH I HIY UFIIET I ¥
HETL 354 249 ®T AT AT T |

o



3689 General Budget—
[t gt feer]
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¥ AR 97 § FIT F qT Jo AT
FT WAT & | FIW, IH G F qIET
F1 I T G HTE FT AT AT

fae w1 wgRy 7 FAw afaw
= &1 faea Foay 9T 58T wraaw
¥ Fmae aTw aE g 1 SR A g
2 s o TE® A9 & wegd A
#r wagd ¥ 19 ¥ gifasz w7 @
F1 faega faar sman W 9Ed O
graw faadifdr # st ot gd A,
AT T FOATT T THAT 94T |
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F9 39 727 7 3u-faq w41 ngEm
7 737 TITHT & TIfAAIT OF TT FWT
a1, M fF oft a% gwr?t F¥@T §F =
& &1 o WA F g f s 99-
Fdfa Froar &1 @&q Foar F TACILA
F QU FTAT § 1 AT q1 gEifem
Fadft & f& 973 ez T w1 g e
Srg AT At 3w w1 maki faee
g awar § | AfeT & 39 g IRt
g % s faw 3im dead g
F TSI F[ T FIA FT TEq I 8,
ar qgdft W0 @O ArETHl § A
TRALT g7 A8 g1 A« &, IF A A
QUG | af §9 a7 F I T |/
ZE 9 &, Al 45 A W
TRAIEE 33 A 49 AW avEl # QR
FX1 AT 1§ A g f eI
% 97 o seeHzAT /2 27 UE
fawer & faq 77, 911 39 93 §1 -
3 fegr &% f& &1 2800 ZoAeEm §
q AT A g7 F ar adf

& mqr faami & mray
g wzar A1, 9T Ty T3 A6
Agt 2 AT A § ga€) gEEEAT Aql
gl FmwAl, WiF ag T F = A
A ¥ owg 2, wfea § wegfad
FqqYAZ F T T FEAT At § fw
W FY warT q7-AfT AL /T Fr A
g femy g% zedza fr=dr Aifpa
aF Wi 9 fama g 9@ A
gfewrit o wzd A% # T
w arr § omr [T 7 IR ;LA
FIFERT T4 g Ot 2

q 9 qfF & FrEeq § &0
Sedi § & aF 57 T wmy a@d
UL FI CRW T WX AW & WX
Al § TFF nayow & fag fersor-
vz | o ) JfER g g7 T
F7 AAT PN AR AL & fod @
nF  EERTE a1 EA fF gaaE §
478 (Ai) LSD—S.
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At gt 1, #feq w9 9% ghew ¥
A d1a ada wEEe ot fofe QY
7y § 1 gafan aedm i i
9T #% § wiys wgw A7 q&d & |
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SEH W5A &1 E6€ I A A
fas woft A et & 1 fogi woer w0
H AIEH ATEA &7 gO¥ FIA K AwE ¥
T F &I | g1 Ty &, A &
|rgm & 37 Ay J7aT £ %7 wfia
&1 At fagwm gmT Mfzv, wifs faw
feama 71 3w & s¥w ® Sua-quagd
8, IR A ARAE 1 FT Aw 8,
it frafr & e Aol ¥ gaw Wi
TN were= # o1 afg gt &, =
FFOEE  Afad g1 @ & AR I
% fua #fas 3w wqom ¥ 4@ @
qrq § | TAwT 7T o faew At wEw
¥ M WA AT AT |

TET AF QATETT FT gl &
qIEH P, BYAE HTET 4 WA &6
saq fFar mar § 9f 39 & oaiE #§ oY
§3 WY gfea g f af &) Afe
% sre fafree ara 7 fAagw sr
AT § fo g & gfewmii &
|1 Aty 3z weed fafan w gAeE
Ao 1 AAT A 0 fregem
¥ A9 B & @M LT W O§ANE
Afaiaw & "regw & g, fage A
I7 g37 &1 @ fawy aga annfaa
F G g2 g3 T 6 o s
G ¥ ArE faaan g1 7% g2 @
afre W sER amwfEa §W & )
a9 3 (6T 7 SWEmT 39 %7 -
wEa &

%7 weEi ¥ |19 | guwh Wi
# gq fagd M gE AW g s &
aod 2N & yreqw §  Teql & fad
W w1 o gegr fgmn s s



3693 General

[riveeit et frean]

FFT | § Fr§ yraafer @ @ ag
@A catfan &fqmw ¥ foew @
o 3z faofg &y fr grasa &
TaFt fow ag & azarw g @fdq
# ag gang s g g 5 faE
wreAad w1 w7 (ruhr) g1 & ) w9 TA
wfawr garqt & aradz Y a7 @ A
fager 2wl e § ) gafwd awa 1
e fage # aww 3y wiws s
gy =nfed o

OF 2T Fg T § FOAT AT I
FAICT FIAT IMg40 § | IT WIT A
afes asfafrezas wit ofsas dazc
F FC FTA A3 gEE 1 A wF
¥z (debl) sfaasr #1 a7w Fadt g ar
U =q1A aeam ofens gefafasima
AT afsa® FFz< & a6 T7 9190 2
2 FT owrOre gty A {7 AAT
g& & e ag 1Y oy ofwfa st
Al gTE

AT Flo Fo HITo FATo 7T 7
TRANAT a9 1 foE  ®, ogaars
FEr fE o, mEEr F#EE
foe #, g7 Tamm Fafzgt 1 foe &/
Tt FETTATE PRI S § pfngan
or T #T NI FIEZ AT TE
¢ zama ara ofers deeT W
ofems asfafredas 4 ofeadt sk
TRAR & g AfEd 0 zA
g1 F1 faddq agy av ofegar
¥ @rg gt wifegd | afsas d¥ex
¥ Ar-arfge, Tr-amm w1 fagra gdar
mifa7 & 1 g TFafar oFEET
¥ fad ag gramms g fF ofeas
Q2T FIEAT T AT FI W IH
IFudT wEAT 7 ey aw |
¥W A FW TAqT 7 ufys wige @©
ST FIAT afsers AF2T 71 IFT AT
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=rfag 1 zdY 7 Fw 1 FeAr § AT
FATX T FT qraFar fae g3717 |

st @o WYo TN : IUTEUR WEIET,
g a9 ¥ T F F1Rr 997 gEq &
ARIER @A F g W T @
AT gaeEi 4 999 #ud faeE
7zt @ &\ 97 1 TEFT §g weuad
fFmg  eias Ao g 39 8
FATIETZ ' FG HAF A1 AIL AGH
e & 1 gy awar g fw W oqww w
T FAFT F AT ATTAAFIL KT T
gz aman|

T 99 39 3w H Zfamw
TG AT E Al FeT A amar g fr a2
STEfAgT a7 fFas 299 @G A7 99
&1 39 9T i &Y L9910 F7 agd A1
g1 39 gzA ® &ra1 a7 faw oo
werRg aqr Sufad wAr " &v
TE A FETAATE f& direct axation
has reached the state of saturation.
a4z FTAATE fF o q7H2, oy ux &2
q1 oo qEEZ 29 99 & AT WIT AT
Zizd q¥ET WIS UHH,W 7 OIAAT W
g fg g ot fvm fmr wooar
qrag Zam AT F &A1 Frmfawner
AT g T Iqm 2 T qE |

SUTAT A7 JE FET W g WY
AT FATT & gz ot gArdr wfaw
ot & @xEqi 7 97 WA f2g ar
SAF A AT OF FI@ FIAT &
Fg1 fF qIT W AT TR ART T
qgrs faard srzga @ Al aea g fs
fe qear® a7 w5l a¢ ¥ 9z faw
o< a1q Y 719 =R 31 fF ¥ g=fa
FY, AV AR FIIFH T TIT | IaTETE
agiza, fea 3 29 & aagz ofr
o S #1 97 wggE gAr g fw
2w 3 &1 wrOar g ALY ag=ur @ A
I wIE FTHANT EF A0ar §
qedt At § awwar g e fRarat
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& fag garf mf ov | IAA FEETE F
argT qEar fFr ag s gEd 9
F1 mE | SfET fg a7 gTa FO
HIT @JT ¥ G SAAT FAT ATHS A
JAR! wEST gAT 7 gEET qH0T fF
FAR FIAITAZY gATH &7 ALY ATRAT |
# argar g fF amra faa 24 o
AT AR A TS |

F AT 9T WS A HA AR
2 fE 23 a1 (g wTEE QRWR W
waai 7 giwar et 0 fF =
fafsad arY co AT FAT 1 AHFET
Fraft | 3% a1z a1 gan 7 ¥EE
Y 7 T 7EF 919 35,000 HIFHAT
qfsas 71T WRde  dFe<, M &
fagra fad g | &WT &7 qrsE g
f& co @@ #1 Fgr Avwfar faem
T @ € 97 fF 3%,000 HEMAGT &1
fasra age T fearmar g ‘us
AT F qA q4T9 39T {47 gl
FrAAT F A I FAET AT St
THY EreT § 7 ZHY FIT 4 AT @I 2
f& g7 ra o afeaw 7 & fog
Fa1L &Y A, 2@ & famior & a3
= g1 AfAam gu &1 F1 & A
ffa #a1 TAFT WY FG AA IAR!
g1 | A0 FIAAT KT AT FOQN
2 TYFTT F7 AGAF g | F ATEAT
Z f5 Tredt 3am o 22 | F =Ear
gfFAm v aeawr gr | 7 9za g
affen awdifas gfeesmt & zq
FIAATHI &1 7 @y 10 | FfFA fmaa,
JIMETA G, AF qg  FIAT 047
g f& afaT ag =, ag g fea
¥ fagd &1 T fgegeam &1 faam,
fgrgear &1 awgz 7@ fod dargom &
ff ag & fad galr gar s«
AT AT oA F IAFTFE G 7 fasy
T7 WE FATT WA FATL 3T F AT
g 2 Y oA & EHR ¢ ) = N
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1§ T AT § aY o2 wg #2 fw
wit TR am ek afsm qw
F1 FTAT g, AC 9w sy fgd o
g1 =g omar g fr faw vy s &
Zxw a9 & ooft W% of v i )
g g9y qT9 av=1 & A q¢ fFar
AT § A1 FaT wrar g fF oweogw
arga &Y f5 qrat AT v wer
TE O | ar 78 5T 276 FT AW
TET FCATEY E1I

T aF gare Iz @I AT
At & o F A7 @ g
AT RAT &0, A g faw A
REle 1 a0 g1 § wgifE 47 3%
WY ®T AL GAT €, WOF Wrwi
L 7 aTd F¢ AT & | TF WA |
IER FawE  fFA &2 o #OE
TEA U ATH AT AH W F AT
fear FT w1 ff yomasta g ¥ 9
are feegeam 71 19 araT g9 79T
ggi s gaT &1 & @A gf W
T4 F1 4 17 g9 FL A A9 £ /19
ai faar 1 1 g+ foqr sq@ a=v w5
FFT 9T T AT FE T AT gAqEAT
# w21 % gar ¢ fs geg woot oft #ar
Fgaw d ? 7 g ¢ & fF grer A
=471 91 a1 (g™ &1 99 74
grr | gawr At 7€ | gt ) e
o 98 T=97 qi9d| 99 § 9% FLGIV
&9 T@r a1 g A fegram &
T AT &7 79 {1 €6 d & F¢ 147
X ag W1 gafaq fF frami &7 o
el A faez D o€ oY f5 7%
W Ia% foar gt 2 gFa 4 | A%
qE " A fegrgram & AW 7ot
#1 e femrd 9¥1, OF glew ¥ 93
LT ATAd §T | FRA § AT AT @
fF gu ot sra &1 F) e £ wiferw
FTA § A A0T TITRT Wi & T L
aGE & o A7 @€ F¢ 37 & fomw
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FaTe AT qfewe Y oA @\ S da
FIAFIFA &7 gaTT WAT § AR

Shri D. C. Sharma (Gurdaspur):
But many of these dishwashers have

become great men.

st g0 o Al : FE A THH-
T & At an v e v
ST & a1 &7 | § fF Aew 2w oA

TN TIw IEiEER ATEGET W

s IR ia R i fE grard
TF FF qETg FEM ML A
waT fear | gaTend wgEw, 43 99
ERIRTT ® AT TG TR K A I
AT YT wrET w1 AT AT} 9w AE
et ¥ aTwmaTT & 9@ oA § At
JEET TEAT qATH H ¥39 Amar §
oW A Y o d fR daT AT g g ?
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tax as on 1-1-1961 in Kanpur
have since been realised; if not,
the amount still outstanding; and
the amount realised in 1961.”

aFAAg fag g+ o 7 zaF1
Aty faar (—

“The arrears are in the process
of realization. The amount out-
standing on 1-3-1962 was Rs.
193,8 lakhs. The outstanding
demand has been reduced by Rs.
23.23 lakhs during the year 1081."

FTIYR TE7 | A7 WITFT § FT L3
T/ AT ATHT 3 FEIT GIAT aT8Y
g ¥FOT to A H Ay 2 fergram
WT & qAT 9% aeCET ¢33 FUT
594 Y Y a%a & AT amer g1 TR
Fg ®W 4T §F SART 1 §Fd ¢ | 4R
TEF1 E1F ATA AET | TR Th-
fgza g AT Am-g@fazaafad 1

Shri Morarji Desai: May I ask a
question? If the hon. Member him-
self has seen this man getting angry
with the smaller man, why has he
not taken up the matter with the
Government so that the man is
brought to book? He has never writ-
ten to me,

gare A | 3fged O FEA ATEar
Fi99 & e & e ¥ ff W
IAFT FHFI AT AT AT WY AT
oTEHY &1 2@ FT4 KT KWW F4GT,
Y7 78 7T AreH {6 oF gare @
fag gt Y ¥, fF 737 gn fas 2o
W Ffaadagn § 7 dam A Fag N

Shri S, M. Banerjee: I would have T FT f;.rq-?ur @7" I9 FT FF TIUT ii-

written. faa Zu I 'iiﬂ m gg g ‘iﬁ AT
wiT?wi N agf w10 qa_ targud?

W11 | OF qaTH ¥F qa & 47 fean 14 hrs.

a1 & 7€ 28€3 ®Y | F WX WY WY qF FHTE € T TH 939 § w5 )

T%?ﬁﬁqgmﬂ;’:m ¥ FFTOET a1 w7l § Y wrferer

goRad gaidad PN ¢ fraF w1 g F § fad

#IT | TETETE FTHIL TF AT I
¢ ot ¥ F 7 w9 g AR gEE
¥ ey wTATE | A% FaTer quy
a7 -

9T gAIY 7% AT WISH! THTT §, IAWY
OF FAS! TAT T AT & WX TEHT F1
2 fagr amar @ FET L FE X1 O
waT §9 |5 # frar mar faw g
qRAF IR A | T A AT :

“Will the Minister of Labour

“Whether the arrears of
income-tax, wealth tax and gift
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and Employment be pleased to
state:

(a) the number of persons (gra-
duates and non-graduates)
registereq during the year
1961-62 in various employ-
ment exchanges in Uttar
Pradesh; and

({b) the number of such persons
in both the categories who
were prov.d-d with employ-
ment assistance during the
same period?”.

TAFT TIE AT AT TITE AT
g4t 7 fzan .

“{a) and (b). The number of
graduales registered during 1961-62
was 20,694. Placements during 1961-62
were 2,646, The number of non-
graduates (Matriculates and  Inter-
mediates) registered during 1961-62
was 1,80,350 and placements during
1961-62 were 18,000.”

gz ¥ fa® 397 939 1 £ a7 F7 @7
g, AT g &t awed aFT i A9
F2 72T E | AafaesE &) am A 7
FEdrsur awarg | fFA A e W
Foan st faar s@re & 98 &8
¥za Aw w0 ¥ fag agt wena €,
A ag wgadaez? aFT & faA v
F10Y far afam agd) w1 @ & 1 gafaT
<& far & fawrfas & & Fgm 5 a7
AL 3 F AT F AL 7 1 AIA-
TG ZATR 2 ¥ FAY &, 7 IAFT aAeE
£ AR awwal g fs 399 3 1y gy
gE ¥\ F g AT H A A FEA F
f& aa 7ff g & 1 *fFw aadt &
|qTY A F1 7 wfea, @Oz w7 qr6a
A AT 7 Araw =a< Favgar & ar
AT, TZ AR WIH TG | AT &
w21 T4 5 wre w5 arqw @ oo
FTl 7t %7 afea frat a1 2 7 @@
faa &Y ¢ %o famar a1 I8%) o7 3

Fo Y HTo fae & & | a7 19 THY

it mfexdet g8 & 95T JWH Lo
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gt Heqr aak 4w T wOE
o et ww 30 gor< Uegt a7 &
oz fasd & 1 framr sadeq qome &
o =gy mar fF ST wET &, 97T 9%
arE & fage 7 <y wEHY AT 0T, T
IAFT FHL 947 | IT BT A T T9G7 9T,
o1 WgIEY & FT F WA, IfFA
IR TAdT gg &1 41 fF safs s
Frae |LEAT e 9T, TEIAT IT /Y
wrre 9% et &< faar 91 F I
TE AT § FHT FH! 9 EHTA &I
farlt & &g s@dem wors faar
ATAT R |

g warw g araAi & fea
@ § 41 AT | FH B AGEHT
far s 1 &% & TEEE o & AR
¥ fra welr 7 d% Ariew fram
fawrrar ar fa & 18 T ava Y @ 1 dw
FT TEITHT TG VT | FHGAT W
dwq AT P, FETQT AANA IAFW  H
surerAe fzemr 9 g9 &0 & gl A
T T &, SAET A KT RIAT AT
T 0T o2 70 gHE AE wmar € |
oifEe St 77 &9 (399 FI+ gred
¥ ot vyar og fear war @, S 9
HHT AW & @ TITE 99 F1F4
AT AEATT W FF a4z q0 & fwio
F FIM ¥ qT A, WAL FF FT
TEITFT AE AT 1 W A
ZEIRT FT ALIHT gAT 91f 2, A
gz IEAE | W F AR XY A
e, 99 5 & awwar g e
BT TAT &7 T § I
TETET AT wTfEd | QI §IE
&1 e g wif: 3 1 B PR
AeR #) aaar &A1 Wfed 5 Q@ d
& F aga AT &, WF | W e
7 39 &1 LILHT g AT A7 |
#T wme F oswre o T w1
atf 7 & gmn M A A
srafer adf 3T
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W qTE, I AR, § W
BT & e & AT ¥ wgAw g g
wTfade e F aT ¥ A AT I] qoA
& Fgr o T fF ag w0/
sfaea & ag w< < ¢/3 Sfawa & o
&t Fr day faeer, 9 agi o7 foma
T2 98 AU A ¥ & T oA §  gar
a8 fF a2 awa ) afew
ferwa 3 #9 § gl TR # AR
7T g TG wwdt fe qw w1 5¥ agrn
arfgd | gt W=7 W A ;i 2
"/ TH F1 |7 g3 | dA0 Fwy o7
ar wrhr wqar 3w faafaa ¥ fae
T | ’

THF AT AT HAT g G AYA
1 SFGT FT | 7L wEHfoas Sra W
g 7SI ® A § e aae1aT 61K
Fa1 & gaa wiaw #1 o) 3=, FReE
FT AT Z@T, AT F AT G, FIEA T
fear Fd&f waF w0 TE @8 & | wfew
& T AT oAt T W o AW AT F
AT WL § F=& FF H2A ZH T
TTEL AT FT 9T 72, AE 7 w9
T F@, T o=y 71a 2, wfEa g
W F E, TR WL AT A
ar I F1 o 77 TF § &y qrfaw fawnr
TAFI T FLAT LI a8 & 79 9 |
foer o, q| F1 3@ FL AT AT ARG
I freril
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dfad fr d R A e Tt ¥ |

o H UF AT Fg HTH WA AT
Ty FT 0 | m fod e we gfvar
ATHIT7H  WEATESTE &7 a%% ¥
feam man & fomr & gwgin war & v Aife-
W AR S FA9 9 CFEET SALT
TETH T AT ST T § FC JAST AT
FTE T W AT TN HEETHT AT |

TF FIE AT A F GAEAT F AL
1 AR ¥ 0F qwE] A7 fF a9w
femedz 3 b e AR 9,
TH qgA I 99 (Ene F e
TR 7, a9 AfewAt ¥ a2 o 7]
T e fr s T OGeT H AR W
AFATA EATT AT I FI FoE F T HAT
T, w7 o e wf g e
T FEEA T AT AET AT A
Fg wawt wred &, g1 wwar & F A
T gg Tifefeww <o gt o %1 a9
T OHT FTAET ET & 1 T AW F il 9%
TR gt EEg w1 W A ¥
fog o1 Siq AT FT T ¢ a5
faeg=t ae grm | i A g
fp @ 39 %@ %1 foto Fvar g ar
FraTEETdl § gmET A aE &
Hga A ol T F

4 gugar g 5 gwe faw wedt

Mr, Deputy-Speaker: Matches have
been dealt with, It need not be
repeated. There are two more unat-
tached Members whom I have to

oeg qur § o s 3 g § s
HATAT qET T R AE AT A FY AN
Znit, wfea i 3 & gk fraga s o

call. Your time is up.

st o Yo TN : 7 I fame #
qaTe w1 At 7wy @y oav e St
1 argx o fawdt § § @9 wg
AR S ARLE AL I cl ol o
frerer & 1 wofed w9 @ <o wY

s g fF & o fegmar &1 g
1 3G | IY T@H & 1S I FT A9A A
o7 o % ag F S & @dEd s
e ageh T Y o & wfd
¥ JgEEl & @ BT & W
Lol



3703 General

Shri Ravindra Varma (Thiruvella):
Mr. Deputy-Speaker, Sir, 1 thank you
for giving me this opportunity to take
part in this discussion on the general
Budget. I shall join the hon. Members
who have congratulated our Finance
Minister for the very skilful budget
that he has presented to this House.
These are days when it is very diffi-
cult for any Finance Minister in any
country to balance requirements and
resources and to seec that the taxable
capacity is fully tapped, without being
sapped, that the expectations from the
Government are fulfilled «while the
Government makes every effort to
see that the repercussions of interna-
tional events and changes do not regis-
ter adverse effects on the economic
system of a country. This task is all
the more difficult in a country like
ours which is struggling in a very
short period of time to achieve the
modernisation and industrialisation of
our technigues of production.

You know that this House and this

country believe that this modernisation
of the techniques of production should
not only be achieved rapidly, should
not only be achieved through the
process ‘'of democracy, but should also
be achieved in such a way that the
essence of socialism is achieved in the
shortest possible time. We want to

learn from the mistakes that others
have committed, We want to take
lessons from history and see that

industrialisation does not lead to the
accumulation or the concentration of
the ownership of the instruments of
production in the hands of a narrow-
ing circle of ‘pcople. When we have
thus 1o transform our economic
system rapidly in a democratic manner,
to achieve the essence of socialism, the
task of the Finance Minister is indeed
a thankless and difficult one, I make
bold to say that he has performeqd this
task, as far as this budget is concerned,
very skilfully.

No one from this side, including the
Finance Minister, I presume, will say
that this is a brilliant budget or an

VAISAKHA 20, 1884 (SAKA)

Budget—General 3704
Discussion

aggresively socialist budget. Bul cer-
tainly it can be claimed on behalf of
this budget that it is a skilful budget,
a meticulous budget and a mode-
rately socialist budget. Members
on the other side who have spoken
criticising the budget seemed to be
speaking more out of a sense of duty
than out of conviction. Some of them,
especially the hon, leader of the
communist group, bemoaned the im-
porl of capital from outside, inveighed
against indirect taxation and suggested
that the solution would be to strangle
the private shector. He did not make
any concrete suggestions, any alter-
native proposals; perhaps, it was not
his intention to do so But, Sir, if all
that he has to suggea' to the House
{s to emulate the examples of countries
which have followed in this line, if
a'l that he has to prescribe to this
House is to seek the way of communes
and famines, if all that he has to
precribe 1o this House is a way
which after 40 years will lead us to
doubt whether the magic or miracle
of transformation will rest in the skies
or also be brought down to earth,
then this House has not heard any
constructive proposals from him,

Sir, some of the industrialists of
this country, I am told, have criticised
this budget in a rather stringent way.
This House and this country have by
now got accustomed to, hearing the cry
of wolf from the industrialists of our
country, Year after year when the
budget is presented before the House
we are told that the budget would
cripple industry. Year after year,
according to them, efforts have been
made to cripple industry. And yet
private industry is showing the
resourcefulness, resilience ang eeven
the bellicosity that we see in them.
Then, certainly, Sir, it can be said
that this is a strange kind of a
‘eripple’.

As far ag the economic policy behind
the budget is concerned, this House is
in general agreement that our
objective should be to guide our policy
in such a way that we seek and obtain
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the essence of socialism, that this

cannot be done without inecreasing
production, providing employment,
increasing purchasing power and

inducing the curtailing of consumption
in some manner so that capita! forma-
tion may take place. We know too
that industrialisation cannot take
place without capital, without
machinery, without the technical skill
necessary for it. We know that this
capital cannoy be raised in the
current conditions 'of the country from
within the country alone; that if we
borrow capital from outside or import
capital the conditions should be such
as do not compromise our sovereignty;
the conditions should bc such as are
conducive to the development of
democratic socialism in our country.

Sir, I do pot want to labour this
point since many hon. Members from
this side of the House have challenged
the Opposition to show how the im-
ot of capital in any way has
compromised democracy or sovereignty
or socialism in this country. Our
socialism, it has been pointed out, is
not a doctrinaire variety of socialism.
These are days when even doctrinaire
socialists find it difficult to say which
brand of socialism they believe in.
The prelates and pontiffs of so-called
scientific socialism are quarrelling
among themselves, and they are not
able to tell the world what particular
brand is greater danger to the unity
of the socialism which is democratic.

If you try to analyse one budget that
the hon. Finance Minister has placed
before the House from this point
of view ang you try to see whether
this budget takes us towards socialism,
then I have no doubt in my mind
that the answer will be in
the affirmative. It has not been
claimeq that this budget has already
taken us to socialism. It is one thing
to declare objectives, it is another
thing to realise that those objectives
are not realised in a day and that
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year after year efforts have to be made.
Nobody from this side of the House
has claimed that the budget has trans-
ported us physically to the land of
socialism.

Sir, if you look at the proposals
that the Finance Minister has made,
you will see that the steps that he has
taken, and the suggestions Pe has
made, like the one which says that in
the privale sector, industry should be
discouraged, from borrowing from
banks and encouraged to issue equity
shares, are steps which widen the
ownership of capital, curtail the
tendency or the propensity to con=-
centrate the ownership of the
instruments of production in the hands
of a narrowing circle of people. I do
not want to take up the time of the
House by listing the wvarious proposals
in this budget which tend to take us
towards socialism.

Mention has been made of direct
taxation and indirect taxation. Hair-
splitting arguments have been placed
before the House. It has also been
said that to debate this question is
like flogging a dead horse, that in no
country is it possible to depend purely
on direct taxation, that when the
number of people who can be taxed is
limited, when their taxable capacity is
limited and when society has entered
a complex stage of economy it is not
possible for us to depend purely on
direct taxation. Even in a communist
country we know that there are many
forms of indirect taxation. They have
a way of naming things differently.
But where the State owns the
industry, where the State fixes the
prices of products and when these
prices are fixed without any relevance
to the cost involved, certainly that is
a kind of indirect taxation on the
most essential commodities.

If you look at the proposals that the
hon. Minister has presented to the
House, whether it be the rise in the
corporation tax or the rise in the
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income tax and super-tax or the tax
on capita] gains realised in short
periods or the increase in the wealth
tax, you will see that these are all
steps to promote the progress towards
socialism.

Reference has been made to the
abolition of expenditure tax, and it
has been said that the Finance
Minister will go down in the anrals of
history as the “oracle of ostentatious
austerity”. I leave it to the Finance
Minister to decide whether he wants
to accept or reject the compliment.
But I see in this kind of argument a
totemistic reverence or allegiance to
outmoded contraptions of socialism. |
am one of those who believe that the
expenditure tax has a very useful task
to perform. The objectives are
laudable, and let me point out that
the Finance Minister has not denied the
validity of the objectives. He has only
said that other means, more economic
means should be found to fulfil these
objectives.

Mr. Deputy-Speaker: The hon.
Member should try to conclude now.

Shri Ravindra Varma: There are
many other things, which I would have
liked to refer to, but for paucity of
time, I shall leave them, since this
is my first speech I hope you will give
me at least {wo more minutes.

Mr. Deputy-Speaker: There are
still a large number of hon. Members
who want to participate in this
debate. He must conclude his speech
now,

Shri Ravindra Varma:
conclude.

Sir, T will

As far as the disparity in distribu-
tion of the national income is concerned
and the percolation bf the nationsl
income tp the masses is concerned I
have to say that I support the hon.
members who have suggested an en-
quiry. Regarding the question of
regional disparity, I think the House
should devote some attention to this
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question. Ag far as the State of
Kerala, for example, from which I
come is concerned, there 15 a wide-
spread feeling that there is disparity in
development, that the Government is
not giving equal attention to the
demands and the requirements of the
various States, that though all States
are equal, some States seem {0 be
more equal. It is a dangerous thing
to allow a feeling to gain ground that
either because some States are in the
periphery or because they are numeri-
cally weak, there are States in India
which are destined to be drawers of
water and hewers of wood. It is
most unfortunate, I must say, that
especially during the election
campaign, without any question of the
differences among the parties from
which we came, everywhere the people
of the State voiced these feelings in
our meetings. There is a growing
disbelief in the professiong of equality
as far as States are concerned. This
disbelief is fast deteriorating into a
kind of cynicism, and there is no
greater danger to the unity of the
country or to democracy than cynicism
among the masses.

With these words, Sir, I conclude,
and I thank you very much for giving
me this opportunity to speak on the
budget.

Shri Mohsin (Dharwar South): Sir,
I rise to support the budget proposals
put forth before this House by the
hon. Finance Minister, I was told that
Shri Morarji Desai is a miracle mon,
and I feel that he is so. People
from various groups described him in
different ways, Some call him a
capitalist. Some call this hudget a
‘capitalist udget’, some call it
communist Midget and some of us call
it a socialist budget. There is a mixed
recep!.ion. mixed feelings even from
the public. Many industrialists have
welcomed it and many poor people
alsp have welcomed it, and it is very
difficult to know what is the true
nature of the budget.

However, I can only say that T am
not convinced of the fact thmt it is a



3709 General

[Shri Moshin]

socialistic budget. However, when I
look into the budget proposals, I do
not see any feature for the budget
being called ag a socialistic budget.
Of course, ceiling on land has been
fixed by many of the States and
tenancy legislation ware being brought
forward. But those: very landlords
and big jagirdars who had invested
large amounts of money have mnow
industries and buildings. So, there is
no ceiling on money derived from other
ceiling on money derived from other
properties except from agricultural
land. If our Finance Minister has
found out a way of putting a ceiling
on that also, I would have called it
a step towards a socialistic budgel.
But I am disappointed to see that there
is not a step not even a suggestion, in
that direction of the future set up
that is to come.

Many hon. Members have spoken
about the privy purse and many have
called it pension. I feel that the very
fact that we are paying privy purse
itself shows that we are yet slaves.
On the same analogy, why should we
not give it to the Britishers also who
ruled us? These people are in no way
better than those Britishers. They
had ncver established any democratic
set up in the Stales when they were
ruling the States. So, if we continuc
to pay privy purse, it shows that we
continue to be slaves or we are remind-
ed of the slavery. I feel it is high
time that we stop the privy purses, We
can never compare it with pension;
we cannot call their rules, a service to
the people. When they were ruling
the States, some of them were even
squeezing money from the people. We
cannot call it a pensionafe service.
We cannot compare it at all with
pension. So, it is high time that the
Finance Minister should think of
stopping the privy purse to these ex-
rulers.

Many hon. Members have referred
to the abolition of the expenditure tax.
1 welcome it because if rich people
spend thelr money in the society, it
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will be helpful to the society where
they spend it, After all, they spend it
in India. If they spend the money
in foreign countries, of course, ihe
Government could put a check on it
by restricting foreign exchange. But if
they spend the money in our own
country, in some way it is a distribu-
tion of wealth. Therefore, there
should not be any check on expendi-
ture. Let the rich people spend more
and more and let it be distributed
among people at large, Let it not be
concentrated at one place. So, for
that reason, I welcome the move for
abolition of expenditure tax.

Then, it is our common expericnge
that the common man in the country
1s not at all moved by the budget;
he has no feeling at all for the budget.
Not  even ohe-hundredth of the
population ever thinks of the budget
or the changes that it may bring inlo
the society. The budget is nowadays
mainly .discussed in the industrial
circles or in some interested groups.
The common man feels that it does not
concern him.,

In spite of the fact that we boast of
developmeny projeels in every field,
slums are increasing, illiteracy has
increased and unemployment is ever
on the increase. We are not able to
check any of them. Is there any hcpe
at least that we can do something
better for the future? Though we say
that we have raised the economic
standargq of the people, it is only in
paper. We are confirmed in cur
view when see the actual economic
condition of the average Indian.
Whenever we go into the countryside
we feel that there is not even an iota
of change for the better. The poor
man has become poorer. The prices
of foodstuffs have incrcased. My
father, who is hundred years old now,
says that with his meagre income he
was happier in his days. I am sure
that Shri Morarji Desai’s father, if
he is living, would also be saying the
same thing. They were much happier
than what we are now, in spite of
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the fact that
progressing.

Shri Morarji Desai: My father died
51 years ago,

we say that we are

Shri Mohsin: That is why he has
forgotten him.

Shri Morarji Desai: I have not for-
gotten my feather.

Shri Mohsin: Old people say that
with their meagre income they were
happier before. Now with all the
huge investments in the big projects
we are not happier. We cannot
get good food or cloth at a reason-
able price. Of course, the Finance
Minister has not taxed coarse cloth
which is needed by the poor man.
Al]l the same. the poor man has not
the capacily to buy even that coarse
cloth. That is the pitiable condition
of the common man. So, he is not
at all moved by the budget. He does
not think about the contents of the
budget and how it will affect his life.
I would say that the budget should be
framed in such a way that it is wel-
comed by all sections of the people,
hundred per cent. of the popuiation.
According to that standard, this bud-
get is a disappoiniment.

Then there is a growing feeling in
the south that it is being neglected.
From the press reports we find that
in the discussion on the President’s
Address in the Rajya Sabha one hon.
Member pleaded for a separate Dra-
vidasthan. I do not approve of it; I
condemn it. All the same, wc cannot
completely ignore the fact that there
is a strong feeling, strong dissati fac-
tion growing in the south that it is
being neglected. In Mysore every-
body feels that Mysore is neglccted.
Giving a few ministerships to people
from the south will not satisfy them.
Something more concrete should be
done. There should be more invest-
ments in projects in the south. I am
not against taxing the rich. Those who
are in a position to pay must be tax-
ed so that we can have a socialist
pattern of society. Also in a growing
and developing country deficit bud-
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gets are inevitable. I have nothing to:

say against it. My only stress is that

there should be a proper allocation

of the available funds to all the-

States.

It may not be out of place to men-
tion here that after integration, why,
say, after independence, rot a single
inch of railway line has been put in
Mysore State. Is that justice? On.
the contrary, even the link between
sagar and Talguppa is now proposed
1o be dismantled. Is this develop-
ment? How will the people feel
happy when you ignore their legiti=
mate claims? In spite of your saying
that there is all round development,
this part of the couniry has been
neglected for centuries and even to-
day nothing is being done in that
direction, Then how can the people-
be enthused?

Then what about the roads? Qut
of a total allocation of Rs. 29 crores.
for the national highways, only Rs.
29-2 lakhs have been allocated to
Mysore. This is a very meagre allo-
cation. Out of a total of 13.258 miles
of national highways in the country,.
only 533 miles of natinnzl highways
are in Mysore State. Even though
Mysore State has pressed for inclusion
of some more national highways in
the budget, that reguest has not been
acccpted.

Then, there has been a long-stand-
ing demand for an aerodrome at
Hubli. A survey was undertaken and
even a site was secarched. Now 1
learn that proposal has bwen dropped,
on the flimsy ground that Bcelgaum
aerodrome is so very near. I want
to ask, if there was an aerodrome 60
miles away, why was the survey
undertaken  and why was the site
searched and chosen and ultimately
dropped later on? These are some of
the factors which make the people of
Mysore feel that Mysore hag been
neglected. I appeal to the Central
Government that it should do proper
justice to the south, specially to My-
sore to wipe out the feeling that we
are not treated properly. We do not
want Dravidasthan or sny other stan
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‘which will destroy the unity of India.
We are for the unity of India and we
want to preserve it at any cost. But,
at the same time we should see that
no part of the country is neglected. No
amount of mere legislation will satisfy
the people. Now there is a proposal
to make the demand for secession from
India penal. But that won’t mend
matters,

Shri Hanumanthaiya (Bangalore
City): The Railway Board must be
properly constituted.

Shri Mohsin: That will be one of
the means of doing justice. Of course,
if the Railway Board is properly
constituted and one Member from My~
sore is taken on it, I think that that
might improve matters.

Dr. L. M. Singhvi (Jodhpur): Mr.
Deputy Speaker, Sir, when my hon.
friend Shri A N. Vidyalankar said
that he deplored the tendency of the
opposition to opposc for the sake of
opposition and paint a picture that
was harrowing, I thought I should
take exception to it. I believe it is
largely due to the contribution of the
opposition and their constant criti-
cism where the Government lapses
that we have been ablc to make some
progress and the Government has
been kept on its toes.

The general discussion of the bud-
get affords us an opportunity to voice
our diagnosis, our prognosis and our
precautions about matters economic.
Sir, the budget propcsals reflect the
ailments and infirmities of the econo-
mic life of the country, just as they
reflect the resilience and the health
of our economy.

We have embarked on a very ambi-
tious plan and I would say that we
.could not have done less, for the
expectations of our people even now
far outstrip our achievements. Be-
cause, as it is said, there is the revolu-
tion of rising expectations, and if we
‘have to reconcile the needs of revolu-
‘tionary development with stability in
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this country, we must aim at ever
higher targets in the economic field, I
feel that neither the beaten track of
doctrinaire socialism nor irresponsible
capitalism can afford a solution to the
ills of our country's economy. I feel,
therefore, that we have to approach
the problems of this country in a
novel spirit with courage, with a
sufficient measure of self-appraisal ang
self-criticism and with a sense of
humility, so that we can really
attempt what is most urgent in this
country. '

I would concede ‘ha! the Finance
Minister has succeeded in juggling
with the figures, in most skilfully
performing, what I may be permitted
to call, his annual rope trick. But I
also feel that the budgel has neglected
the common man who remains a for-
goiten and a frustrateg entily. What
is more, the budget has relegated to
the oblivion the pressing needs, the
misery, the pathos n the life of the
middle classes in this country. For
the ever-rising prices have reduced
the situation of the middle classes 1o
a most bewildering state, Indeed,
even the industrialist and business
community has been voicing a chorus
of complaints saying that there are no
incentives, that there is meddlesome
interference and that the public sector
plays havoc with them every now and
then,

I would say thal the ideal of a self-
generating economy would not be
achieved unless we can enthuse and
enlist the co-operation, and active co-
operation at that, of the large masses
of this country. In failing to have
done this, those responsible for our
economic policies have committed the
greatest blunder. It scems to me that
we have been too enamoured of statis-
tical consolations and of cemented
solutions. Swearing by socialism does
not give bread to the hungry man, just
as the Prime Minister's pronounce=-
ment that there is no corruption in the
country does not wipe the corruption
out of this country, It is like the
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Russian bureaucrat who said that if
a citizen failed te vroduce his birth
certificate he would assume that he
was never really born! That is the
state of things to which our principle
of thinking has reduccd us. When we
fail to face the realities and when we
fail to come to grips with the realities,
we are bound to lapse into fanciful
and wishful thinking.

I would submit that the entire
impressive array of figures cited by
the treasury benches is put to naught
by the hard facts of our economic life
in the country. Many references to
particulars have been made on the
floor of this House, and I could cer-
tainly multiply those instances of
misery. The fact reniains that there
has been a rise in prices, that we have
not been ab'e to solve the problem of
poverty and to come to grips with the
problem of unemployment which is
increasing, and that we have not been
able to solve the problem of greater
yield on investments which are being
ploughed in huge aquantities into the
public sector.

1 am not one who is opposed to the
public undertakings. But I certainly
feel that it is our bounden duty to con-
sider that the public undertakings
have not funclioned well, that the
public undertakings hive been really
a drain on our resources, and to ponder
over the ways which could be devised
to check this state of affairs,

Shri Hanumanthaiya: Which public
undertaking is a drain?

Dr. L. M. Singhvi: 1 shall particu-
larise my allegations.

I would also like to say in general
that while Government has been wax-
ing eloquent about export promotion,
very little has been done in that res-
pect. Only the other day a Minister
admitted that there has been very
little increase in our exports in the
last ten years,

My hon. friend Shri Nath Pai point-
ed out that the earnings of the agricul-
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tural labourer had gone down from
Rs. 447 to Rs. 437 and that his indeb-
tedness had increased from Rs. 105 to
Rs. 130. Can we then testify in truth
and good conscience that we have
been making the desired measure of
progress, that we have been marching
towards the much-advertised goal of
socialism and social justice? 1 think
that if we are not to be guided by a
mere fanfare of publicily, we would
have to concede that the measure of
progress, the pace of progress in th's-
country has been far less than what
would reasonably be expected.

My hon. friend here asked as to
which of the public undertakings had
been a drain. I shall give a review of
the performance of the public under-
takings in this country; because the-
most disconcerting feature in our
economy has been the huge invest-
ment in public undertakings and also-
the fact that there has been a very
little measure of occountability of
these public undertakings to Parlia-
ment, although a very great deal of
our resources are engaged in these
public undertakings. I do so, not jn
a spirit, as I have submitied. of decry-
ing public sector as a whole, but I
think it is necessary to point this out
in order to seek a re-tification of the-
evils which have accompanied the
public sector in our country,

By 1961-62 a sum «<f Rs. 70930
crores was estimated to have been in-
vested in public undertakings in this
country. A further investment of
Rs. 16M10 croreg is estimated in the
year 1862-63. ‘The profits of these
investments are only 0°3 per cent.
It is true that some of these govern-
ment companies are still in a period
of gestation. But even companies
which have already cntered the pro-
duction stage are not making any pro-
fits, that is not any substantial profits.
A survey of 16 government companies
covering about 91:4 per cent, of all
the Central Governmen; companies in
terms of paid-up capital which was
conducted by a periodical devoted to-
economic matters has yielded the
following findings. Profits before
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‘tax as percentage of total capital
.employed in the case of government
«companies was 6.0 percent in 1960-61
as against 8.2 percent in the private
sector. Then, the ratio of gross profits
to net worth plus borrowing wag 5.1
percent in 1959-60 and 7.8 percent in
1960-61 for government companies as
.against 13.1 percent in 1959-60 for the
‘private sector,

Profits after tax ag percentage
of net worth: 5.5 percent in 1959-
60 and 9.1 percent in 1960-61 for
.Government companies as against
11.0 per cent for the private sector.

I would like to point out here that
‘the level of borrowings of Govern-
ment companies for the year 1960-61
stood at about Rs, 43 crores, The rate
of interest paid on these loans work-
ed out to about 2} per cent, which is
‘the private sector. If you considered
this, and this is particularly necessary
fo bear in mind, the profits of the
public undertakings would be substan-
tially wiped out.

The Minister of International
‘Trade in the Ministry of Commerce
.and Industry (Shri Manubhai Shah):
Which units are a drain?

Dr, L. M. Singhvi: Here I would
‘like to point out that there have
‘been very low tax receipts from these
public undertakings, and also the
fact that the earning capacity of these
public undertakings does not show
.any solicitous concern for the consu-
mers. while the private sector reali-
sed on an avarage, according to the
survey of the Reserve Bank of India
about 10 percent profit on sales, the
:State undertakings realised a profit
.of 15.31 percent on sales in 1959-60
and 249 intcrest during 1960-61,

I would point out the case of Sindri
Fertilizers, where, 1 understand, eight
of the nine generators lie corroded
‘because there has been use of coal
which was not of the required
-quality and also cracks are reported
to have appeared in some of these
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generators. This is a matter of great
concern, not less concern than the
cracks that appeared in the Bhakra
dam I would also point out that the
fertilisers produced in this country in
the Government undertakings are sold
at about Rs. 420 per ton whereas im-
ported stuff is available to the country
at Rs, 200 per ton. This vast difference
goes to show the fact that these have
not been functioning efficiently.

My submission is, I am speaking for
the Independent group and there is a
balances of 30 minutes....

Mr. Deputy-Speaker: You are un-
attached. There 1s one more speaker
I have to call. Please wind up.

Dr. L. M. Singhvi: I will finish ina
minute.

I would also cite éncther example,
the example of Rourkela, which is
again a monument of many mishaps.
[ would like to sourc a note of warn-
ing here that the expectation of the
Finance Minister that about R: 300
crores would accure from the Central
Government under takings during this
Plan period is not likely to be fulfilled
in view of the fact tha! during 1960-
61 only about Rs. 2 crores acerued and
in 1961-62, about Rs. 1'65 crores
accrued 1o the Government. In that
perspective of things. certainly we
cannot expect more than about Rs. 10
crores in all to accrue to the exchequer
from these undertakings. I would say
that there is a great cdeal of over-
capitalisation and a great deal of over-
head charges in these public under-
takings. What is needed most is a
thorough investigation and a continued
check and scrutiny of these public
undertakings. Otherwise, most of
our resources are likely to be frittered
away by the economic bureaucracy
which hag gained ascendancy in the
public undertakings.

Y T g (ST agT FTEET) 0
I WEIST, N & A% ¥ HAw
Ty aER A M g, W&
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FZ I AW T I FTATAT @I & |
T EY SN A9 FT OF A AE F
Fafar @ g 1ag ag wr g f feegeam
i gfafees dz4 g Femeer Faw
FY WC | 39 AI(F F qEga@ AT qwe
TIA-T &1 4 g 71q &, S°% AagT
wifgzar-srfgear fergeam & ama w1
TE & | AT qg ATT FEA & GT9 Hgl AT
ST AFAT € f F1R 43T SATRTAFATH AT,
agd vavat ffefasn awe o< gar @
2, Mafafees fqaet = g 757-
ALY FIAT AT FTAH FAT & IR A fAATR
&) a7 q97 ¥ | grafafes 9 o
FHRIATHT FTA9 £ & 77 998 q=
ag & fa o1 3fqw gos=T € 7 ofems
H427 Hgl | 39 919 %1 JH1=7 g7 G
& AT 37 A & A7 aoAR AT Eas
#1 grafes & fr &, wfeamad Al
T dfaF FvsET AW &1 aemw
¢y & 13 7 A1 A1 wraq F1 09% F,
ITH { sATEAY Ifeasw dF2v § FEN
ML F | IHT IAZ § HIA ZHIRY THI-
arAY 37 #2997 0z« § fFmwfeer-
wifzear afees 427 A7aHT &7 20 2
#17 zw "rafafeza Tz4 &1 q7@ s
a7 T8 7 | ATEATA H ARTAT TATH gAT
& T IAT awg 7 wrfgear sizen
HAF & AT a8 TRl & | AT ZH HEA
FagFzaTa i fF e A AT A AT
T 2 foas & qrd ga $1 97 gHIC
fag Fza7 faq wmad

UF 19 F AF HAT TEATE
az 3YF 2 frdarare agt & 1 gz W o
tfrasrRrmaagr g gav A @r
qATq 72 1 UF gFwA ¢ fE v ffwew
TAFA AL agT & | ofdT w7 g7 ew
feargz #3& 2 Fo-g=faw & AT
NI FATCEE # a1 48 A 934 fE
IgFT Tga ARt ferar w7 aenfaw
F1 797 &, T FAMET F1 A3 T4r 0
g8 ®15 7 wrE o ar Advwr Fraar S
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f wrt & fod odT ara SEqs T T FE |
wrgar & fAm soioat 2w &Y Fgadr
g1, STi-591 2 ¥ gyage g, IEF
AFAE FI9T Fortaw ®1 o, afen
Ferfaa w1 faet

7z 3% & fF gk 39 & fogifem
agT Wegd 9 | TAfAQ g7 wedr qr
fF sz ¥ 298w A9 Iged T ST
Ha qF A1 T T 97 gT Tar | e
" & fog F Fear srear § f& sl
TEF 9 AR 9 9, FIYAT I
9T FH T ANF A AHAATET F
AN & I 9T FH A 9T | FI-IAMGH
& a9 299 TRIS FT GFG £, ©F 9T
ZTAFT FAIRT 19 AGT 9IAT WX HAT
9 9T 9Y27 |7 SF1ET 16 & ¢ A
1% qAEFT g1 | SfEa < gafew
® gH g7 /AT 9T FIMT ZA, &7
FI9T 9T ITHT ARG & fAw gd gqmT
Y F7ifE FHT FAfAE F A oAeR
T F@ERT F@ & Fifaw @ § )

wa ¥ Fre7 afag 71 fos w @
g a1 ¥t aman fergeam ¥ gl
FAATHI AT & | A1 F0EE &7 AQT
T AEFTIERFI A GEATE 1 a2 DT &
& afs aefaw & o1 &1 32 qramidia
3 3 o e safaw ¥ w ¥ | afwd
A% qFET § TG FAIfAE F1 aga
FEN qTRIE WAL 7 @A & W A &
faw wfl a% ga aga 7 dl ¥7 9Q
& 7% 7 2w wEr & Ay faw qaeg #1
¥z 757 ¢ 5 gn 237 39 == feg
FT TG & | AT gH AT THIFeAE
TRIATHY Ft Fgq¢ FET SRS F, G116
va+ af@ &1 famm &1 5o g awar
¢, 3% af@ &1 7at 7 @ ave T
FT AT FF7 &, 71 59% fag a9 &
Tt W AfFmdi ara ot ¢ ag we9-
fea o # & 1 2ww fesgrarT ¥ qea-
fow ferdt & dog fowrrs @ fed ¢,
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9T # 9ger & FTH a1
Te gl fedr qEde wwa @, fw
IHE ATX HHA FAIEIAT FqAT @F |
9 Iz aT9 weI ¥ AT T § 5 g
TR gE R | § 39 A=< AnfgEE A
e g F3m o Fea § fr g
T A gE 1 Afew s oF A
¥ # gfawms w31 § & g9 0F g
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HR FHESH 93 T § | 98 8¢ a<h
FETE |

A9 T T @A |ET F, W
FFAT 4T 541 G IAT FY | qE &1 o
AT gL aTH aEr 8 | 99T H g @
T HIT GOTH TR H1 FTRT F20E
# qfeqen &A1 037 1 7% qEdE T
41 fF 3o AT TWT 1 HTEIA F4A
Tt #1 S« 7 Ufeat faery a7 &=
g mar | wfF fex W mEm ST
Sar Frgafasy agt 7@ gon | fee o
qoTT # wf W E | @ wg S FY
FFIC FTF Jgf A9fw A 421 F; AQ
T A qoE € |

Shri Morarji Desai: Mr. Speaker,
Sir, you had very kindly suggested
when the debate on the budget start-
ed that it would be more useful if
the budget proposals are considered
more than other subjects. But, as is
the convention in this House and as
is the privilege of hon, Members ac-
cording to that convention, the debate
has gone very far and wide.

16 hrs.

Mr. Speaker: He has excused me,
He could say that it was due to
negligence on the part of the Presid-
ing Officer,
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Shri Morarji Desai: Far be it from
me to say that. On the contrary,

Shri Hanumanthaiya: Sir, 1 rise to
a point of order.

Mr. Speaker: That he was not given
a chance to speak?

Shri Hanumanthabya: Sir, in to-
day's papers we read that the hon.
Finance Minister had made a reply in
the Rajya Sabha. So far as this
House is concerned, since it has com-
plete control over monetary measures,
it was but right that the hon. Minis-
ter should have made the reply first
in this House and subsequently in
Rajya Sabha. Sir, I have not been
in this House for some time.

Shri Tvagi (Dehra Dun): You are
right.

Shri Hanumanthaiya: But I would
draw your attention and the atten-
tion of the House to consider whether
the procedure adoped by the hon.
Financ Minister is in consonance with
the traditions and the powers and
responsibilities of this House,

Mr. Speaker: The hon. Member
himself realises that he has been
absent for some time from this House
and, therefore, he probably does not
know that that question had been
raised and decided that there is
nothing improper in that,

Shri Morarjj Desai: May I say, Sir,
that it is not my fault at all.

An Hon. Member: It is the fault of
the  Minister for Parliamentary
Affairs.

Shri Morarji Desai: I am to speak
when I am directed, and I have abso-
lutely no hand in the arrangement of
the debates in the two Houses.

Mr. Speaker: There is one thing.
That happened before also, but it

478 (Ai) LSD-T.

does not apply to the present case. If
the hon, Minister has to make certain
concessions and give certain other
things making a change in the speech
that he has made or the text that he
has proposed, those rather require
that they should be done here and
not there.

Shri Tyagi: Otherwise, also, Sir, it
is a good convention that he should
reply to the debate first in this House.

Mr. Speaker: To safeguard the
rights of the directly elected repre-
sentatives very zealously, that is what
we desire. But sometimes when the
programme is to be arranged it is not
possible. Because we wanted a
longer time for the debate, he was
asked to reply there yesterday. Nor-
mally it should be arranged in such a
manner that this objection may also
not be raised, though there is nothing
legally objectionable to that.

Shri Morarji Desal: May I assure
you, Sir, that there will be no default
on my part as regards the suggestion
or the order that you have made. I
have not defaulted in the past, I have
not defaulted this year and 1 will
not default in future either. No
concessions have been made there
and I do not propose to announce any
concessions now.

Shri Sham Lal Saraf (Jammu and
Kashmir): Is that even after having
heard Shri G, 5. Musafir?

Shri . Morarji Desai: May 1 say in
this connection that several specific
itemg of taxation have invited criti=
cism from various quarters not only
from hon. Members in the two Houses
but alsp from outside, These are all
matters which require very careful
consideration. I am considering all
these matters and when I come to a
final conclusion I shall, Sir, take the
opportunity on the Finance Bill to
say what I have to say in the matter
and the flnal decision that Govern-
ment will take.
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Mr. Speaker: That is exactly what
[ expected,

Shri Morarji Desai: And that is
what I propose to do. Therefore, let
there be no expectations today.

May 1 say, Sir, that as the discus-
sion has been ranging on very many
diverse subjects it is not possitie for
me to cover them all in what I nave
to say with respect to the criticism
made, and I shall therefore confine
myself to what has been said about
the policies and programmes of the
Government and its failures and
shortcomings. I have no doubt that
when the Demands of the wvarious
Ministries are discussed in the days to
come, all those matters which have
been raised will also receive careful
attention from al] those concerned. 1
may also say that I have noted care-
fully whatever has been said and 1
will continue to consider all those
matters, will profit by the criticism
and the =uggestions and will take all
the help that I can from all those
criticisms. I am, therefore, very
thankful to all the hon. Members who
took part in this debate and made
criticisms or made appreciative re-
marks. Even then I am very grateful
to them because one has got to learn
about onself from others rather than
from oneself, and it is on account of
that attitude to life that I have no
quarrel with all those who have made
even wild criticisms because even in
the wild criticisms there may be
something which might help me to
avoid saying or doing those things
and which might also help me to im-
prove myself by something which
might have some basis. Therefore, I
would only assure my hon. friends
that I have not in any measure neg-
lected any point that has been raised
during the debate which, I must say,
has been very useful and interesting.

But one thing has struck me on the
whole, that the budget this vear has
been welcomed more than criticised,
and it has also been practically agreed
that the taxation which has been
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levied and the amount of it are ap-
propriate and are justified by the
circumstances obtaining in this coun-
try.

Sir, before 1 come to the criticism
of the policies and speak about it, I
would like to refer to one basic fac-
tor which is responsible for some of
the criticism that is offered against
me, probably, personally. It has been
generally whispered round and even
said by some people here that I do
not beliecve in the socialist policy of
the Congress. 1 wish those people
had the courage to say that openly.
They make insinuations, But I take
note even of the insinuations. 1
seldom speak about what I believe,
because I believe in leading a life ac-
cording to the ideals which I have
without parading them  because if
one tries tg parade what one believes
then the action becomes less mean-
ingful and parading becomes more.
It is, therefore, that I do not speak
about it, But I find from what my
hon. communist friends generally say
that it has also an effect in some
quarters outside though they may be
fellow wanderers or fellow travellers.
There are three categories. There are
party members, then there are the
fellow travellers and there are the
“fellow wanderers” may not be
fellow wanderers. Perhaps the term
known to many people.

Shri Indrajit Gupta (Calcutta
South) West): They are discontented
Congressmen,

Shri Morarji Desai: No. [ will just
give you my version, if only you
have some patience, Fellow travel-
lers are well known though they are
not members of the party, they are
otherwise, communists but they have
no courage to call themselves com-
munists. But the fellow wandevers are
very good people, idealistic in many
ways who try to see good i1n every-
thing. But they do not understand the
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subtleties of evil ways and they get
caught up by good professions, And
they are the people who are utilized
most by the Communist friends. And
the fellow wanderers never realise
that they are so utilised. We have
gol such people among all parties,
including my own,

Shri Priya Gupta (Katihar): As we
saw in the Bombay elections.

Shri Morarji Desai: It happens
everywhere, not only in Bombay,

Mr  Speaker: It should not happen
here

Shri Morarji Desai: The bLudget
which I had the honour to present is
a budget which does not belong to me
personally; it is the budget of the
Government of India, a budget fram-
ed by the Government, which is
carried on by the representatives of
the Congress, as they have been re-
turned in a very large majority in
the country. Angd the Congress has
iaid down its policies not only this
yvea: but for the last few years. As
« matter of fact, the socialist policy
that has been laid down by the
Congress and accepted by the House
dates back from the Karachi Congress
in 1931. It is not a new policy. But
before we were independent it was
not necessary to speak at length or
specifically about what we wanted to
do, because there was no occasion to
do it and one did not know when one
would be able to do it. It is only
after we became the masters of our
own house that it became necessary
to specify what we had to say. The
Congress took some time to do that
beeause it wanted to be explicit and
because it never wanted to go back
on whatever it has said. It has bcen
the peculiarity of the Congress that
whatever it professes, it carries out; it
speaks less but it does more, whatever
my Communist friends might say or
whatever the critics of the Congress
may say. Individuals may falter,
individuals may fail but the Congress
as a whole has never belied its words
and has never pgone back on any
programme that it has made. The

programme may be delayed on ac-
count of factors which may not be
in its hands, but the programme has
never been departed from. And if
there has been any case in which it
becomes necessary to depart from it,
the Congress comes out in the open
and says that it is necessary to change
this because we have changed our
view. The Congress is not ashamed
to do so, because the Congress is not
a body which believes in doing any-
thing underground; it believes in do-
ing everyth'ng which is above ground;
not in the air either, nor under ground.
It believes, in doing things in a straight
manner and not in a subtle manner.
It believes in doing things i a truth-
ful manner, in a peaceful manner., in
a correct manner and in a mworal! way.
That is what the Congress believes in.
That is the reason why my loyalty and
attachment has been to the Congress.
Personally, in my belief I go even a
bit further than that; I believe in
the sarvodaya ideal of Mahatma
Gandhi. 1 do not believe in concen-
tration of wealth. 1 believe that all
people must be free from want be-
cause I believe everybody must be
free from fear. And nobody can be
free from fear unless he is completely
free economically, socially and politi-
cally. That is the reason why the
Congress has adopted this ideal of
socialism. The Congress would also
want to have sarvodaya, if it can, but
the sarvodayva is not an ideal which
can be achieved so quickly and so
easily. It is not an ideal which can
be obtained or achieved by violence.
It is an ideal which can be achieved
only by truthful and peaceful means.
Therefore, it is an evolutionary pro-
cess and not a violent revolutionary
process. Therefore, to my mind, the
socialism which the Congress has
adopted is the first step to sarvodaya,
That is how I look at it and that is
how we work for it. But I must make
it very clear that the socialism of the
Congress is not the socialism of the
Communist Party.

Shri Indrajit Gupta (Calcutta South
West): We know that,
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Shri Morarji Desai: 1 am glad that
you know that. If they kunow it 1t
is all to the good. But let me assure
my hon. friends opposite that I have
no quarrel even with their socialism
provided they shed all violence and
hatred, It is because their beliefs
and ideals cannot be separated from
hatred and violence that I cannot
approve of what they do. Therefore,
I do not only not approve but I resist
what they try to do, and it is that
quarrel that they have with me.
Ang if they have a quarrel with me,
they are entitled to have it. Just as
I want to resist them, they have every
right to resist me. I have no quarrel
with that,

Shrimati Renu Chakravarity (Bar-
rackpore): People will resist it

Shri Morarji Desai: But they are
not the people who come oput in the
open. They take shelter in subtle
methods, behind the door methods,
underground methods, calumniating
and maligning me and spreading
stories wherever they can. That is
what they do. It is their method and
that is exactly what I do not like;
otherwise, 1 have no other quarrel
with them. Therefore, when whisper-
ing campaigns are carried on and alle-
gations are made that this budget or
any other budget is not socialist, one
must know what it means. Therefore,
I am not going to speak about. this
any time again, but I want to speak
this time, more particularly, because
this is a budget which ought to be
accepted by everybody. If he has
reagson and if he has any regard for
truth, he must accept it that it is a
step in the right direction.  Right
direction here means taking resources
in such manner that we take the least
from those who can afford the least
and taking more from those who can
afford to give the most.

Shrimati Renu Chakravartty: Plati-
tudes.

Shri Morarji Desal: Platitudes are
given only to my hon, friend be-
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cause there can be no greater plati-
tude than the Marxist writers and
their actual action. The Marxist
writers have always attacked indirect
taxes, just as my hon, friends here
always do. They have always done
§0. But what does Soviet Russia do?
They go on taking more and more
by indirect taxation.

Shrimati Renu Chakravartty: They
have given free education and free
medical aid.

Shri Morarji Desai: No, not from
the very beginning. It is only from
now. (Interruptions).

Mr. Speaker: Order, order. Let us
hear him.

Shri Morarji Desai: [ shouid like
to give some facts in this connection.
I am not annoyed when they speak
against me. So, why do they not have
the patience to hear me? But they
do not want to be educated because
they fear that when they hear the
truth they wil] have to give up their
ways, and they do not want to give
up their ways. It is their fault. Well,
I have no quarrel even about that.

Shrimati Renu Chakravartty: That
is why people from your party join
other parties.

Shri Morarji Desai: If my people
go over to them it is a good thing
for my party. My party is rid of
them, Angd if they come over to us,
they will be properly disinfected and
there will be no difficulty about them.
I do not think they are going to give
any trouble to us, because the Cong-
ress has sufficient vitality, Whatever
people might say of this talk of in-
filltration and all that, it does not
worry me at all. The Congress has
such vitality that it will not be
deflected from its course by any ex-
treme people of one side or the other.
It is going to follow its course, and
follow it with determination. It will
not rest unti] it rids this country of
all fear. That is what it is going to
do.
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I have here with me some figures
which are very revealing. Whatever
series of years or items of taxes you
take, the level of taxes in USSR is
extraordinarily high and the tax
burden is steadily rising from 1926 to
1936 and these are the years which
ought to be compared with our pre-
sent years. During this period of
over ten years roughly speaking every
householder paid back to the State
60 per cent of his total money income
in the form of taxes. The burden
declined during the relatively good
years, but, then, it again went up
and the burden was estimated in 1948
to have been almost 60 per cent.
Then again it began to decline,
and it came down to 57 in 1953, This
is what could be imagined. I had
myself, when 1 had gone there, esti-
mated that it was about 45 per cent.
But I find from this study that it is
much more than that. This will show
what a distance there is between the
profession and practice of my hon.
friends.

Shrimati Renu Chakravartty: What
book is that?

Shri Morarji Desai: This bzok is
Soviet Taxation by Hallsman, It is
a study published by the Harvard
University Press,

Some Hon, Members: Oh!

Shri Morarji Desai: This is from
the study which is there, whatever
it may be. They can refute it by
facts and figures. Then there is no
difficulty about it. But this is what
I have myself seen in my visit there,
and yet my hon. friends........

Shri Dinen Bhattacharya (Seram-
pore): But along with that statement
the Minister must also state how
many persons were at that time in
the U.S.SR. unemployed or unedu-
cated.

Mr. Speaker: Order, order. That
also we will hear soon.

Shri Morarji Desai: My hon. friend
should also know that he is asking
me this question after forty-four
years of working like this, under a
totalitarian method, and even then
there are people there whose living
conditions are no better than the
living conditions of many people here.
It is no use saying what my hon.
friends say. But let the conditions of
this country be compared after forty
years of development; they are bound
to be better than those in Soviet
Russia. What is the use of comparing
in a wrong way, and comparing
wrong factors and wrong circumstan-
ces?  (Interruption), I was not,
therefore, surprised when my hon.
friend Shri A. K. Gopalan
opened the debate with a wholesale
condemnation of the policies followed
by this Government and also with
his reference to me. But I must con-
fess, Sir, that I was surprised at the
courage of my friend Shri A K.
Gopalan when he claimed on behalf
of the whole nation and declared that
nobdy in this country ever believes
that the Congress, constituted as it
is today, can bring about socialism.
And yet what is the result of the last
election? The common man has ac-
cepted the Congress and rejected the
Communist Party.

Some Hon. Members: No, no.

Shri Morarji Desai: Saying ‘no, no’
does not alter the facts. (Interrup-
tions).

Mr. Speaker: Order, order. These
shouts of ‘no' and ‘ves’ would not
change the circumstances.

Shri Morarji Desai: If that has not
been so, my hon, friends would not
have been there, and I would not
have been here. But even this is
sought to be deflected by saying
sometimes that the Congress did
not get a majority of votes. In the
State from which T come, in that part
of the country from which I come,
the Congress got 52 per cent of the
total votes polled in the Legislative
Assemblies. ........ .
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An Hon, Member: What about the
whole country?

Shri Morarji Desai: And in Parlia-
ment we got 51 per cent of the
votes polled. Let them not therefore
say that we do not represent the
majority. And I was also opposed
by a member of the Communist Party
—he is not a member, he has been
removed from it for some faults, but
he was supported by the Communists.

An Hon. Member: What about
Kerala?

Shri Morarji Desai: And I pot
nearly 100,000 wvotes more than
him. That was the ditfference het-
ween him and me. Therefore. theie
hon. Members speak of the nation,
but in their case there is no limit be-
yond which impudencs cannot gn.

The further surprising thing wus
thay he went on supporting his whole-
sale condemnation of the Governnent
by statistics. Well, Sir, I would like
to examine these statisaes. Of course,
after he spoke, Shri S. 5. Mor: i
ed statistics to lip-sticks. But -
Shri A, K. Gopalan staustics ...« not
only a means of concealing what is
there but also of insinualing that
which is not. That ‘s hiw hn  mves
them.

Before 1 come to his  particular
brand of statistics 1 would say catego-
rically that the Government to which
1 belong and the party it represents
have no reason to feel ashamed of
their record before the people. We
have sufficient faith in the people and
in ourselves to acknowledge our mis-
takes, to acknowledge our shortcom-
ings and to acknowledge the fact that,
despite the achievement of the past ten
or twelve years, we have along way to
go before achieving our cherished
goals—goals of raising the levelsof  li-
ving of our toiling masses, of equality
of opportunity, of narrowing the gulf
between man and man, of reducing
the concentration of wealth and eco-
nomic power, of increasing the range
and scope of State activity in the
economic sphere without curbing the
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initiative and enterprise of the people
—the goal, in short, of a socialist pat-
tern of society. But if we are im-
patient with our own pace of progress
and are anxious to take a correct mea-
sure of the task that lies ahead, let
no one mistake this impatience or
anxiety with lack of real and subs-
tantial achievement or with lack of
determination to tackle the problems
hat still remain.

I have said this because my hon.
friends are utilising the statistics that
we have given ourselves. It is not
that the statistics are prepared by
them. That shows the honesty with
which this Governmenit works. We
are lold that the national income in
real terms has incrcased by only 42
per cent over the first two Plan pe-
riods and that the per capita income
has increased at the rate of only 1.5
por cent per annum.  But cven this
1itte of growth in national well-being
is not a mean achievement after de-
cades of stagnal:en and subjugation;
and it docs not tell the full story of
uur progress over the past ten - ears,
progress in changing tne attitudes of
wie people, in imparting a new (dvna=
mism and greater diversification ic
the cconomy, 0 overcoming deadly
diseases and prolonging the span of
Ife of our pecpic. No one contends
that we can resl content with what
we have achizved. But any one who
looks around in cur cities and vil-
lages, at our fairs and bazars, cannot
fail to see the unmistakable signs of
improvement in the levels of living of
our people. [{ one ir so inclined, one
can look only at the ugliness of the
poverty that still remains. And I for
one would not want that we should
shut our eyes to it. But we need not
be imitators of Katharine Mayo and
be gutter inspectors, That is all that
I have to say. But the process of
change has begun, and it has begun
where it counts most, among the lower
rungs of society.

A great deal has been said about
the growth of luxuries in the country,
of motor cars and the like. But the
increase in the production of bicycles,
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sewing machines, food, cloth and
sugar which are consumed by the
poor in the main has also been pheno-
menal, so that one has to look th rough
very dark glasses indeed in order to
conclude that the lost of the poor man
has not improved. We produce to-
day more than a million bicycles as
against only 100,000 when the first
Plan began. This is an increase of
more than ten-fold. Over the first two
Plan periods, the production of food-
grains and cloth has increased by
about 50 per cent. of sugar by as much
as 168 per cent. Are we to under-
stand, Sir, that these increases in the
production of ordinary consumer goods
have not raised the level of the com-
mon man? Yet Shri A, K. Gopalan
says that while industrial production
increased by 50 per cént between
1947 and 1958, the rise in real wages
during the period was only 27 per
cent. I should have thought that a
rise in rea] wages of 27 per cent in 11
vears shows considerable improve-
ment in the condition of in:ustrial
labour and that in relation to the
overal] increase in production in the
country, it would put industrial labour
in a rather privileged position.

But, apart from this, the idea that
labour is being exploiteq if real wages
do not increase as fast as output
per man employed is clearly fallao-
ious.

Shri Nambiar (Tirchirapalli): Is
it 27 per cent increase in real wages
of industria] labour?

Shri Morarji Desai: That is what
Shri A. K, Gopalan himself said. Ask
him; don't ask me.

Shri A. K. Gopalan (Kasergod): I
have not only said that. I said that
the money put by labour before was
one rupee and now it is Rs. 2 and
39 nP. Whatever the result of his
labour is, he has not got much. That
also was together with that.

Shri Morarjj Desal: I am coming
to that Have a little patience. The
growth of output per man employed

is also the result of a relatively greater
use of capital in industry and of the
shift in the industrial structure in
favour of basic and heavy industries,
which require more capital per unit
of output. During the last decade,
Indian indus try has been greately
diversified and the amount of fixed
capita] invested per worker has gone
up from Rs. 1758 per worker in 1950
to Rs, 3944 in 1958. When increase
in output is associated with an in-
crease in the amount of capital em-
ployed per unit of output, and a cor-
responding decrease in the amount of
labour employed per unit of output,
you cannot expect wages to increase
in proportion to output. If Shri
4, K. Gopalan cares to analyse the
experience of the U.S.S.R., he will
also find the same experience re-
peated in that countiry also, and even
on a lower level in those years.

Take, again, the figures that Shri
A. K. Gopalan quotes to show how pro-
fits have increasein recent years. He
mentioned that the gross profits of the
companies analysed by the Reserve
Bank went up by 41 per cent between
1955 and 1959. He omitted to men-
tion the fact that the net work of these
companies increased by 31 per cent
over the same period and their net
fixed assets by as much as 71 per cent,
This, he does not mention. Similarly,
he argues by careful selection of indus-
tries and years that profits in many in-
dustries increased by a large percent-
age, by 149 per cent, for example, in
tea plantations, between 1955 and 1959.
Now, every one knows that profits vary
from year to year. If Shri A. K.
Gopalan had cared to compare 1858
with 19859, for example, which were
both years of good profits for the tea
industry, he would have found that
the profits in 1959 were lower than in
1956. But, he does not choose that
year at all.

The same familiar technique of sup-
pressing truth and suggesting false-
hood is employed in his reference to
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dividends distributed by a few compa-
nies Apart from choosing a few out
of a vast number of companies, Shri
A, K. Gopalan relates the dividend
merely to the paid-up capital. Here,
again, it is well known that in older
companies, the paid-up capital is valu-
ed at much lower initial prices and
that in most companies it forms only
a small part of the total capital actu-
ally employed. Profits expressed as a
percentage of paid-up capital only and
that too at out of date prices for capi-
tal, can hardly be taken as a true in-
dex of whether or not the profits earn-
ed are reasonable. In any event, the
Reserve Bank study to which Shri A.
K. Gopalan referred. shows that in the
case of 1001 companies studied taken
together, dividend as a percentage of
the net work amounted to 5 to 6 per
cent. And that, he does not quote.
The general impression of fabulous
profits made by industry that Shri
A. K. Gopalan sought to create is
thus a product only of his peculiar use
ol statistics.

It is not my intention to argue that
all profits are always justified or that
excessive profits are not being made
here or there in private industry.
Whenever there is a danger of exces-
sive profits made in particular indus-
tries, we have tried to deal with the
gituation by price control or by ex-
cise duties to mop up the surplus pro-
fits. And in some cases, we have re-
sorted to State trading as well. When
genera]l conditions in industry justify,
we can also raise taxes on companies,
as I have proposed this wyear, and I
am glad that Shri A. K. Gopalan had
at least a grudging word to say fin
favour of this proposal. We have
these instruments at our command to
ensure that excessive profits gre not
made, and we have not hesitated to
use these instruments.

At the same time, I should make it
clear that I do not consider all profits
as unreasonable or unjustified. While
we attach great importance to the
development of the public sector, we
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have assigned an important role to the
private sector also in the develop=
ment of the country. Without reason-
able incentive of profits, as I said in
my budget spech, neither the public
nor the private sector canfunction effi=
ciently and grow. By and large, pro-
fits in Indian industry are not large
by international standards. They are
much less than those obtaining in Eng-
land. If we want the private sector
to participate in the development of
the country, we should be prepared to
let private industry earn a reasonable
return on capital, as long as it is earn-
ed honestly and by dint of enterprise.

Shrimati Renu Chakravartly: What
is meant by ‘reasonable’.

Shri Morarji Desai: As early as
1948, when we adopted the first In-
dustrial Policy Resolution, we were
aware of the fact that while we
should let the private sector play an
important part in the development of
the country, such a course carried
within it the danger of excessive con=-
centration of wealth and economic
power. Private enterprise cannot
function without profit, and profit
means concentration of wealth to
some extent. It is in recognition of
this fact that we embarked on the
course of the State itself taking the
initiative in industrial development,
especially in the key sectors of the
economy, and it is for the same rea-
son that we have taken so many active
steps to promote industrial growth in
the small-scale and decentralised sec-
tor of the economy.

Shri Bade (Khargone): Can the
hon. Minister read from a pamphlet
or from his notes?

Shri Morarji Desai: I am reading
with a privilege. Hon. Members many
times read without privilege. I read
it because I do not want what I say
to be misused.

The small-scale sector has shown
remarkable vitality in recent years.
We are making considerable progress
in the direction of public ownership
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and control in key areas of industry,
with our steel plants, fertiliser plants,
heavy machinery plants, oil refineries
and the like. I venture to think that
in two or three Plan periods, when we
would have a large and well-estab=
lished complex of basic industries fin
the public sector,"and a thriving sec-
tor on the decentralised sector, some
of the legitimate misgivings that exist
today about excessive concentration of
wealth and economic power would
loom less large. But in the mean-
while, little purpose would be serv-
ed, and indeed much harm done, by
treating private capital in general as
it we are tolerating it on sufferance.

I mentioned in my budget speech
that the time has come for private in-
dustry to spread the ownership of
equity capital mong a larger and
larger number of people. All these
efforts to strengthen and enlarge the
public sector, to promote the growth
of small units, to diversify the owner-
ship of equity capital and to raise the
general level of living for the masses
and to give them more and more op-
portunities for economic betierment
constitute our approach {o a socialist
pattern of society. I am well aware
that the Communist Party and its
spokesmen in this House have a diffe-
rent approach, as I said earlier. They
are in favour of a total strangulation
of the private sector, and ultimately,
of all private initiative and enterprise.

Shri Nambiar: No, no; that is not
our approach.

Shrimati Renu Chakravartty: That
is only in regard to the strategic in-
dustries.

Shri Morarji Desai: I make no apo-
logy for saying that the concept, of
socialism, as I said before, that we in
the Government have adopted is not
that of Shri A. K. Gopalan and his
friends. And as I said earlier, the
country at large has given its verdict
in our favour, and, therefore, at any
rate, for the next four years, let my
bon. friends recognise this fact . . .

An Hon, Member: For the next five
Years.

Shri Morarji Desai: No; in the last
year, that is, fthe fifth year, they can
again start their preparations; I have
no objection to that, and I have no
doubt that they will meet with the
same fate.

Shri Tyagi: Or even worse.

Shrimati Renu Chakravartty: 51 per
cent may become 49 per cent.

Shri Nambiar: ‘Fate’ means what?

Shri Morarji Desai: ‘Fate’ means de-
feat.

Shri Nambiar: See the number of
votes; then: you will see who has got
the defeat, you or I.

Mr. Speaker: That might be done:
outside, Defeats and victories are not
to be determined here.

Shri Nambiar: The Communist
Party has not got defeated in the elec-
tions. We have got more votes than.
the Congress Party. So it is not a de-
feat to us.

Mr. Speaker: Order, order.

Shrimati Renu Chakravarity: Tak-
ing also the votes polled by the Swa-
tantra Party, Jan Sangh and others,
the defeat is yours (Interruptions)

An., Hon, Member: You have got
more votes for less men (Interrup-
tions,) '

Shri Morarji Desal: Those who like
to speak in terms of @ Budget being
socialistic or not have a simple way of
identifying direct taxation with socia-
lism and of equating indirect taxation
with a negation of socialism and plan-
ning, This is a kind of criticism that
we have heard often in this House.
It was for that reason that I dealt with
this general question of direct and in-
direct taxation at som length in my
budget speech and even now. No
amount of arguments would perhaps
convince some people that indlrect
taxation, properly arranged, could be
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progressive. Hon. Members in the
«Communist Party continuously manage
to overlook the fact, which has so
«often been pointed out in this House—
which I have also pointed out just
_now—that it is precisely in the socla-
list countries such as the USSR that
indirect taxes such as the turnover tax
play a prominent part in the fiscal
.sytem.

During the debate itself, both my
hon. friends, Shri A. C, Guha and Shri
Morarka, have drawn attention to this
fact. I think it is also pertinent to
point out that in our country despite
recent increases in indirect taxation,
their production to the total national
income works out to barely 6 per cent.
In the Sovict Union. on the other hand,
turnover taxes in 1960 formed as much
as 22 per cent of their estimated natio-
nal income in that year. In relation to
the national income, therefore, indirect
taxation is four times as heavy in the
Soviet Union as in India. T say this not
in order to find fault with what is
being done in the USSR, for they too
must raise revenues, as they think fit,
for their development, But I cannot
help feeling that if despite all thcse
facts which are well known hon. Mem-
bers continue to insist that indirect
taxation is a negation of socialism, they
are indulging simply in propaganda.

It has been said—I think it was Shri
A. K. Gopalan who said it—that per
capita taxation has increaseq from
Rs, 205 to Rs, 311 during the last
decade, He has conveniently omitted
reference to increase in per capita in-
come during the same period, from
Rs. 274 in 1851-52 to Rs. 327 in 1960-
-61. Undoubtedly the proportion of taxa-
tion to national income has gone up
from 7:4 per cent. in 19851-52 to 9:4
per cent in 1860-61. But hon. Members
are well aware that the proportion of
tax revenue to national income in
India is still much lower than in
many countries at a comparable stage
-of economic development. As the Re-
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port on the the Third Plan makes it
clear, this proportion has to grow in
the years to come if the public sector
is to fulfil its growing obligations to
society. A mere reference to the
growth in the revenue from taxation
cannot, therefore, justify the conten-
tion that the poor in the land are
being impoverished further by taxa-
tion. There are always two sides to
this question of taxation. If someone
is taxed, he benefits also by the ex-
penditure which is sustained by the
taxation.

Another argument which is ofien ad-
vanced in criticism of the broad pat-
tern of taxation in the country is that
direct taxation is not as heavy as it
should be. We have not hesitated to
impose higher taxation of the direct
variety whenever we have felt this
to be justified. My proposals [or this
year include a significant increase in
dircet tuxation,  Without mentioning
what 1 have actually propused for this
yeor, Shri A. K. Gopalan went as far
back as 1957 to prove ihat tha inei-
dence of corperate taxation in India
was lower than in many counirvies. If
only he had cared to compare the
position as it would emerge as a re=-
sult of my proposals for this year, he
weould have noticed that the incidence
of corporate taxation in India works
out to 50 per cent. as levied this time,
a little less than that in the United
States or very nearly equal {o it, and
is much higher than in many countries
such as the UK where it is 42:15 per
cent, Canada 44 per cent. Australia,
40 per cent, West Germany 40'5 per
cent. Japan 38 per cent. and Nether-
lands 43 per cent. But when I say
this, there will be other friends who
will say the Corporation Tax is very
high and therefore ought to be reduc-
ed but there also there is no justifica-
tion for that because the Corporations
earn profits also on account of many
steps and many facilities that Gov-
ernment has been giving them, and
therefore Government is justifieq in
raising the taxation on corporations as

it has done this year.
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Shri Gopalan also made the point
that taxes assessed on individuals as
a percentage of their assessed income
have come down from 169 per cent
in 1951-52 to 13 per cent. in 1959-G0.
While the hon, Membar has quoted
correct figures from the Income-tax
return statistics, he does not seem to
have drawn the right inference. The
principal explanation for this decline
in the over-all ratio is that the growth
of assessed incomes during the period
1951-52 to 1959-60 was largely in the
lower income brackets. To mention
scme facts, the total assessed income
of individuals rose from Rs. 475 crores
in 1951-52 to Rs. 742 crores in 1959-60,
This means an increase of Rs. 270
crores over a period of eight years.
However, three-fourths of this in-
crease was in the case of individuals
with incomes below Rs. 25.000. The
simple arithmetical result is that the
over-all ratio of tax to assessed in-
comie shows a fall, and Shri Gopalan
ras taken notice of that. However,
whna! has happened is the result of
more equitable distribution among in-
come-tax paving groups, and it is not
correct to draw the sort of inference
Shri Gopalan has cared to draw.

Morcover, a comparison based on
ircidence of income-tax alone is mis-
leading, Since 1957-58 Wealth Tax is
also  being paid by rich individuals.
If we take the combined burden of
inceme=tax and Wealth Tax, we find
that this burden has gone up from
about 67 per cent in 1951-52 to 70 per
cent. in 1959-60 in the case of indivi-
duals with assessed incomes above
Rs. 1 lakh and my proposals this year
would increase this proportion still
Turther.

At this stage I should like to show
some flgures about individual incomes
and how they have gone in the lower
barckets and how in the highest brac-
ket they have gone down. I tried to
examine these figures, and therefore
took out the figures in the light of the
last three or four days, and I find that
the number of assessees in the bracket
Rs. 3,000 to Rs. 5,000 which were
151,511 in 1957-58 have increased to

272,859. That is many people have
raised their incomes within this
bracket from lower incomes. That is
what has happened. Then, in the
bracket Rs. 5,000 to Rs. 10,000 they
have increased from about 177,000 to
about 289,000, and they have increas-
ed in the next bracket of Rs. 10,000 to
Rs. 15,000 from 50,000 to 90,000; in the
bracket Rs. 15,000 to Rs. 25,000 they
have increased from 34,000 ‘oo 58,000;
in the bracket Rs. 25,000 to Rs. 40,000
from 16,000 to 25,000; in the bracket
Rs. 40,000 to Rs. 70,000 they have in-
creased from 8,000 to 12,000; in the
bracket Rs. 70,000 to Rs. 1 lakh they
have increased from 2,100 to 2,700;
and above Rs. 1 lakh they have gone
down from 2,224 to 2,159. Therefore,
in the brackets above Rs. 1 lakh they
are going down and they have in-
creased in the lower brackets. The
increase is much more in the lower
brackets because people who were
getting much less income are now
getting higher incomes. This process
has been going on even below incomes
of Rs. 3.000. That is how the condi-
tions of the prople are impraoving.

Qf course, one cannot say ihat they
kave improved as much as we want
them to improve. But, Rome was not
liill in a day; and socia'ism, at any
rate, cannot be achieved in a day,
nor in 5 years or 10 years. That will
have to be done continuvusly and in
such a manner that we a!l work to-
gether and not cut each other and not
demoralise people by spreading wrong
slories of poverty and penury increas-
ing, and the rich people taking all the
advantage and all that. 'That is only
demoralising the common man, not
raising him.

On a par with it is the talk about
the prices going up. I was told, even
now, here, by my hon. friend, Shri
Banerjee that in the Parliament can-
teen a match box sells at 7 nP. I find
that the canteen does not sell it. I
find some people are sitting outside
and selling it. I sent an unknown
man to buy it and I bought it for 6 nP.
Yet, it is said that it is selling high.
This is the presumption which these
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people have, to say that the prices
have increased.

Shri S. M. Banerjee: And, Shri
Sharma also said that. (Interruption).

Shri Morarji Desai: For this I need
not smoke; you smoke and be what
you are. This is the match box that
I have purchased. (Interruptions).

Shri A. K. Gopalan: Does the Fin-
ance Minister say that the prices are
not going up in the country. Why is
he not bold enough to say that? Let
the Finance Minister say boldly that
the prices have not gone up after the
presentation of the Budget. Let him
say that boldly. People will under-
stand that.

Shri Morarji Desai: The monopoly
of courage is not given to my hon.
friend.

Shri A. K. Gopalan: You have been
talking all this. I have been keeping
quiet till now. Do you think I do not
know what to reply to you? I can
use the same words you have used.

Shri Tyagi: Address the Chair.

Shri Morarji Desai: I have not in-
terfered with my hon. friend's speech.
1 have allowed him to say whatever
he wanted. Let him not interfere with
me. I do not understand why he is
so much put out?

Shri A. K. Gopalan: Because you
are not talking as I did. You are
saying, ‘suppressing the ‘ruth’. (In-
terruptions).

Mr, Speaker: Order, order. I 1
cannot stop the hon. Memters, then,
1 shall have to stand.

Shrimati Renn Chakravartty: If
anybody else had spoken like this he
would have been pulled up.

Shri A. K. Gopalan: He has used
the expression, ‘suppressing the truth’.
1 was not saying like that.

MAY 10, 1962

General Discussion 3778

Mr. Speaker: I was corefull watch-
ing and taking note of what was being
said. All that he said, I think, was
with reference to the suggestions. He
was saying that so far as the sugges-
tivns were concerned and not about
the speech or the deliberations.
‘Altempt at falsehood’ and other
things were about the suggestionsthat
were made. (Interruptions). I have
been generally following that; and I
will again try to follow.

Shri A. K. Gopalan: He was saying,
‘impudence’, and all those *hings. He
was also saying, ‘suppressing the
truth’, He can criticise me and I
can criticisc him. He can say that
the figures are not correct, and not
that it is suppressing the truth, as if
I have given certain facts and sup-
pressed the truth. We can also use
the same language,

Mr. Speaker: So far as the figures
were concerned, he said rather that
the figures wer correctly quoted so
far as I remember.

Shri A. K. Gopalan: ‘Suppression
of truth® he said. I never said any-
thing like that when he said all these
things. I only asked him to say it
boldy: 1 only said, ‘Let him boldly say
that the prices are not going up’. But
he said that boldness is not my mono-
poly. 1 can also use the same expres=
sion. =

Shri Morarji Desai:
stronger words.

Mr. Speaker: Now, let us settle
down. The first essential of demo-
cracy is toleration and sufferance.
(Interruption), TUnless we become a
little thick-skinned, it will become
difficult for us to work for that If
any particular sentence or word is
objected to at the very moment, cer-
tainly, I will mark it at that very
monrent.

Shrimati Renu Chakravarity: We
could have used the same words
against him, (Interruptions).

Shri A. K. Gopalan: We have been
hearing everything. When I malle a

He can use
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mild statement and said: let him bold-
ly say that prices had not gone up in
the country, then he says that it is
not my monopoly.

Mr. Speaker: There is no harm in
saving this. If one Member says: let
him bodly say and the other replies
that it is not the monopoly of that
person, there is no harm. 1 do not
find anything objectionable. Is there
anything objectionable?

Shri A, K. Gopalan: But he has
also been saying that there was sup-
pression of facts or truth and =all
those things. ., (Interruptions.)

Mr. Speaker: Let us proceed.

Shri Morarji Desai: I have no in-
tention to raise the anger of my hon.
friends but I thought that they wrould
take it in the measure ‘they give,
which also I find they dn not have the
courage or strength to do. That is all
that 1 can say....(Interruptions.)

An Hon. Member: You also used

the word ‘impudence’.

Shri Morarji Desai: 1 did use the
word ‘impudence’; it is not an unpar-
liamentary word.

Shri Umanath (Puddukottai): Then

we can use it also.

Shri Morarji Desai: Of course; it
has to be decided in the context it is
used. I have no objection to w:thdraw
it at any time.... (Interruptions.)

Shri Indrajit Gupta: S:r, please do
not allow it to be withdrawn.

Shri Morarji Desai: Then you can
adopt it.... (Interruptions.) They
have used far stronger words and I
have never objected to them. I know
what words thev can use.

About the prices, my colieague had
given flgures yesterday and he ex-
pleined everything yestarday. There-
fcre, I need not repeat it. My collea-
gue had spoken about ‘he criticisms

rn wasteful expenditure, non-develop-
ment expenditure, plan targets, pub-
lic sector projects and their profits and
he spoke also about the bank credit
and prices. As he had given all these
things, I do not want to repeat them.
But if they want, I will certainly give
them; after all there is nothing to
be hidden about them, These prices
have been taken from the markets in
Delhi and they have been verified.
They were taken only yesterday; they
were not taken five or six days
earlier. After all there are only three
items on which one can say that the
common man is affected; on no other
items can one say that the common
man has been affected.

Mr. Speaker: Yesterday the objec-
fion taken was whether the prices
verified were through the sources of
revenue authorities such as tehsildars
or others? He has told us today that
he sent a man to purchase a match box
and found that the price was the

_same, The allegation made yesterday

was that the retailer sold things at
higher prices to the common man,

Shri Morarji Desai: Just half an
hour ago I sent somebody outzide and
asked him to purchase this from a re-
tailer selling it. Therefore, it can-
not be said that it is planted here.

Shri J. B. Singh (Ghosi): Have
vou got a receipt also?..(Interrup-
tions.)

Shri Morarjl Desai: You can see it
here. 1 am not given to subterfuges.
Even yesterday, I had stated this, The
price of loose tea of one wvariety
was Rs. 8'50 per kg; it has remain=
ed the same B.P. clean common tea has
remained at Rs, 4'25 per kg. The price
of sugar has gone up from Rs. 1'15 to
Rs. 117 per kg. but no tax has been
levied on sugar. The price of matches
went up to 7 nP. per box for a few
days but then it went down and it
is now 6 nP. again, I cannot guaran-
tee that in the whole country, wide
country as it is, nowhere the prices
have increased. But by and large [
have enquired from everywhere and
1 find that prices have not increased
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on these items. But on other items
they may have; T am not quarrelling
about that, ] am here mentioning
about things that have some relation
1o the Budget.

17 hrs,

In regard to cigareties, Gold I'lakes
have increased from Re. 0-92 to Re. 1
There is nothing wrong in it if they
have increased. Scissors cigarettes
have not increased a all. Char Minars
have increased from Rs: 0:15 to Re-
0-19.

An Hon. Member: The common
man's cigarette.

Shri Morarji Desai: It will be good
if the common man does not smoke
Char Minar cigarettes. Then, London
Navy Cut has increased from Re. 015
to Re. 0-19. But beedies have not in-
increased in prices at all. They
have remained at six naye paisa per
ten and for 25 they have remained
at 15 nP. That is for the common
man. Even the Char Minar is not the
common man's. That goes to my hon.
friend! My hon, friend is not a common
man, Therefore, there is no question
of being bold or not bold in these
matters. Where is the question of
being bold or not bold? But even
when I say that, my hon. friend gets
angry. I do not see what wrong 1
have done when I said that it is not
a monpoly. By saying “let him bold-
1v say,” did he not reflect that 1T find
not have courage? I did not object
tc that. But still he objects when 1
say it is not a monopoly. T can only
say that they are deeply touched by
what I have said: the scar has been
touched, because, if it is a healthy
skin there will bhe no sensation. It is
only when there is a scar and when
something touches it there is imme-
diate pain. That is what 1 have done.
(Interruption). 1 am very sorry. If
I had known there was a scar I would
not have touched it.
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Before I end, I would like tu men-
fion about the personal incomer
since people are asking what they
are taxing and what is remaining. On
sn income of Rs. 5,000 we levy only
Rs. 42 as tax. That is, Rs. 4,958 are
left to him. On an income of Rs. 10,000
we take only Rs. 490 and Rs. 9,510 are
left to him. On Rs. 20,000 we take
Hs. 2,328 and Rs. 17,672 are left 1o
him. On Rs. 40,000 we take Rs. 11,000
cad and Rs. 28,000 odd are left to hiin.
On Rs. 70,000 we take Rs. 31,000 and
Rs. 38,000 odd are left to him. On
Rs. 1 lakh, we take Rs. 54,332 and
Rs. 45,668 are left to him. On un in-
comir of Rs. 2 lakhs. we take
Rs. 1,37,707 and Rs. 62,293 are left to
him. On an income of Rs. 3 lakhs we
take Rs. 2,21,082 and Rs. 78,918 are
left to him. On an income of Rs. 5
lakhs we take Rs. 3.87,000 and Rs.
1,13.000 are left to him. On Rs. 10
lakhs we take Rs. 804,000 and
R= 195000 odd are left {o him. On
an income of Rs. 20 lakhs we take
Rs. 16,38,000 and Rs. 3,62,000 are left
to him. If we take away evecrytamg
nobody would want to earn Lis. 20
lakhs. That will also mean that there
is something wrong.

In this very connection, an attack
was made for dropping the expandi-
ture tax. If the expenditure lax hod
done g-ood and had achieved the ob-
jeet which we wanted to achieve, 1
would not have taken it off. But what
have I done? 1 have dropped the ex-
venditure tax which gave me, at the
outside Rs. 85 lakhs at the most
and for the same people I have in-
the wealth tax, T have in-
creased their income-tax slabs and I
have taken Rs. 4'88 crores instcad of
Rs. 85 lakhs. By giving up Rs. 85
lakhs I draw from those people
Rs. 4:88 crores. Is this a socialist step,
or maintaining this Rs. 85 lakhs and
not taking the other a socialist step?
If the expenditure tax also helped me
to plug loopholes I could wunderstand
it, but it has created more loopholes,
because, in order to save (hemselves
from expenditure tax many people
tried to keep cash out of account.
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They spend that, so that it 1s not to
be shown n expenditure forms and it
cannot be found out. That means, I
also lose income-tax. What do I gain?
I do not get either income-tax or
wealth tax or expenditure tax. Their
income also is accounted for in com-
puny expenditure. All this was a
temptation and encouragement to do
thut by the expenditure tax. That is
how it happened. Therefore, it was
taken away; not that it was taken
away to profit anybody.

Let me give one example, My hon.
friend who is sitting beliing was
paying Rs. 1,50,000 as expendilure tax.
What have 1 done? He las gained
Rs. 1,50,000, but he is going to give
Rs. 2,50,000.

Shri Kamalnayan Bajaj (Wardha):
On a point of order, Sir. Is il proper
that somebody’s personal stztement of
income-tax should be revealed in the
Parliament?

Shri Morarji Desai: My hon. friend
has no objection. You need not worry
about it. I am trying to explain what
is happening. He will be paying again
much larger income-tax. Therefore, I
am {aking double of what I have
given up.

In this very connection, it was men-
tioned that even though -we said we
would publish lists of evaders, we
have not published it. A list of the
people who have been punished for
evasion, as provided in the Act, was
placed on the Table of th2 House in
March. If my hon. friernds do not
care to see, is it my fault® The Act
was passed in 1960. The first list was
due 1n this year, and it was put up in
March. The next one will be put up
in next March. What more is expect=-
ed of me? If they go on saying what
is ugainst even facts and then if I say,
truth is suppressed, even then it is
ubje:cted to. I have no remedy. I do
not know how I am to express this
thing. It is very difficult for me 1o
say that what is falsehood is truth,
! cannot say that. What is falsehnod
is falsehood. That is all I say. I have
never said that my hon. friend is false,

I do not say that. What right have I
to say that? can never say that.
Far be it from me to say it at any
time. But I would certainly say that
my hon. friend has no compunction
in using all these methods. It is the
methods that I objected to, but then
he did not object, because he is hon-
est in that maiter in any way. His
definition of truth would be, truth is
that which serves the purpose.

Shri A. K. Gopalan: He says, “He
is honest in that respect at least".
What does it mean? In other res-
pects, he is not.

Mr, Speaker: I agree with Shri
Gopalan that when it is said that he is

‘honest in this respect at least, that

has an implication that he is not
honest in other respects. That should
no be said.

Shri A. K. Gopalan: If it is with
this arrogance that he is going to
speak here, I can also say....(Inter-
ruptions),

Shri Raghunath Singh: Arrogance
is not a good word; it is not parlia-
mentary.

Mr. Speaker I do not think arro-
gance is such a word that it should
be taken so seriously or objected to.
Arrogance is normally used here. But
impliedly also this should not be said
that some hon. Member is dishonest.
That should no be said.

Shri Morarji Desai: I do not want
to say it at all; I say he is fully
honest in that.

Mr. Speaker: His words were....

Shri Morarji Desai: I take away
the words “in that respect”, 1 do not
want to say that, because that i= not
what I wanted to say. (Interruptions)

Shri Kamalnayan Bajaj: Only in
that respect, it was examined and he
is honest. In the other respects, it
was not examined.
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Mr. Speaker: Order, order. That
is not a matter for discussion now.

Shri Morar}i Desai: Sir, I should
also like to mention before I end,
about the comparative rates of growth
‘which my hon. friend referred to.
He made the point that during the
first and the second plan periods the
.rate of growth of national income
was just over 3 per cent. and of per-
capita income about 1} per cent. This
rate, he claimed, was much lower
than the growth rate of several
under-developed countries. There
can be no two different opinions about
the need to accelerate the pace of
development so that the modest tar-
get of doubling per capita income by
1977 can be achieved. One of the
principal aims of the Third Five Vear
‘Plan is to secure an increase in natio-
nal income of over 5 per cent per
.annum and there would be general
.agreement with Shri Gopalan that in
subsequent plans we ought to attempt
even a faster rate of growth.

It is not, however, quite correct to
Aassume, as is often done, that progress
in India compares unfavourably with
those in other developing countries.
"The rate of growth of income is one—
-and not always the most crucial—in-
-dicator of economic growth. Interna-
‘tional comparisons of rates of growth
-of national income are also beset
-with many technical difficulties par-
-4icularly when, as in most under-
developed countries, the statistics of
national income suffer from varying
-margins of error. If one looks at cer-
tain other indicators of growth such
as the growth of investment, the in-
creasing domestic savings, the share
.of government expenditure which
goes into fixed investment, the pro-
gress in India compares favourably
-with that in many other countries.
For instance, between 1950-51 and
1980-81 gross capital formation (at
constant prices) in the economy has
-more than boubled, There are few
other countries which have succeeded
in stepping up capital formation at
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this rate. Domestic savings have also
increased though not at the same rate
as investment. The rate of domestic
savings was around 5 per cent. at the
commencement of the First Plan and
was about 8} per cent. by the end
of the Second Plan. The share of
fixed investment in total governmen-
tal expenditure has also up from
about 31 per cent. during 1950—52 to
about 54 per cent. in 1957—59; and
over the first and the second Plan
period gross capital formation in the
public se ctor has increased from Rs.
267 crores to over Rs. 900 crores.

This will show, Sir, that we have
not developed less favourably than
other similar countries. Our record is
better (Interruption), Of course, this
is not to suggest that we can rest on
our oars. What has been achieved in
the last ten years is only a beginning,
but we are proceeding in the right
direction and the achievements during
the First and the Second Plans pro-
vide the basis on which we can build
up a technologically progressive
society and a social order which offers
equal opportunities to all citizens,

And, it is here, Sir, that I want to
repeat at the end that I have no desire
to wound the feelings of my hon.
friends. I have never considered my-
self better as a man than them at any
time. I have never done so. I do not
consider myself a better man than
any oher person. But when it comes
to a matter of comprison of policies
and explaining them it is very diffi-
cult then to say what one feels about
it in a wrong manner because then
it would be giving a wrong picture.
And it is there, if I have used some
expressions which have hurt my hon.
friends, well, it has no been my in-
tention to do so. I know that truth
hurts sometimes, but I admit that
truth ought not to hurt also, There-
fore, if I have erred in that and I
have hurt him, I believe there is
something wrong in my expression of
that truth, 1 will take care to see
that next time I express my truth I
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will express in such a manner that it
may be very inconvenient to him but
he will not have any complaint that
te is hurt.

Mr. Speaker: The general discus-
sion on the budget is over. There is
one half an hour discussion. What is
tlie pleasure of the House? Do they
want to sit for another half an hour
or do they want it to be taken on
some other day?

Some hon. Members: Not today.

Mr. Speaker: All right.
will adjourn the House.

Then 1

17.16 hrs.

The Lok Sabha then adjournea till
Eleven of the Clock on Friday, May
11, 1962|Vaisakha 21, 1884 (Saka),
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612 Visit of French delegntmn
to India 3566—68
613 Phosphorus Plant . 3569-70
614 Fallow land in Goa . 3570—72
615 Accident in Indo-German
Prototype Centre, Okhla  3572—74
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619 Glasswarc factories 357980
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638 Col. Bhattacharya 3593—95
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630 Third Five Year Plan 3597 99
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1036 Import of foreign medi-
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1037 Indian troopsin Congo .

1038 Study of cosmic rays

1039 Provident Fund for
Kanpur Lcather In-
dustry workers .

1040 Bonus Commission

1041 Industrial Housing
Scheme in Kanpur .

1042 Price of pepper :

1043 Buildings for Central
Government offices
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India. .
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1053 Forward Markets Com-
mission . :

1054 Press Commission

1055 Andhra Pradesh Mica
‘Workers' Conference

1056 Loading facilities for
collieries . . .

1057 Electric fans in Quarters
of class IV employees

1058 Central Government
offices in Nagpur

1059 Haj pilgrims .

1060 Land legislation in Orissa

1061 Stolen cars « .

1062 Hosiery industry .

1063 Glassware factory in
Bikaner . . .

1064 A. I. R. stations in
Rajasthan . . .

1065 Uranium mines in Singh-

Bhum
1066 Indian Labour Con-

ference

1067 Allocation for mdustms
Ilfll Punjab for Thltd
an . = "

1058 Production of soap

1069 Expenditure on Plan
projects . 2 .

1071 Techno-Economic Survey
of Madhya Pradesh .

1072 Staff artistesin A.LR.

1073 Categories of posts in
Government of India

1074 Revision of Pay scales of
Compositors . .
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3634

3634-35
3635
3635-36
3636-37
3637
3637-38

3638
3638-39

3639
3639-40
3640-41

3641

3642
3642-43
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3643-44
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1075 Government of India Press
New De.hi ) . 3645-46
1076 Quanm for Government
India Press staff .
1077 Gms for children of fur-
cign countries . 3647

CALLING _ ATTENTION
TO MATTER OF UR-
GENT PUBLIC IMPOR-

TANCE . 3656

Shri R. Umanath called the
attention of the Minister of
Commerce and Industry
to the scarcity of printing
paper in Madras.

The Minister of Industry in
the Ministry of Commerce
and Industry (Shri Kanun- .
go) made & statement
inregard thereto.

CoLumxe

3645-47

PAPERS I.AID ON THE
ABLE 3657
A copy of the Re\r:swn Ap—
plications (Procedure)
Rules, 1961 published in
Notification No. G.S.R.1171
dated the 23rd September,
1961 under sub-section (2)
of section 28A of the Indian
Boillers Act, 1923, was
laid on the Tabel.

GENERAL BUDGET—
GENERAL DISCUSSION 3657—3788
Discussions on the

General
General Budget, 1962-63
continued. The discus-
sion was concluded.

AGENDA FOR FRIDAY,
1, I962/VAISAKHA 21,
1884 (SAKA)

Discussion on Demands for
Grants, General Budget
and  consideration  of
Private member’s Bills.
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